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Report of the Joint Committee in the matter of OA No.227 of 2021

1.0

2.0

2.1

Preamble:

Sri Battu Satish Reddy, Pittavanipalem Village, Pedagantyada Mandal,
Visakhapatnam District has filed an application in Hon’ble NGT regarding
the non-compliance of the conditions imposed in the Environmental
Clearance (EC) granted to the M/s. Simhadri Super Thermal Power Project
(Stage-1&II), NTPC Limited, Parawada (M), Visakhapatnam District and also
the conditions imposed by the Andhra Pradesh Pollution Control Board
(APPCB) in Consents granted. Further on account of non-maintenance of the
pollution control mechanism in a proper way and also mismanagement of
the fly ash generated and pollution caused to air, water & soil resulting in

huge health hazards to the people in the locality.

Orders of the Hon’ble Green Tribunal:

Hon’ble NGT order dated. 23.11.2021 in OA No.227 0of 2021

On going through the allegations made in the application, Hon’ble NGT
satisfied that there arises a substantial question of Environment which
requires the interference of this Tribunal to resolve the issue, the
application is admitted. In order to ascertain the genuineness of the
allegations made in the application, the Hon’ble NGT order
dated:23.11.2021 in OA No. 227 of 2021 has appointed a Joint Committee
consisting of (i) The District Collector, Visakhapatnam District; (ii) a Senior
Officer from Ministry of Environment Forest and Climate Change
(MoEF&CC), Integrated Regional Office, Vijayawada; (iii) a Senior Officer
from the Central Pollution Control Board (CPCB), Regional Office, Chennai
and (iv) a Senior officer from the Andhra Pradesh Pollution Control Board
(APPCB) to inspect the area in question and submit a factual as well as
action taken report if there is any violation found. The copy of the NGT order

dated: 23.11.2021 is submitted as Annexure-I.
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Report of the Joint Committee in the matter of OA No.227 of 2021

2.2

3.0

Hon’ble NGT order dated. 07.01.2022,in OA No.227 0of 2021

In compliance with the Hon’ble NGT Order dt: 23.11.2021, APPCB has filed a
report before the Hon’ble NGT on 06.01.2022. The Hon’ble NGT vide order
dated:07.01.2022 in OA No. 227 of 2021 directed the Committee as well as

the APPCB to file their further reports on or before 14.02.2022. The copy of

the NGT order dated: 07.01.2022 is submitted as Annexure-II.

Constitution of Committee:

In compliance with the Hon'ble NGT vide order dated.23.11.2021, APPCB,

being the nodal agency in this case constituted a Joint Committee with the

following members:

i

il.

iil.

iv.

Sri. M. Venugopal Reddy LA.S, Joint Collector & Additional District
Magistrate, Visakhapatnam - Nominee of the District Collector,
Visakhapatnam.*

Dr. Suresh Babu Pasupuleti, Scientist-D, Integrated Regional Office
(IRO), Ministry of Environment, Forest and Climate Change,
Vijayawada - Senior officer from MoEF&CC, Vijayawada.

Sri S. Karthikeyan, Scientist-C, Central Pollution Control Board,
Regional Office, Chennai - Nominated by CPCB, Chennai.

Sri M. Pramod Kumar Reddy, Environmental Engineer, AP Pollution
Control Board, Regional Office, Visakhapatnam - Nominated by
APPCB.

Dr. Shaik Basha, Scientist & Head, CSIR-NEERI Zonal Center, CSIR-
National Environmental Engineer Research Institute, IICT Campus,

Tarnaka, Hyderabad - Expert Member.

*The District Collector has nominated the Joint Collector & Addl. District

Magistrate as member of the Joint Committee as the District Collector is

pre-occupied with the meetings. The District Collector has nominated

Dr. Shaik Basha, Scientist & Head, CSIR-NEERI Zonal Center, CSIR-National

Environmental Engineer Research Institute, IICT Campus, Tarnaka,

Hyderabad as expert to assist the committee.
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Report of the Joint Committee in the matter of OA No.227 of 2021

4.0 Scope of Committee:

The Hon’ble NGT directed the Joint Committee to ascertain the following:

1.

1L

1il.

iv.

Vi.

Vii.

Viil.

Whether there was any violation of Environmental Clearance(EC) and
consent conditions committed by the first respondent / NTPC unit,
Whether the pollution control mechanism provided are sufficient to
mitigate the situation of causing pollution of air, water and soil,

Whether the ash pond maintained by the first respondent are being
properly maintained as directed by the Andhra Pradesh Pollution
Control Board to avoid percolation of the fly ash to contaminate the
ground water,

Whether the first respondent unit is complying with in the 100%
disposal of fly ash generated and if not, what is the percentage (%) of
disposal achieved by them and what is the nature of action taken by the
regulators for non-compliance of the same,

Whether the Ambient Air Quality (AAQ), Ground Water and the soil
quality has been affected on account of any of the activities of the first
respondent and if any contamination has been caused, what is the nature
of remediation to be taken for the purpose of mitigating the situation,

If any damage has been caused to the environment on account of the
violations committed, then the committee is directed to assess the
damage caused and also environmental compensation payable by the
first respondent,

If there is any further study to be conducted for carrying out the
remediation process in an effective manner, the committee is at liberty to
suggest and co-opt any expert in this field for the purpose of suggesting
the remediation method.

When they are conducting the study regarding the area unit affected on
account of the pollution, they are directed to ascertain the impact of
pollution on water, air and soil pollution within the project area and also
a reasonable distance outside the project area and if there is any damage

caused to the agricultural operation on account of the air pollution/dust
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Report of the Joint Committee in the matier of OA No.227 of 2021

pollution, that aspect also is directed to be considered by the committee
while submitting the report and also including the compensation if any
payable on that aspect considering the nature of damage caused to the

fertility of the land, affecting the productivity.

5.0 Proceedings of the Committee:

Preliminary meeting with all the members was held in the chambers of the
Joint Collector & Additional District Magistrate on 28.12.2021 and the
District officers of Agriculture Department & Ground water Department
were also participated in the meeting. The committee discussed the issue

elaborately and decided to carry-out the inspection on 29.12.2021.

5.1. Inspection of the area in question (Meeting with Public as well as
applicant):

The Joint Committee along with District officials from Agriculture
Department & Ground water Department inspected M/s.Simhadri Super
Thermal Power Project (Stage-1&II), NTPC Limited, and its surrounding area
on 29.12.2021 and the committee also visited the surrounding villages
namely Pittavanipalem, Devada & Marada Dasaripeta and heard the version
of complainant Sri Battu Satish Reddy, Pittavanipalem at Ramalayam.
During the visit, group of villagers met the committee and mainly the
following villagers informed their problems due to operation of
M/s.Simhadri Super Thermal Power Project, NTPC Limited to the committee

members:

Sri B. Satish Reddy, Pittavanipalem.

Smt B. SuryaKumari, Corporator, 77t Ward GVMC, Pittavanipalem.
Sri Pitta Naringa Rao, Pittavanipalem

Sri A. Ramu, Pittavanipalem.

Sri A. Payad Raju, Pittavanipalem.

Sri D. Thata Rao, MaradaDasaripeta.

Sri D. Govinda, MaradaDasaripeta.

Sri K. Appa Rao, Devada.

0 N B le
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Report of the Joint Committee in the matter of OA No.227 of 2021

5.2

The main problems/issues informed by the villagers to the committee are:

1. Huge dust emissions emanates from ash pond particularly during the
summer season.

2. Suffering with health issues like skin allergies, breathing problems and
cancer due to pollution from M/s. Simhadri Super Thermal Powerb
Project, NTPC Limited.

3. The ground water in surrounding villages is contaminated due to
pollution from M/s. Simhadri Super Thermal Power Project, NTPC
Limited.

4. Not providing proper Medical Health Facilities to the villagers.

5. Not providing job opportunities to the villagers.

6. Ash (Cenosphere) from NTPC entering into creek during heavy rains
leading to the Sea, thereby decreasing the fish catch and affecting
fishermen livelihood.

7. Dust pollution due to vehicular movement while transporting the ash
from ash ponds which are located within 300 m from habitation.

8. The villagers submitted representations (2no.s) to the committee are
submitted as Annexure-III.

The photographs showing inspection of the Joint Committee in villages &
industry and monitoring of air & water quality by Joint Committee is

submitted as Annexure-IV.

Industry visit:

The Joint Committee inspected M/s. Simhadri Super Thermal Power Project
(Stage-1&II), NTPC Limited, Parawada, Visakhapatnam District on
29.12.2021 and verified the present compliance status with the conditions
stipulated in the Environmental Clearance (EC) granted by MoEF&CC &
Consents granted by APPCB.
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5.3 Monitoring and Sample collection

Report of the Joint Committee in the matter of OA4 No.227 of 2021

The Joint Committee has carried out the ambient air quality & stack

monitoring and collected samples from piezo wells, bore wells and effluent

for further analysis during the visit. The Agriculture Department has

collected soil samples and Ground water department collected Bore well

samples in and around industry during the visit.

i) Air quality Monitoring:

As per the analysis results of ambient air quality, the PMio values are

exceed the norms. The analysis results are as follows:

Location Date of monitoring PMipin (ug/m?3)
Complainant’s house 29.12.2021 t0 30.12.2021 116.0
Top of the storage building of | 29.12.2021 to 30.12.2021 138.0
NTPC premises
Standard(24 Hrly average) 100

A notice was issued to the industry on 27.01.2022 for not complying with

the Board standards.

APPCB conducted emission monitoring for the stack attached to coal fired

boilers of unit-II(stage-I) & Unit-1V(stage-II) on 29.12.2021 and as per the

analysis results of the stack attached to 1 X 1675 TPH coal fired
boiler(Unit-1V), the Particulate Matter (PM), SOz, NOx & Mercury are as

follows:
Sampling Date of Values
location monitoring PM SOz NOy Hg
(mg/Nm3) | (mg/Nm3) | (mg/Nm?3) | (mg/Nm?3)
Stack attached | 29.12.2021 74.6 1095 392 0.002
to1X 1675 TPH
coal fired
boiler(Unit-1I)
Standard 100 200* 600 0.03
Stack attached | 29.12.2021 59.3 1188 364 0.001
to1X 1675 TPH
coal fired
boiler(Unit-1V)
Standard 50 200* 300 0.03

Note:*The industry is under installation of Flue Gas De-sulphulrization

(FGD) system to the stack attached to coal fired boilers and CPCB has given
date to install the FGD by 31.12.2022 and CPCB has given date to install low
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Report of the Joint Committee in the matter of OA No.227 of 2021

NOx burners, providing Over Fire Air (OFA) etc., to comply NOx emission
limit by 31.12.2022. The analysis reports of Ambient Air and Stack Emission
Monitoring is submitted at Annexure - V.

As per the MoEF&CC Amended Notification No.S.0.3305(E)
dated:07.12.2015, the Thermal Power Plant shall comply with the standards
by 07.12.2017, the Central Pollution Control Board vide order
dated:11.12.2017 issued following directions regarding compliance of
emission limit notified under notification N.S.0.3305(E), dated 07.12.2015
as:

“1. That plant shall install/retrofit Electrostatic Precipitators (ESP) by
September 30, 2022 & December 31, 2022 in unit 3 & 4 respectively so as to
comply PM emission limit.

2. That plant shall install FGD by 31st March-2022, 30th June-2022 30th
September-2022 & 31st December-2022 in unit 1, 2, 3 & 4 respectively so as
to comply SOz emission limit

3. That plant shall take immediate measures like installation of low NOx
burners, providing Over Fire Air (OFA) etc, and achieve progressive
reduction so as to comply NOx emission limit by the year 2022.”

The copy of the MoEF&CC Notification dated:07.12.2015 is herewith
submitted as Annexure-VI and CPCB directions order dated:11.12.2017
issued to M/s. Simhadri Super Thermal Power Project (Stage-1&II), NTPC
Limited is herewith submitted as Annexure-VII.

Water quality Monitoring:

As per the analysis results of wastewater samples collected from outlet of
Effluent Disposal Point(EDP) into the sea after treatment and wastewater
samples collected at outlet of the sewage treatment plant from the industry
& township are within the APPCB norms. The analysis reports of outlet of
Effluent Disposal point and outlet of sewage treatment plant from industry

& township are herewith submitted as Annexure-VIIIL.

iii) Ground Water quality Monitoring:
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Report of the Joint Committee in the matter of OA No.227 of 2021

The report submitted by the Deputy Director, Ground water Department,
Visakhapatnam is herewith submitted as Annexure-IX. The officials from
ground water Department along with Joint committee conducted detailed
ground water survey at Pittavani palem village, Maradi Dasaripeta Village,
T.Devada Village. The Ground water department has collected 41 water
samples from the existing bore wells and dug wells covered three villages
including 3 samples from Fly ash ponds, trenches and analysed the samples
for the parameters available. 3 No.s of water samples of Ash ponds &
Trenches fall under over grade, remaining 38 No’s of water samples
chemical analysis results reveals that 36 samples falls in acceptable limits
and balance 2 No’s of samples under permissible limits which are suitable
for domestic purpose as per Bureau of Indian standards. One Piezomerer
net work station with digital water level recorder established by ground
water department at T. Devada village to monitor the water levels from
month to month, season to season and to study the quality of ground water
from pre- monsoon (i.e May) and post - monsoon (November) in every year.
After careful observation of the chemical analysis of water samples of last
five years data reveals that quality of ground water in the area in potable.

As suggested by the Joint Committee, APPCB collected water samples from
the bore wells at Pittavanipalem, Devada, Marada Dasaripeta villages and
piezo wells around ash ponds on 30.12.2021. As per the analysis results of
the water samples collected by APPCB from bore wells, all the parameters
are within the drinking water specification 1S10500:2012 and as per the
analysis reports of the water samples collected from Piezo wells around ash
ponds, all the parameters are within the permissible limits, except the
values for the parameter viz., Chlorides, TDS, Total Hardness and sulphates
are observed more than the permissible limits of the drinking water
specification [S10500:2012.

The water sample collected in the creek near ash pond and as per the

results, all the parameters are within the drinking water specification
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Report of the Joint Committee in the matter of OA No.227 of 2021

1510500:2012 except Total Dissolved Solids. The analysis reports of water
samples collected in the creek near ash pond is submitted as Annexure-X.
Soil Quality Monitoring:

The report submitted by the Joint Director of Agriculture, Visakhapatnam is
herewith submitted as Annexure-XI. The team of Agriculture Department,
Visakhapatnam participated in the Joint Inspection of M/s. Simhadri Super
Thermal Power Project (Stage-I&II), NTPC Limited and surroundings for
assessment of damage and soil samples were collected. As per the Joint
Director of Agriculture, Visakhapatnam report “the soil samples analysis
results, except sample collected from dyke of ash pond located in the
premises of factory showed slightly critical levels but other two samples
collected from coconut and cashew nut, Orchards of Pittavanipalem village

indicated that no significant disastrous levels of the components analyzed”.

v) APPCB monitoring data during the period 2019-2021:

The committee examined the APPCB monitoring data conducted during the
period 2019 to 2021 and observed the following:

i.  As per the Ambient Air Quality monitoring data conducted by APPCB
from 16.12.2021 to 26.12.2021 and 25.12.2020 to 28.12.2020 in the
industry premises, the PM2s & PMio values are exceeded the Board
standards.

ii.  As per the analysis results of the water samples collected from outlet
of Effluent Disposal Point(EDP) the values for the parameter TSS for
the months of February-2020, August-2020, January-2019 to April-
2019 are exceeded the standards and the values of all the other
parameters are within the standards during the period 2019-2021.

iii. ' APPCB has been collecting water sample from Bore well at
Pittavanipalem Village under National Water quality Monitoring
Programme(NWMP) and as per the analysis reports of the samples
collected during the period 2019 to 2021 the values for the Physico-

Chemical Parameters are within the norms except TDS & hardness.
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Report of the Joint Committee in the matter of OA No.227 of 2021

iv.  Analysis results of the Ambient Air, Stack and Water samples
collected by APPCB during the period 2019-2021 are herewith
submitted as Annexure-XII.

6.0 About the Industry

M/s. Simhadri Super Thermal Power Project (Stage-1&II), NTPC Limited, is
operating at Parawada Mandal, Visakhapatnam District and generating
electricity of 2000 MW (4 X 500 MW) using indigenous coal. The Stage -1
was established in the year 2002 and Stage-II in the year 2011. The Power
Plant has established in an extent of 3384 Acres (Plant Area: 1976 Acres,
Green Belt - about 650 Acres (20%), Reservoir of 45 days capacity: 200
Acres (approx.), Township: 311 Acres and Ash Pond: 605 Acres). At present
the industry is generating the electricity from 1930 MW to 1960 MW in an
average. The copies of the Environmental Clearances issued by MoEF&CC
and CFO order dated.31.07.2017 of APPCB which is valid up to 31.08.2022
are herewith submitted as Annexure-XIIIL

Pollution control mechanism provided with respect to air, water & soil:

Air:

M/s. Simhadri Super Thermal Power Project, NTPC Limited, has installed 4
No. of Boilers of capacity 1675 tons per hour (TPH) each using pulverized
coal as fuel which contains about 40% ash and 0.28 % of Sulphur and
provided with Electro Static Precipitators as air pollution control equipment
to the Boilers and provided 2 Nos. of bi-flue stacks of 275 m height each to
disperse the emissions. The fly ash generated from the boilers is collected in
ash silos and issued to brick and cement manufacturers, remaining fly ash
and bottom ash is being sent to ash ponds in the form of slurry. Once the ash
is settled in Ash Ponds, the water is recollected for making ash slurry. During
the process of power generation about 33,000 MT of coal burns per day and
results in generation of about 9000 MT of fly ash & 2000 MT of bottom ash
per day and uses seawater for ash slurry making.

The industry has provided 3 Nos. of Silos (500 Tons each) for collection of

dry ash for Phase - I and 3 Nos. of Silos (1200 Tons each) for stage - II and
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Report of the Joint Committee in the matter of OA No.227 of 2021

Dry ash system stage - | is being augmented with 2 X 1200 Tons + 1 X 500 MT
Silos for effective collection of fly ash.

M/s. Simhadri Super Thermal Power Project, NTPC Limited has provided
dust suppression systems at coal handling sections to avoid fugitive
emissions. Conocorpus species of tree plantation developed in around coal
piles to mitigate fugitive dust emissions. Dust extraction systems have been
provided in coal handling area including coal stock yard. Flue Gas
Desulphurization (FGD) is under implementation, to be commissioned on or
before December 2022. Combustion modification (De-NOx /Low NO,) is
under implementation, to be completed on or before December 2022.

Water:

M/s. Simhadri Super Thermal Power Project, NTPC Limited consumes
4,29,240 KLD of seawater as make up water for industrial cooling and 21,600
KLD of Fresh water. The industry discharges once through cooling water,
Boiler & cooling blow downs etc.,, about 2,10,220 KLD after treatment into
sea & DM plant regeneration/ash pond effluent etc. of 48280 KLD are being
re-circulated for ash slurry preparation & for dust suppression at coal stock
yards. M/s.Simhadri Super Thermal Power Project, NTPC Limited has
provided Effluent Treatment Plant consisting of Neutralization pond, Tube
settler and Coal settling pond for treating the DM plant regeneration
effluents, CHP effluent etc.

M/s. Simhadri Super Thermal Power Project, NTPC Limited has provided 2
no. of STPs of 1700 KLD capacity for township and 65 KLD capacities for
Plant. The treated sewage utilized for on land irrigation within the industry
premises. The main plant effluent, which consists of the sea water (to the
extent of 99.9%) that is used for cooling purpose, in the Cooling water
circulation system. The steam used for Power generation gets cooled in the
Condenser by way of seawater based Circulating Cooling water system and
the seawater again gets cooled in the Cooling Towers. The cold water from
Cooling Towers is required to be blow down and replaced with makeup

water to maintain required COC (Cycles of Concentration). The seawater
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Report of the Joint Committee in the matter of OA No.227 of 2021

blow down from the Cooling water circuit is sent to the Common Monitoring
Basin from where a combined treated effluent having parameters within the
limits is sent to Marine out Fall (MOF) located 750 meters from the sea shore.
This marine outfall is designed with the help of National Institute of
Oceanography (N10), Goa and National Institute of Ocean Technology (NIOT),
Chennai and Tokyo KYUEI Co. Ltd., Japan.

Continuous emission/effluent monitoring system installed by the
industry for continuous monitoring of emissions & effluent:
M/s. Simhadri Super Thermal Power Project, NTPC Limited has installed:

i. Continuous ambient air quality monitoring stations three no.s at
Pittavanipalem, Devada, Marada Dasaripeta for monitoring of PMio
and also installed 3 No. Continuous Ambient Air Quality Monitoring
stations for parameters Viz., PM1g & PMzs, SO2 & NOy at the periphery
of the industry.

ii. Continuous Emission Monitoring System for four stacks for monitoring
of the air quality parameters PM, SOz, NOxin real time basis and data is
uploaded to CPCB / APPCB on continuous basis.

iii. Continuous Effluent Monitoring System for monitoring the effluent
quality parameters such as pH, TSS, Temperature and conductivity in
real time basis and data is uploaded to CPCB / APPCB on continuous
basis.

Solid Waste Management:

There are four ash ponds are existing and the ash ponds 1 & 3 covered in an
area of 85 acres each and ash ponds 2 & 4 covered in an area of 115 acres
each and each ash pond is provided with separate garland drains which are
connected to Toe drains around dykes for collection of seepage water which
is pumped back for recirculation for ash slurry preparation and dust
suppression in ash pond area. Garland drains which are connected to toe
drains around dykes for collection of seepage water which is pumped back

for recirculation to avoid soil contamination in surrounding area. From 2017
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Report of the Joint Committee in the matter of OA No.227 of 2021

7.0

to 2020, the industry has achieved 100% utilization of fly ash. Total stock in
ash pond as on January-2022 is 160 lakh MT.

Point wise observations of the Joint Committee with regard to Hon’ble

NGT directions:

Direction - i:

Whether there was any violation of Environmental Clearance (EC) and

consent conditions committed by the first respondent / NTPC unit,

The Joint Committee inspected M/s. Simhadri Super Thermal Power

Project(Stage-1&II), NTPC Limited and verified the present compliance status

with the conditions stipulated in the Environmental Clearance (EC) granted

by MoEF&CC and consents granted by APPCB to M/s. Simhadri Super

Thermal Power Project (Stage-1&II), NTPC Limited, Parawada,

Visakhapatnam District. The following non-compliances of the main

conditions of Environmental Clearance orders to control pollution observed

by the Committee:

1. Detailed implementation status of Rehabilitation Master Plan for
rehabilitation of 150 families, compensation package, training facilities
etc., not submitted.

2. The industry has not installed adequate high pressure mist spray
sprinklers at coal storage yard to control fugitive emissions effectively
and they have provided only few mechanical water sprinklers at coal
stock yards which are not sufficient.

3. The industry has not adopted mechanism for continuous monitoring of
ground water establishing good network of observation wells in
consultation with the Central Ground Water Board. Not submitting the
results and data to ascertain the status of water quality and findings for
evaluation.

4. Not carried leachate collection through Lysimeter at 6-10 locations
around the ash dyke and not submitting monitoring report for

ascertaining its change in water quality.
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Report of the Joint Committee in the matter of OA No.227 of 2021

5. Not developed green belt around the ash dyke for controlling fugitive dust
emission.

6. Not submitted latest half yearly reports on the status of implementation
of the conditions and environmental safeguards to the MoEF&CC,
Regional Office, Vijayawada.

7. As per GSR.02 (E), dated 02.01.2014, the analysis report of the ash &
sulphur content present in the coal is not being submitted in quarterly
basis to the MoEF&CC.

8. Uploading of EC letters, half yearly compliance report along with all
monitoring data and Environmental Statement in Form-V is not being
uploaded in the company website for public transparency.

The following non-compliances of the main conditions of consent for
Operation of APPCB to control pollution observed by the Committee:

1. The industry is not maintaining permanent mechanical sprinklers for
suppression of dust on the haul roads in between the villages.

2. The industry has not maintaining water cover in the ash pond area to
prevent fly ash from getting air borne and air pollution in the surrounding
area especially to the residents of Pittavanipalem.

3. During heavy rains, the industry has failed to collect the total cenosphere
which is very light weight air entrapped ash particle in overflow ash pond
thereby the cenosphere particles find its way to creek along with storm
water.

4. The industry has developed the greenbelt to the extent of 20% of total
area against the consent condition of 33% of total area of 3384 Acres. In
order to meet 33% of the green belt development as per the conditions
imposed by APPCB, M/s. Simhadri Super Thermal Power Project, NTPC
Limited, has reported that they have planted 5,50,000 saplings under
Green Visakha Programme and also planted around 2.8 Lakh saplings in
paderu under accelerated afforestation Programme. The representative of

the industry has informed that they have complied with the 33% of the
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green belt of total plant area excluding ash pond area, reservoir area &

Township area.

Direction - ii:

Whether the pollution control mechanism provided are sufficient to
mitigate the situation of causing pollution of air, water and soil,

Air:

M/s. Simhadri Super Thermal Power Project, NTPC Limited, has installed 4
No. of Boilers of capacity 1675 tons per hour (TPH) and provided with
Electro Static Precipitators as air pollution control equipment to the Boilers.
The industry has provided 3 Nos. of Silos (500 Tons each) for collection of
dry ash for Phase - I and 3 Nos. of Silos (1200 Tons each) for stage - Il and
Dry ash system stage - I is being augmented with 2 X 1200 Tons + 1 X 500 MT
Silos for better fly ash collection.

M/s. Simhadri Super Thermal Power Project, NTPC Limited has provided
dust suppression systems at coal handling sections to avoid fugitive
emissions. Flue Gas Desulphurization (FGD) is under implementation, to be
commissioned on or before December 2022. Combustion modification (De-
NOx /Low NOx) is under implementation, to be completed on or before
December 2022.

Water:

M/s. Simhadri Super Thermal Power Project, NTPC Limited consumes
4,29,240 KLD of seawater as make up water for industrial cooling and 21,600
KLD of Fresh water. M/s. Simhadri Super Thermal Power Project, NTPC
Limited has provided Effluent Treatment Plant consisting of Neutralization
pond, Tube settler and Coal settling pond for treating the DM plant
regeneration effluents, CHP effluent etc., for treatment of effluents.

M/s. Simhadri Super Thermal Power Project, NTPC Limited has provided 2
no. of STPs of 1700 KLD capacity for township and 65 KLD capacities for

Plant. The treated sewage utilized for on land irrigation within the industry
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premises. It has been observed that the STP for the plant is not being
maintained properly.

Solid Waste Management:

There are four ash ponds are existing and the lagoon 1 & 3 covered in an area
of 85 acres each and ash ponds 2 & 4 covered in an area of 115 acres each.
Each lagoon is provided with separate garland drains which are connected to
Toe drains around dykes for collection of seepage water which is pumped
back for recirculation for ash slurry preparation and dust suppression in ash
pond area. Garland drains which are connected to toe drains around dykes
for collection of seepage water which is pumped back for recirculation to

avoid soil contamination in surrounding area.

Direction - iii:

Whether the ash pond maintained by the first respondent are being
properly maintained as directed by the Andhra Pradesh Pollution Control
Board to avoid percolation of the fly ash to contaminate the ground
water,

Ground Water Department, Visakhapatnam collected 41 water samples from
the existing bore wells and dug wells covered three villages including 3
samples from Fly ash ponds & trenches and analysed the samples for the
parameters available. 3 No.s of water samples of Ash ponds & Trenches fall
under over grade, remaining 38 No’s of water samples chemical analysis
results reveals that 36 samples falls in acceptable limits and balance 2 No’s
of samples under permissible limits which are suitable for domestic purpose
as per Bureau of Indian standards.

One Piezometer net work station with digital water level recorder
established by ground water department at T. Devada village to monitor the
water levels from month to month, season to season and to study the quality
of ground water from pre- monsoon (i.e May) and post - monsoon

(November) in every year. After careful observation of the chemical analysis
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of water samples of last five years data reveals that quality of ground water
in the area in potable.

M/s. Simhadri Super Thermal Power Project, NTPC Limited, has not provided
HDPE liner in ash ponds as per the recommendations of the National
Institute of Hydrology, Roorkee and with the approval of MoEF&CC vide
letter No.J-13011/19/94-IA.11 (T) dt:20.05.2002. A copy of the MoEF&CC
vide letter No.J-13011/19/94-IA.11 (T) dt:20.05.2002 is submitted as

Annexure-XIV.

Direction - iv:

Whether the first respondent unit is complying with in the 100% disposal
of fly ash generated and if not, what is the percentage (%) of disposal
achieved by them and what is the nature of action taken by the regulators
for non-compliance of the same,

Ash generation and utilization details for the year 2016 to 2022(upto

January) are submitted as follows:

Year Ash Generation Total ash Ash % of
Utilization Ash
Fly ash |Bottom ash Utilization

2016-17 2752238 688060 |3440298| 2558190 74%
2017-18 2408610 602153 |3010763| 3058021 102%
2018-19 2380468 595117 |2975585| 2979991 100%
2019-20 2112898 528224 2641122 4430120 168%
2020-21 1959054 | 489763 |2448817| 3033286 124%
Apr-21toJan-22| 2294249 573562 |2867811| 2564566 89%

The representative of M/s. Simhadri Super Thermal Power Project, NTPC
Limited informed that the power plant facing difficulties in achieving the
100% ash utilization due to providing the fly ash to end users through a
transparent bidding process as per recent guidelines issued by the Ministry
of Power, Government of India. A copy of the letter issued by Ministry of
Power, Government of India dated.22.09.2021 is herewith submitted as

Annexure-XV.
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Direction - V:

Whether the Ambient Air Quality (AAQ), Ground Water and the soil

quality has been affected on account of any of the activities of the first

respondent and if any contamination has been caused, what is the nature

of remediation to be taken for the purpose of mitigating the situation,

1. As per the analysis results of ambient air quality monitoring conducted on

29.12.2021 and APPCB monitoring data 2021-2020, the PMio & PMzs

values are exceeded the norms. To maintain air quality within National

Ambient air quality standards the industry shall implement the following

dust pollution control measures to control fugitive emissions:

a)

b)

c)

d)

9)

h)

The industry shall install permanent mechanical sprinklers for
suppression of dust on the haul roads in between the villages.

The industry shall suspend the excavation operations in ash ponds
during heavy wind time.

The industry shall install micro meteorological station to monitor wind
velocity and wind direction, accordingly, the industry shall handle the
excavation operations in ash ponds.

The industry shall monitor the performance of dust separators in coal
handling plant, dust suppression in Ash handling/dyke and ESP.

The industry shall install adequate high pressure mist spray sprinklers
at coal storage yard and also develop thick greenbelt with tall growing
trees to control fugitive emissions effectively.

The industry shall provide bitumen / concrete to the haul roads in ash
pond area where the heavy vehicular movement is there for
transporting pond ash and also install mechanical water sprinklers
along the haul road to control fugitive dust emissions in surrounding
area.

The industry shall provide truck-tyre washing facility near ash pond
area to avoid dust emissions during the movement of the trucks.

The industry shall develop at least 10 rows of tall growing trees all

around the ash ponds which may act as wind barrier.
Page 18 of 25
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2. The Joint Director of Agricultural Department obtained remarks from

Horticulture Department regarding yield parameters as major area of the
villages area covered with Horticulture crops like cashew and coconut and
reported that “a chance of 22-30% reduction in yields of horticulture crops
like cashew and coconuts may be due to fly ash deposits on the leaves which
hinders photosynthesis” and further it is was reported that the entire
Horticulture cropped area of Pittavanipalem(Devada Revenue Village)
Village of Pedagantyada Mandal belongs to government land only, (Given to
WAQF Board) and so there will not be any proof of documents to occupant /
cultivating farmers there. But as per physical verification, there will be nearly
around 25 acres of cashew orchards and 4 acres of coconut will be there in
Pittavanipalem Village of Pedagantyada Mandal.
The committee opined that M/s. Simhadri Super Thermal Power Project
(Stage-1&11), NTPC Limited shall conduct long term impact assessment study to
ascertain the impact of pollution on agricultural crops due to pollution of M/s.
Simhadri Super Thermal Power Project, NTPC Limited, if any.

3. Reports of Treatment and data for the major diseases Medical Health reports
issued by Primary Health Centers(PHCs) of Vadacheepurupalli, Parawada,
Devada villages during 2018-19, 2019-20 & 2020-21 are herewith submitted
as Annexure-XVI. As per the report of PHC, Devada, 4-8% of the patients are
suffering from Dermatology diseases were observed. There are no specific
major diseases are reported in other two PHCs (Vadacheepurupalli,
Parawada). However, the committee opined that M/s. Simhadri Super
Thermal Power Project (Stage-1&II), NTPC Limited shall conduct long term
health impact assessment study to ascertain the epidemic diseases due to
impact of pollution of M/s. Simhadri Super Thermal Power Project, NTPC
Limited through Indian Council of Medical Research (ICMR).

Direction - vi:

If any damage has been caused to the environment on account of the

violations committed, then the committee is directed to assess the damage
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caused and also environmental compensation payable by the first
respondent,
The Joint Committee has observed the following non-compliances:

1. Ambient air quality recorded more than National ambient air quality
standards for PM10 & PMzs5 parameters.
Not provided mechanical water sprinkling system at haul roads.
Not developed 33% greenbelt in the industry premises.

Not maintained water curtains in the ash ponds properly.

L A N

Cenosphere discharge from ash ponds along with storm water takes place
now and then to nearby sub creek particularly during heavy rains even after
issuing notices from 2019 onwards. Recently observed cenosphere discharge
along with storm water to the sub-creek and issued directions on
21.12.2021 after reviewing in Task force committee. APPCB imposed BG of
1.28 Cr. towards compliance of the conditions / directions stipulated by

APPCB. The industry not submitted the bank guarantee so far.

The Joint Committee assessed the compensation on the basis of the Directions
issued by the Hon'ble National Green Tribunal, Principal Bench, New Delhi in the
matter of OA No.: 593 of 2017, Paryavaran Suraksha Samiti & others Vs Union of
India & Others a formula was evolved, approved by the Principle Bench and on
that basis, suitable directions have been issued by CPCB to all SPCBs/PCCs to
implement the same.
The Joint Committee has observed that APPCB has issued directions on
13.04.2017 and again non-compliance of the APPCB directions/conditions
observed by APPCB on 17.11.2021. The copy of the directions dated: 13.04.2017
is herewith submitted as Annexure-XVII and directions order dated:21.12.2021 is
herewith submitted as Annexure-XVIII. The Joint Committee has calculated the
Environmental Compensation as per CPCB formula:

EC=PIxNxRxSxLF

Where,

EC = Environmental Compensation in INR
Page 20 of 25
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iil.

PI = Pollution Index of industrial sector (Red-80)

N = Number of days of violation took place (The number of days for
which violation took place)

R = A factor in Rupees for EC

S = Factor for scale of operation

LF = Location factor (present Vizag population is more than 10 lakh=2)
Pollution Index of industrial sector (PI): APPCB has categorized
M/s.Simhadri Super Thermal Power Project (Stage-I&II), NTPC Limited,
Parawada (M), Visakhapatnam District into red category of industries and
accordingly the Combined consent & Authorisation have been granted. For
red category of industries, average pollution index is 80.
Number of days of violation (N): The number of days for which violation
took place is considered as the period between the day of violation
observed and day of compliance verified by the CPCB/ APPCB. From the
available records, it is observed that APPCB has issued directions on
13.04.2017 for non-compliance of the Board directions and APPCB
observed the violations again on 02.09.2021 and issued directions on
17.11.2021. The committee opined that no. of the days to be considered for
calculation of period of violation for estimating EC from 13.04.2017 up to
committee visit date:29.12.2021 as the committee observed certain non-
compliance during the visit.
Scale of operation (S):The industry is considered as large as per the
capital investment by the industry is around Rupees Rs. 9824.42 Cr. Thus,
scale of operation (S) for EC estimation is considered as 1.5.
Location factor (LF):The industry is located within the 10 km radius from
GVMC. The population of the GVMC is above 10 lakhs. Thus location factor
(LF) is considered as 2 for EC estimation
Factor in Rupees (Rs): As per the environmental compensation estimation
guidelines, factor of rupees may be minimum of Rs 100/- and maximum of

Rs.500/-. The factor of rupees is considered as Rs. 200/- for estimating
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environmental compensation for this industry, considering its pollution

potential.
Period of Bl S LF | R (Rs) N Environmental
non- (days) compensation
compliance (Rs)
13.04.2017 | 80 1.5 2 | 200/- 1722 Rs.8,26,56,000/-
to
29.12.2021
Total EC for violating Rs.8,26,56,000/-
Rupees Eight Crores Twenty Six Lakhs Fifty Six Thousands Only

Direction -vii:

If there is any further study to be conducted for carrying out the
remediation process in an effective manner, the committee is at liberty
to suggest and co-opt any expert in this field for the purpose of
suggesting the remediation method,

The District Collector has nominated Dr. Shaik Basha, Scientist & Head,
CSIR-NEERI Zonal Center, CSIR-National Environmental Engineer Research
Institute, IICT Campus, Tarnaka, Hyderabad as expert to assist the
committee. The expert from NEERI suggested to conduct long term impact
assessment study to ascertain the impact of pollution on water, air and soil
within 5 Km radius of the project area including ash pond area through any
reputed institutions and also assessment of impacts on human health due to
pollution of M/s. Simhadri Super Thermal Power Project, NTPC Limited, if
any. Based on the study report, necessary remediation methods shall be

suggested to M/s. Simhadri Super Thermal Power Project, NTPC Limited.

Direction - viii:

When they are conducting the study regarding the area unit affected on
account of the pollution, they are directed to ascertain the impact of
pollution on water, air and soil pollution within the project area and

also a reasonable distance outside the project area and if there is any
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damage caused to the agricultural operation on account of the air

pollution/dust pollution, that aspect also is directed to be considered by

the committee while submitting the report and also including the
compensation if any payable on that aspect considering the nature of
damage caused to the fertility of the land, affecting the productivity.

In order to ascertain the impact of pollution on water, air, and soil pollution

in both project and surrounding areas, the Joint Committee recommends

the following measures/studies to be taken up by M/s. Simhadri Super

Thermal Power Project, NTPC Limited immediately:

1. The industry shall suspend the excavation operations in ash ponds
during heavy wind time.

2. The industry shall install micro meteorological station to monitor wind
velocity and wind direction, accordingly, the industry shall handle the
excavation operations in ash ponds

3. The industry shall monitor the performance of dust separators in coal
handling plant, dust suppression in Ash handling/dyke and ESP

4. The industry shall install adequate high pressure mist spray sprinklers at
coal storage yard and also develop thick greenbelt with tall growing trees
to control fugitive emissions effectively.

5. The industry shall provide bitumen / concrete to the haul roads in ash
pond area where the heavy vehicular movement is there for transporting
pond ash and also install mechanical water sprinklers along the haul
road to control fugitive dust emissions in surrounding area.

6. The industry shall provide truck-tyre washing facility near ash pond area
to avoid dust emissions during the movement of the trucks.

7. The industry shall develop atleast 10 rows of tall growing trees all
around the ash ponds which may act as wind barrier.

8. The industry should remove the Fly ash deposits from the dykes from
time to time for controlling the fugitive dust in and around the area.

9. M/s. Simhadri Super Thermal Power Project (Stage-1&II), NTPC Limited,

should attend the repairs whenever RO plants and bore wells are getting
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10.

‘o W

mechanical problems and restore the units & bore wells to supply the
drinking water continuously to the Pittavanipalem and T.Devada villages.
M/s. Simhadri Super Thermal Power Project (Stage-1&II), NTPC Limited,
should ensure to establish the Piezometers with digital water level
recorder at maximum number of locations to represent the villages and
ash ponds based on Geo-Hydrological conditions for regular monitoring
of water levels from month to month, season to season and collect the
water samples in pre-monsoon (i.e, May) and in post monsoon (i.e,, in
November) such water levels data and chemical analysis report should
be submitted to the ground water department for further course of
studying purpose.

The industry shall conduct long term Environmental Impact Assessment
study to ascertain the impact of pollution on water, air, soil and
agricultural crops within 5 Km radius of the project area including ash
pond area through NEERI/any reputed Government institutions and also
conduct impact assessment study on human health due to pollution of
M/s. Simhadri Super Thermal Power Project, NTPC Limited if any

through ICMR institute/any reputed Government institutions.

8.0 Concluding remarks:

1. M/s. Simhadri Super Thermal Power Project, NTPC Limited shall pay

the Environmental compensation of Rs.8,26,56,000/- for the failure to
comply with the conditions of Environmental Clearance and Consent
issued by MoEF&CC & APPCB and same shall be paid to APPCB.

After submission of the study reports of Environmental Impact
Assessment on water, air, soil & agricultural crops and impact
Assessment on human health, M/s.Simhadri Super Thermal Power
Project, NTPC Limited shall comply with the recommendations /

suggestions of study reports.
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3. M/s.Simhadri Super Thermal Power Project, NTPC Limited shall

comply with the directions issued by the Central Pollution Control

Board vide order dated 11.12.2017 to comply with the standards.

4. M/s.Simhadri Super Thermal Power Project, NTPC Limited may be

directed to comply with all the measures/studies recommended by the

Joint Committee.

Sri. M. Venugtdpal Reddy,
Joint Collector & Additional District
Magistrate, Visakhapatnam

G & (é _—-"'A_Vj’»%)}-—_‘

Z

Sri. S. Karthikeyan
Scientist-C, CPCB, Chennai

W= P =c
Sri. M. Pramod Kumar Reddy,

Environmental Engineer,
APPCB, Visakhapatnam
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Dr. Suresh Babu Pasupuleti
Scientist-D, MoEF&CC, IRO,
Vijayawada

Dr. Shaik Basha,
Scientist & Head, CSIR-NEERI

Zonal Center, Hyderabad
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Annexure-|

Item No.01:
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
Original Application No. 227 of 2021 (SZ)
(Through Video Conference)
s o) P
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Battu Satish Reddy,
Andhra Pradesh.

National Therm#
Simhadri Plan
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ing:,23.11.2021.
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1. The grievance in this application is fegarding the non-compliance of the
conditions imposed in the Environmental Clearance (EC) granted to the first
respondent/National Thermal Power Corporation Ltd (NTPC), Simhadri
Power Plant at Visakhapatnam of Andhra Pradesh and also the conditions of

imposed by the Andhra Pradesh Pollution Control Board (APPCB) in
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Consents granted. Further on account of non-maintenance of the pollution
control mechanism in a proper way and also mismanagement of the fly ash
generated, pollution is caused to air, water and soil resulting in huge health
hazards to the people in the locality. Though on the basis of the complaints,
certain inspections were conducted and found that there are certain
violations of Environmental Clea'rance -(EC) conditions and consent
conditions and the pollution confrel ‘fﬁechaﬁism is not properly maintained

J

by them, certain directi?ns were issued, but there was no improvement in the
respect of pollution being caused inegle |oca’ on account
F =10 R -
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the Ministry of Environment, Forests and Climate Change (MoEF&CCQC),
Regional Office has found some dissatisfaction regarding the non-compliance
of conditions, but no serious action was taken against them. So the applicant
has no other remedy except to approach this Tribunal seeking the following

reliefs:-
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(1

4

Direct the Union Ministry of Environment, Forest & Climate
Change and AP Pollution Control Board to initiate action
against Respondent No. 1 for violating the Conditions No.
(viD), (IX), (X), (XD, (XII), (XIII), (XV), (XVII), (XVIII) of
the Environment Clearance dated 23.07.1996 according to

the clause 3 of the EC and Water (Prevention and Control of

“\, }»?"Jl‘ >4
Pollution) Act, 1974 fAzr (érevennon and Control of
> “"l“ N w

Pollution), 1981, Emm)omment (Protection) Act, 1986, The

~.‘L : “ ..\ \
ay@pnate

ability InsQrance Act 1 9}?1
to
v nam

r
>
Ieﬁnce dated 23.07. 1996 and implement @1 g

Publi

2 d%sett]ement Po 2017 to the affe gd peop

'rt to this

Tribunal on 01.55 Crores 2 Crores money spent
for the implementation of environmental mitigative and
environmental protection as mandated in EC dated
23.07.1996 and 01.08.2007;

Direct the Respondent No. 1 to provide mandatory Green

Belt in the Unit around Ash pond according to the
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Environment Clearances dated 23.07.1996 and 01.08.2007.
If sufficient land is not available the project may be
restricted according to the availability of natural resources

for implementing environment mitigation measures;

. On going through the allegatlons made in the application, we are satisfied
\ /

that there arises a substantial questlon of environment which requires the
4%,

interference of this Tribunal for resplvmg the same. So, the application is

X

admitted. ’ :‘-\',_., \5) ‘
. Issue notice @resppndents by Registered post ledgement

due, by ew ftﬁ;o by dWMroduc%@me on

them byfiling proof affidavit as per rules.

. The leaMa.rrdg cou‘fmearmg for the official resﬁﬁl}lelwmtted

3,5& vlttéd%at they have received the copy of the #}Lfﬁa“

. The apphi 1&':“leydirected to praoduce necessary Lyis’lth with
postal cover @ e\ge%ry postal stamp bef&re%y s/T w ithin a

week, so as to abl‘ls‘r TmbunNtJR{B“me m/th‘ ents through

v
W’,

em to procee inst t! if they did not

Tribunal, to ensure service
appear, in their absence in accordance With law.

. In order to ascertain the genuineness of the allegations made in the
application, we feel it appropriate to appoint a Joint Committee consisting of
(1) The District Collector, Visakhapatnam District (2) a Senior Officer from

Ministry of Environment Forests and Climate Change (MoEF &CC),
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Integrated Regional Office, Vijayawada, (3) a Senior Officer from Central
Pollution Control Board (CPCB), Regional Office, Chennai, and (4) a Senior
Officer from Andhra Pradesh Pollution Control Board (APPCB), Head Office,
Vijayawada, Andhra Pradesh to inspect the area in question and submit a
factual as well as action taken report, if there is any violation found.

8. The committee is directed to ascerta1n,\;e/to .‘:‘

oA

\' K

.v‘»\l:.:.:'. 4;. .: -' - ‘;-'. .‘\..(
i) Whether there was any violation of Environmental Clearance

gitted by the first

=

o‘ded are

icient to mitigate the situation of causing po n of air,

ater anq ioili . “
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@er the ash pond maintained by the f spendent are
@ [

in@roperly maintadified as directed by the hra Pradesh
h

Pow néontrol Bo

te

MEA S\
(EC) and Consent -,co‘n‘dit.iqns com
)

‘esponde t/NTPC unit, -
er theI pollu;;’o‘ control ’mecha

rs plying with the

100% disposal of fly ash generated and if not, what is the
percentage (%) of disposal achieved by them and what is the
nature of action taken by the regulators for non-compliance

of the same,
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V) Whether the Ambient Air Quality (AAQ), Ground Water and
the soil quality has been affected on account of any of the
activities of the first respondent and if any contamination has
been caused, what is the nature of remediation to be taken
for the purpose of mitigating the situation,

.

vi) If any damage" has )bee:n caused to the environment on

account of the Vlo’latlons cdmmltted then the committee is

’
I
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remediation process in an effectiv
\,\
' ffion;
NTRIBON

n ‘ er, air and soil

pollution within the project area and also a reasonable

-'J

are cond rea unit

irected to

distance outside the project area and if there is any damage
caused to the agricultural operation on account of the air
pollution/dust pollution, that aspect also is directed to be

considered by the committee while submitting the report and
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also including the compensation if any payable on that aspect
considering the nature of damage caused to the fertility of the
land, affecting the productivity.

9. The Andhra Pradesh Pollution Control Board (APPCB) will be the nodal

agency for co-ordination and for providing necessary logistics for this
20

purpose. VIS8 W
£) e ._A:‘.

10. Considering the gravity of the é’llégéfi’dﬁs/ made and also the nature of

A

pollution alleged, the District ‘Céllec’cor hlmself/h rself is directed to

l ) Ny
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this purp \
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> |
Supportabl gl not in the form of Image PDF alo@
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7
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Tt e AL o
without delay. If‘c Wv t

the time specified above, then they are directed to file the Interim report

o

”

of the
Committee e direction

al report within

regarding the violations committed by them and the probable damage, if any,
caused to the water quality, air quality and soil quality in that area before

the next hearing date.
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13. The Registry is directed to communicate this order to the members of the
committee and also to the official respondents immediately through e-mail,
so as to enable them to comply with the direction for filing independent
response as well as report directed by this Tribunal.

14.For appearance of parties, filing their independent response and also for
.-":‘"f -’L}'a £

174 -

SREN S STy
consideration of report, post on 07.0 \%_qg_j;;g/
33172880
Ry
JAYY Ll
ol <A L't»\ OO J.M.
- Y - -‘
S ML L (Justi‘ Ramakrishnan)

-

—
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Item No.01:
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Battu Satish Reddy,
Andhra Pradesh. P ...Applicant(s)

! ' Versus ‘ ’
National Thermal Powe Qrporation L o N\
Simhadri Plant, u : N ; \ “
Andhra Pradesh aWhérs. \

\‘Respondent(s)

>

Date of hearing: M.ZQZ%‘% o gj . “
W\ 4

\

CORAM:
& é\'S/V TRIB\“\P 1
HON'BLE MR. JUS MAKRISH ICIAL MEMBER

HON’BLEDR. SATYAGOPA KORLAPA EXPERT MEMBER

For Applicant(s): Mr. Sravan Kumar

For Respondent(s): Mr. C. Mohan represented
M/s. King & Partridge for R1.
Mr. G.M. Syed Nuruallh Sheriff for R2
Mrs. Maduri Donti Reddy for R3, R5 & R6
Ms. Nathami for R4.
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ORDER

1. The above case has been posted to today for appearance of parties, filing
their independent response and also for consideration of Joint Committee
report. All the respondents entered appearance through their counsel.
Service Complete.

2. The Central Pollution Control Board (CPCB) has filed a reply in the form of
affidavit.

3. The Andhra Pradesh Pollution Control Board (APPCB) has filed a report

dated Nil, e-filed 0:@52022 which reads as follows’
”Report“)mpliance to lionible NGT order dt: AZOZI in D.A.

No.227 of Wilevgay Sri Battu Satish Reddy, Paij_ivuwm Village,

Visakhapatna Digrict against on M/s. Simh%ri uper Thermal
— w
Power l‘lt (Stage-1&11 C Limited, ada M),

Visakhaputr“) § | “

‘V‘
& rriBWN Y os
It is to submit that Mg Si ri-Super-Ther oz'Project (Stage-1&H),

NTPC Limited, is operating at Parawada, Visakhapatnam District and
generating electricity of 2000 MW (4 X 500 MW) using indigenous

istrict:
JO

coal. The industry has obtained Environmental Clearance vide order
dated.23.07.1996 for 2 X 500 MW(Stage-1) and vide order dated.01.08.2007
for 2 X 500 MW][Stage-II). The industry has obtained CFO of the Board vide
order datec1.31.07.2017 to generate Electricity- 2000 MW (Coal with maximum
Sulphur content of 0.6%0 and ash content of 45%) with certain conditions &
standards which is valid up to 31.08.2022. The Stage -1 was established in
the year 2002 and Stage-II in the year 2011. The Power Plant has
established in an extent of 3384 Acres (Plant Area: 1976 Acres, Green Belt -
about 650 Acres (20%), Reservoir of 45 days capacity: 200 Acres (approx.),
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Township: 311 Acres and Ash Pond: 605 Acres]. At present the industry is
generating the electricity from 1930 MW to 1960 MW in an average.Pollution
control measures implemented by M/s. Simhadri Super Thermal Power
Project, NTPC Limited to control air, water & solid waste Management and

Environmental Monitoring carried out by APPCB is submitted as follows:

a) Air Emissions & pollution control System:

I.  The industry has installed 4 No. of Boilers of capacity 1675 tons per hour
[TM each using pulverized coal as fuel which contains 35-40% ash and 0.28
% of Sulphur and provided with. Electro Static Precipitators as air pollution
control equipment to the Boilers and provided 2 Nos. of bi-flue stacks of 275 M
height each to disperse the emissions. The industryhas installed on-line stack
analyzers for all four‘cks of 4 x 500 Mw units.‘ continuous emission
monitoring sys EMS) connectedto APPC B website to

aS

upload the ddta continuouslys

ii. The Ash generated from the boilers is collected in ash s%d issued to

brick < ¢ e 4 5 :’I:'

and cement fucfﬂers remaining gsh bemg sent tolQHsh F‘l" in the form
e

of slurry. Once the as@s_y settled in Ponds, the zger is recollected for
“. ¢ 'Y,

making ash s

During the pro“f*wer%fqﬂ’tmw3 % f coal burns per

day and results in Qelera of -about 9000 ash & 2000 MT of

bottom ash per day and the uses Sea waterfor ash slurry making.

IV. The industry has provided 3 Nos. of Silos (500 Tons each) for collection
of dry ash for Phase - | and 3 Nos. of Silos (1200 Tons each) for stage - Il and
Dry ash system stage - 1 is being augmented with 2 X 1200 Tons + 1 X 500 MT
Silos for better fly ash collection.

V.  The industry has provided dust suppression systems at coal handling

sections to avoid fugitive emissions.

Vi. Conocorpus species of tree plantation developed in around coal piles to
mitigate fugitive dust emissions. Dust extraction systems have been provided

in coal handling area including coal stock yard.
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Vii. Flue Gas Desulphurization (FGD) is under implementation, to be

commissioned on or before December 2022.

viii. Combustion modification (De-NO. /Low NO,) is under
implementation, to be

completed on or before December 2022.

IX. The industry has installed 3 No.s Continuous Ambient Air Quality
Monitoring stations| CAQMS) at the periphery of the industry and
connected to the CPCB/APPCB web site as per the directions of the
CPCB/APPCB. In addition to 3 CAAQM stations the industryhas installed
additional 3 continuous ambient’ air . quality monitoring stations at

Pittavanipalem, Devada, Marada Dasaripeta for monitoring of PM in-

b) Effluent Treatment system and Disposal:

\

i Mis. Simhad%er Thermal Power Pr;oject, N_TPCLéted consumes 4,29,240

KLD of Sea "us- make uﬁ'w‘éier for indu‘g.trial coolin 1,600 KLD of
Fresh waterhTh industry generates about 2,68,810 KLD, wastgwater (Once
through coMtowg blowrdowns, Boiler blow dowrtiethO,ZZO KLD
discharge i a &:%)M plant regengration/ash pond.Qldfﬂu c. of 48280

KLD are being rescircilated for ash sWirry preparatioisé&|foy dust suppression
at coal stock ). (O < ‘l
!

. 4.
ii. The main M@ent,ng ER&B»S}Pt‘he s‘ water (to the extent of
d for

99.9%) that is use c pitrposé, i' Cooling water circulation
system. The seawater blow down from the Cooling water circuit is sent to
the Common Monitoring Basin from where a combined treated effluent
having parameters within the limits is sent to Marine out Fall (MOF) located
750 meters from the sea shore. This marine outfall is designed with the help of
National Institute of Oceanography (NIO), Goa and National Institute of Ocean

Technology (NIOT), Chennai and Tokyo 'MEI Co. Ltd., Japan.

iii. M/s. Simhadri Super Thermal Power Project, NTPC Limited has
provided Effluent Treatment Plant consisting of Neutralization pond, Tube
settler and Coal settling pond for treating the DM plant regeneration effluents,
CHP effluent etc.,.
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IV. INs. Simhadri Super Thermal Power Project, NTPC Limited has provided 2
no. of STPs of 1700 KLD capacity for township and 65 KLD capacities for
Plant. The treated sewage effluents utilized for on land irrigation within the

industry premises.

V. The industry has installed Continuous Effluent Quality Monitoring
(CENTS] System for monitoring the effluent quality in real time basis,
and all the parameters such pH, TSS, Temperature and conductivity data is

uploaded to CPCB APPCB on continuous basis.

c¢) Solid Waste Management:

There are four lagoons are existing a“ﬁd,thelugoon I & 3 covered in an area of
85 acres each and lagoon 2 & 4 cevered in an area of 115 acres each. Each
lagoon is provided wwepamte .‘garland drains wl‘are connected to Toe
r collection: of seepage watef\w ich \i8 pumped back for

drains around d@
recirculation for as slurry prepamt%on und dust suppresszon iash pond area.

Garland drain

1ch are connected to toe drains around.d for collection

of seepuge“r zﬂzch is pumped back for reczrcju:iatz\‘ avoid soil

contaminatjon i undmg area. Ash genemtzon a&ld utilization details
for the yeau; to %Z(upto @) are submztte@zsfo“

\,\ 0 Of

Y AS@ fEN mﬁﬁ?ﬁziatti
ear n‘em ~— ' Ash Utilization
2016-17 3058234 2558190 84%
2017-18 3010763 3058021 102%
2018-19 2975585 2979991 100%
2019-20 2641122 4430120 168%
2020-21 2448817 3033286 124%
Apr-21 to Oct-21 1986578 1609698 81%
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From 2017 to 2020, the industry has achieved 100% utilization of fly ash.
Total stock in ash pond as on Oct 2021 is 12.07 Million MT. The representative of

Mis. Simhadri Super Thermal Power Project, NTPC Limited informed that the

power plant facing difficulties in achieving the 100% ash utilization due to

providing the fly ash to end users through a transparent bidding process only as

per recent guidelines issued by Ministry of Power, Government of Indiavide letter

dated.22.09.2021.

d) Environmental Monitoring carried out by APPCB:

e

i APPCB has conducted ambz’i‘einii1 :a_i.?.._ii,j"uality monitoring on 15.12.2021 to

17.12.2021 on the terrace of complamant s house D.

Ramalayam Templ

conducted mobile ,con
' 4
house, Admzmsl”/

vgnzpulem(V) Pa‘mwada
aj(s ambient air ualzty monx

Building and Sarada guest house

I

6-10 Back side of the

atnam and also

z n at the Pump
To

11
Location “ // > Date ofmomto PM10 in
( > - - : , (.g/m)
a . g
\ O 3
Complainant's ho é\\ Z 15.12.2021 tosd6.12.202 120
\ % //
\‘\ 16.12.2021,to/ 127
Pump Station. 131
Administration Building. - 17.12.2021 to 18.12.2021 126
Sarada guest house, Township 18.12.2021 to 19.12.2021 118
Standard(24 Hrly average) 100
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As per the analysis results of ambient air quality, the PMio values are exceed the

APPCB norms.

ii. APPCB has conducted stack monitoring for the stack attached to coal
fired boilers of unit I, II, III & IV on 16.12.2021 to 20.12.2021 and as per the
analysis results the Particulate Matter (PM) values are within the APPCB

norms.

1i1i. APPCB has collected ground water samples from the borewells on 15.12.2021
at  Pittavanipalem (Complainants wvillage), Devada, Marada
Dasaripeta which are nearer to the ash ponds. As per the analysis results
of the water samples collected by APPCB.from bore wells on 15.12.2021 to
19.12.2021 all the parameters are v‘within the drinking water specification
1510500:2012. The Total Dissolved‘ Solids, Total Hardness (as CaCO3] & Nitrate
[as NO3] for the boreyl samples collected at hand p-3 at Beni Ayyanna
house Pittavanipalem Uzllage and_Total Hardness \(as_Ca€@®3) & Nitrate (as
NO3) hand %ﬂ,t Post effice Devada village are_,sﬁt exceeded the
drinking wkpebification 15-10500:2012. *
iv. The ﬂanS reﬁrts ofair' & water monitoring Zﬁndey APPCB
are submt“s Angxure-A U..I “
Z ()
7 of 2021 has

The Hon'ble T vide(@ r datedf23. 192021 i<0.A. NO.

appointed a ‘mml NWFB@%(U "h strict Collector,
Visakhapatnam Distict; (i Senior Office ﬂistry of Environment
Forest and Climate Change (MoEF&CC), Integrated Regional Office,

Vijayawada;(iii) a Senior Officer from the Central Pollution Comntrol Board
(CPCB), Regional Office, Chennai and (iv) a Senior officer from the Andhra
Pradesh Pollution Control Board (APPCB) to inspect the area in question and
submit a factual as well as action taken report if there is any violation found

with a direction as to ascertain following:

Whether there was any violation of Environmental Clearance(EC) and consent
conditions committed by the first respondent / NTPC unit,

1l. Whether the pollution control mechanism provided are sufficient to mitigate

the situation of causing pollution of air, water and soil,
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iii. Whether the ash pond maintained by the first respondent are being
properly maintained as directed by the Andhra Pradesh Pollution Control Board

to avoid percolation of the fly ash to contaminate the ground water,

IV. Whether the first respondent unit is complying with in the 100% disposal of fly
ash generated and if not, what is the percentage (%) of disposal achieved by them
and what is the nature of action taken by the regulators for non-compliance of

the same,

V. Whether the Ambient Air Quality (AAQ), Ground Water and the soil
quality has been affected on account of any of the activities of the first respondent
and if any contamination has been caused, what is the nature of remediation to

be taken for the purpose of mitigating the situation,

Vi. If any damage has been caused ‘to the environment on account of the

violations commitledtzn the committee is directed t‘esi the damage caused

and also enviro L compensatzon payable by the firs ndent,

i If there 1Mfurther study to be conductedfor carry"ut the remediation

process in fectiz manner,the committee is at libfy t est and co-
' ' -
opt = | u..l

suggesting tlgmed ation method.

O
any expert in this fieldifor the purpose
dy reg. rdz ﬁare nit affected on account of

ui When they are ndu the s
\‘ v\

the pollution, they ected to asceBc’m the-impa llution on water, air
and soil pollution withua pm]ect arem also a reasonable distance
outside the project area and if there is any damage caused to the agricultural
operation on account of the air pollution/dust pollution, that aspect also is
directed to be considered by the committee while submitting the report and also
including the compensation if any payable on that aspect considering the
nature of damage caused to the fertility of the land, affecting the productivity.

The officials from APPCB during the visit along with loint Committee on
29.12.2021, the following non-compliances were observed on the main
conditions stipulated in Consent for operation vide order issued by the Board

dated. 31.07.2017:
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1. The industry is not maintaining permanent mechanical sprinklers for

suppression of dust on the haul roads in between the villages.

2. The industry has not maintaining water cover in the ash pond area to
prevent fly ash from getting air borne and air pollution in the surrounding

area especially to the residents of Pittavanipalem.

3. The industry has developed the greenbelt to the extent of 20% of total area
against the consent condition of 33% of total area of 3384 Acres. In order to
meet 33% of the green belt development as per the conditions imposed by
APPCB,M/s. Simhadri Super Thermal Power Project, NTPC Limited, has
reported that they have planted. 550,000 saplings under Green Visakha
Programme and also planted around 2.8 Lakh saplings in paderu under
accelerated afforestation Progfamme. The representative of the industry

has informed that they have complied with the 33% of the green belt of total
plant area excluding'sh pond area, veservoir area & 0;§Fhip area.

4. During hgavy rains, the industry has failed to collect the gml cenosphere
which is ve ht weight air entrapped ash particle\in flow lagoons
thereby t}“lospgre particles find its way to creek Mwith storm

water. Recent‘y C@Esphéré is vdischarging along wzf{ﬁ stoim water to the

sub-creek he Bérd has issued dizetions after #eview: Task force

committee .12.2%1. APPCB also imposed B@gu#e of 1.28 Cr.
towards complianie of. thegsonditibns / di ecti%Stipugte by APPCB and

the industry ye s‘niﬁgmrﬂ?[@mgto PCB*Now the industry
collecting Cenosph»mat‘by providin'itioﬁ screen with mesh to

stop spill over of any cenosphere.

5. APPCB has monitored the ambient air quality, stack emissions and
effluent samples collected during joint inspection. The samples analysis is

under progress and it may take 3-4 weeks.

6. Photographs showing inspection of the joint committee in villages &
industry and monitoring of air & water quality by officials of APPCB is

submitted as Annexure-B.

7. The copy of the Joint Inspection report is herewith enclosed for kind

perusal.
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Hence the Joint Committee recommends the following measures/studies to
be taken up by M/s. Simhadri Super Thermal Power Project, NTPC Limited

immediately:

1. The industry shall avoid the excavation operations in ash ponds during

heavy winds.

2. The industry shall install micro meteorological station to monitor wind
velocity and wind direction, accordingly, the industry shall handle the

excavation operations in ash ponds

3. The industry shall install adequate high pressure mist spray sprinklers
at coal storage yard and also develb;"ﬁ thick greenbelt with tall growing trees

to control fugitive emissions effectively;

4. The industry shw;'ovide bitumen / concrete‘the haul roads in ash
pond area whege th heavy vehicular movementxzs @/or transporting
mlso inétall meghanieal water sprmklers §qe8 .e haul road to

dust emissions in surroundlng area.

pond ash an

control fugi

5. The m“ sh(Z providestruck-tyre washing faczﬁy th pond area
to avoid 1ssl:ﬂzs during the m%vement of the twks “

Q
6. The industr shal@velop atleasti 0 rows of tal@ trees all around

the ash pon t as wi er. S/, ,

4
7. The industr condézy Torg ¥ impdet assessment study to
ascertain the impac fpt‘on on-water ’nd! | within 5 Km radius

of the project area including ash pond area through NEERI/any reputed
institutions and also conduct assessment study of impact on human health
due to pollution of M/s. Simhadri Super Thermal Power Project, NTPC
Limited if any.”

4. The Joint Committee has filed an interim report dated Nil, e-filed on

06.01.2022 which reads as follows:-
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Joint Committee interim report in the matter of Hon'ble National
Green Tribunal (NGT), Southern Bench, Chennai order

dated.23.11.2021 in 0.A. No. 227 0of 2021;

Sri Battu Satish Reddy, Pattivanipalem Village, Visakhapatnam District has filed an
application in Hon’ble NGT regarding the non-compliance of the conditions imposed in
the Environmental Clearance (EC) granted to the M/s. Simhadri Super Thermal Power
Project (Stage-1&lII), NTPC Limited, Parawada (M), Visakhapatnam District and also the
conditions imposed by the Andhra Pradesh Pollution Control Board (APPCB) in
Consents granted. Further on account of non-maintenance of the pollution control
mechanism in a proper way and also mismanagement of the fly ash generated and
pollution caused to air, water & soil resulting in huge health hazards to the people in the

locality.

The Hon’ble NGT order dated. 23.11.2021 has appointed a Joint Committee consisting of
(i) The District Collector, Visakhapatnam District; (ii) a Senior Officer from Ministry of
Environment Forest and Climate Change (MoEF&CC), Integrated Regional Office,
Vijayawada; (iii) a Senior Officer from the Central Pollution Control Board (CPCB),
Regional Office, Chennai and (iv) a Senior officer from the Andhra Pradesh Pollution
Control Board (APPCB) to inspect the area in question and submit a factual as well as
action taken report if there is any violation found with a direction as to ascertain

following:

i. ~ Whether there was any violation of Environmental Clearance(EC) and consent

conditions committed by the first respondent / NTPC unit,

ii. ~ Whether the pollution control mechanism provided are sufficient to mitigate the

situation of causing pollution of air, water and soil,

iii. '~ Whether the ash pond maintained by the first respondent are being properly
maintained as directed by the Andhra Pradesh Pollution Control Board to avoid

percolation of the fly ash to contaminate the ground water,

iv. ~ Whether the first respondent unit is complying with in the 100% disposal of fly
ash generated and if not, what is the percentage (%) of disposal achieved by them

Page 1 of 15
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Vi

Vil.

viil.

and what is the nature of action taken by the regulators for non-compliance of

the same,

Whether the Ambient Air Quality (AAQ), Ground Water and the soil quality has
been affected on account of any of the activities of the first respondent and if any
contamination has been caused, what is the nature of remediation to be taken for

the purpose of mitigating the situation,

If any damage has been caused to the environment on account of the violations
committed, then the committee is directed to assess the damage caused and also

environmental compensation payable by the first respondent,

If there is any further study to be conducted for carrying out the remediation
process in an effective manner, the committee is at liberty to suggest and co-opt

any expert in this field for the purpose of suggesting the remediation method.

When they are conducting the study regarding the area unit affected on account
of the pollution, they are directed to ascertain the impact of pollution on water,
air and soil pollution within the project area and also a reasonable distance
outside the project area and if there is any damage caused to the agricultural
operation on account of the air pollution/dust pollution, that aspect also is
directed to be considered by the committee while submitting the report and also
including the compensation if any payable on that aspect considering the nature

of damage caused to the fertility of the land, affecting the productivity.

The copy of the NGT order dated. 23.11.2021 is submitted as Annexure 1.

In compliance with the Hon'ble NGT order dated.23.11.2021 the following members

were nominated:

I

ii.

11l

Sri. M. Venugopal Reddy, Joint Collector & Additional District Magistrate,
Visakhapatnam - Nominee of the District Collector, Visakhapatnam*

Dr. Suresh Babu Pasupuleti, Scientist-D, Integrated Regional Office (IRO),
Ministry of Environment, Forest and Climate Change, Vijayawada - Senior officer
from MoEF&CC, Vijayawada.

Sri S. Karthikeyan, Scientist-C, Central Pollution Control Board, Regional Office,
Chennai - Nominated by CPCB, Chennai.

Page 2 of 15
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iv.  Sri M. Pramod Kumar Reddy, Environmental Engineer, AP Pollution Control
Board, Regional Office, Visakhapatnam - Nominated by APPCB.

v. Dr. Shaik Basha, Scientist & Head, CSIR-NEERI Zonal Center, CSIR-National
Environmental Engineer Research Institute, IICT Campus, Tarnaka, Hyderabad -

Expert Member

*The District Collector has nominated the Joint Collector & Addl. District Magistrate as
member of the Joint Committee as the District Collector is pre-occupied with the

meetings.

The committee met in the chambers of the Joint Collector & Additional District
Magistrate on 28.12.2021 at 12:15 PM along with the District officers of Agriculture
Department & Ground water Department. The committee discussed the issue
elaborately and decided to carry-out the inspection of the committee on 29.12.2021.
The joint Committee along with District officials from Agriculture Department & Ground
water Department inspected M/s. Simhadri Super Thermal Power Project (Stage-I&lIl),
NTPC Limited, and its surrounding area on 29.12.2021.

The joint Committee also visited the villages namely Pittavanipalem, Devada & Marada
Dasaripeta and heared the version of complainant Sri Battu Satish Reddy,
Pittavanipalem at Ramalayam. During the visit, group of villagers met the committee
and mainly the following villagers informed their problems due to operation of M/s.
Simhadri Super Thermal Power Project, NTPC Limited to the committee members:

1. Sri B. Satish Reddy, Pittavanipalem.
Smt B. SuryaKumari, Corporator, 77th Ward GVMC, Pittavanipalem.
Sri Pitta Naringa Rao, Pittavanipalem
Sri A. Ramu, Pittavanipalem.
Sri A. Payad Raju, Pittavanipalem.
Sri D. Thata Rao, Marada Dasaripeta.

Sri D. Govinda, Marada Dasaripeta.

B N B B

Sri K. Appa Rao, Devada.

Page 3 of 15
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The main problems/issues informed by the villagers to the committee are:

1. Huge dust emissions emanates from ash pond particularly during the summer
season.

2. Suffering with health issues like skin allergies, breathing problems and cancer
due to pollution from M/s. Simhadri Super Thermal Power Project, NTPC
Limited.

3. The ground water in surrounding villages is contaminated due to pollution from
M/s. Simhadri Super Thermal Power Project, NTPC Limited.

4. Not providing proper medical health facilities to the villagers.

5. Not providing job opportunities to the villagers.

6. Ash (Cenosphere) from NTPC entering into creek during heavy rains leading to
the Sea, thereby decreasing the fish catch and affecting fishermen livelihood.

7. Dust pollution due to vehicular movement while transporting the ash from ash
ponds which are located within 300 m from habitation.

8. The villagers submitted representations (2no.s) to the committee are submitted

as Annexure II.

The joint committee further interacted with Dr. Ravindra, Community Health Centre,
Pattivanipalem during the visit and he informed the committee that the villagers are

approaching Health Centre with dermatitis & psoriasis skin allergic problems.

M/s. Simhadri Super Thermal Power Project (Stage-1&II), NTPC Limited, is operating at
Parawada, Visakhapatnam District and generating electricity of 2000 MW (4 X 500 MW)
using indigenous coal. The Stage -1 was established in the year 2002 and Stage-II in the
year 2011. The Power Plant has established in an extent of 3384 Acres (Plant Area:
1976 Acres, Green Belt - about 650 Acres (20%), Reservoir of 45 days capacity: 200
Acres (approx.), Township: 311 Acres and Ash Pond: 605 Acres. At present the industry
is generating the electricity from 1930 MW to 1960 MW in an average. A copy of the
Environmental Clearances issued by MoEF&CC and CFO order dated.31.07.2017 of
APPCB which is valid up to 31.08.2022 are submitted as Annexure-III.

Page 4 of 15
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The observations of the Joint Committee are submitted below:

NGT Direction
No.i

Whether there was any violation of Environmental Clearance (EC)
and consent conditions committed by the first respondent / NTPC

unit,

The Joint Committee inspected M/s. Simhadri Super Thermal Power
Project (Stage-1&Il), NTPC Limited and verified the present compliance
status with the conditions stipulated in the Environmental Clearance (EC)
granted by MoEF&CC & Consents granted by Andhra Pradesh Pollution
Control Board(APPCB) to M/s. Simhadri Super Thermal Power Project
(Stage-1&II), NTPC Limited, Parawada, Visakhapatnam District. The
following non-compliances of the main conditions of Environmental
Clearance orders to control pollution observed by the Committee:

1. Detailed implementation status of Rehabilitation Master Plan for
rehabilitation of 150 families, compensation package, training
facilities etc., not submitted.

2. The industry has not installed adequate high pressure mist spray
sprinklers at coal storage yard to control fugitive emissions
effectively and they have provided only few mechanical water
sprinklers at coal stock yards which are not sufficient.

3. The industry has not adopted mechanism for continuous monitoring
of ground water establishing good network of observation wells in
consultation with the Central Ground Water Board. Not submitting
the results and data to ascertain the status of water quality and
findings for evaluation.

4. Not carried leachate collection through Lysimeter at 6-10 locations
around the ash dyke and not submitting monitoring report for
ascertaining its change in water quality.

5. Not developed green belt around the ash dyke for controlling fugitive
dust emission.

6. Not submitting half yearly report on the status of implementation of
the conditions and environmental safeguards to the MoEF&CC,

Regional Office.

Page 5 of 15
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7. As per GSR.02 (E), dated 02.01.2014, the analysis report of the ash &
sulphur content present in the coal is not being submitted in
quarterly basis to the MOEF&CC.

8. Uploading of EC letter’s, six monthly compliance report along with all
monitoring data and Environmental Statement in Form-V is not
being uploaded in the company website for public transparency.

The following non-compliances of the main conditions of consent for
Operation of APPCB to control pollution observed by the Committee:

1. The industry is not maintaining permanent mechanical sprinklers for
suppression of dust on the haul roads in between the villages.

2. The industry has not maintaining water cover in the ash pond area to
prevent fly ash from getting air borne and air pollution in the
surrounding area especially to the residents of Pittavanipalem.

3. During heavy rains, the industry has failed to collect the total
cenosphere which is very light weight air entrapped ash particle in
overflow lagoons thereby the cenosphere particles find its way to
creek along with storm water.

4. The industry has developed the greenbelt to the extent of 20% of
total area against the consent condition of 33% of total area of 3384
Acres. In order to meet 33% of the green belt development as per
the conditions imposed by APPCB. M/s. Simhadri Super Thermal
Power Project, NTPC Limited, has reported that they have planted
5,50,000 saplings under Green Visakha Programme and also planted
around 2.8 Lakh saplings in paderu under accelerated afforestation
Programme. The representative of the industry has informed that
they have complied with the 33% of the green belt of total plant area

excluding ash pond area, reservoir area & Township area.

NGT Direction

No. ii

Whether the pollution control mechanism provided are sufficient to

mitigate the situation of causing pollution of air, water and soil,

Pollution control mechanism provided w.r.t air, water & soil:
Air:

M/s. Simhadri Super Thermal Power Project, NTPC Limited, has installed
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4 No. of Boilers of capacity 1675 tons per hour (TPH) each using
pulverized coal as fuel which contains about 40% ash and 0.28 % of
Sulphur and provided with Electro Static Precipitators as air pollution
control equipment to the Boilers and provided 2 Nos. of bi-flue stacks of
275 M height each to disperse the emissions. The Ash generated from the
boilers is collected in ash silos and issued to brick and cement
manufacturers, remaining ash being sent to Ash Ponds in the form of
slurry. Once the ash is settled in Ash Ponds, the water is recollected for
making ash slurry. During the process of power generation about 33,000
MT of coal burns per day and results in generation of about 9000 MT of fly
ash & 2000 MT of bottom ash per day and the uses Sea water for ash
slurry making.

The industry has provided 3 Nos. of Silos (500 Tons each) for collection of
dry ash for Phase - I and 3 Nos. of Silos (1200 Tons each) for stage - Il and
Dry ash system stage - 1 is being augmented with 2 X 1200 Tons + 1 X 500
MT Silos for better fly ash collection.

M/s. Simhadri Super Thermal Power Project, NTPC Limited has provided
dust suppression systems at coal handling sections to avoid fugitive
emissions. Conocorpus species of tree plantation developed in around coal
piles to mitigate fugitive dust emissions. Dust extraction systems have
been provided in coal handling area including coal stock yard. Flue Gas
Desulphurization (FGD) is under implementation, to be commissioned on
or before December 2022. Combustion modification (De-NOx /Low NOy) is
under implementation, to be completed on or before December 2022.
Continuous air quality monitoring Station:

M/s. Simhadri Super Thermal Power Project, NTPC Limited has installed 3
continuous ambient air quality monitoring stations at Pittavanipalem,
Devada, Marada Dasaripeta for PM1o. The industry has installed 3 No.
Continuous Ambient Air Quality Monitoring stations at the periphery of
the industry and connected to the CPCB/APPCB web site as per the
directions of the Board.

M/s. Simhadri Super Thermal Power Project, NTPC Limited has installed

on-line stack analyzers for all four stacks of 4 x 500 MW units. The
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continuous emission monitoring system connected to APPCB/CPCB
website to upload the data continuously.

Water:

M/s. Simhadri Super Thermal Power Project, NTPC Limited consumes
4,29,240 KLD of Sea water as make up water for industrial cooling and
21,600 KLD of Fresh water. The industry generates about 2,68,810 KLD
wastewater (Once through cooling tower blow downs, Boiler blow downs
etc., of 2,10,220 KLD discharge into sea & DM plant regeneration/ash
pond effluent etc. of 48280 KLD are being re-circulated for ash slurry
preparation & for dust suppression at coal stock yards). M/s. Simhadri
Super Thermal Power Project, NTPC Limited has provided Effluent
Treatment Plant consisting of Neutralization pond, Tube settler and Coal
settling pond for treating the DM plant regeneration effluents, CHP
effluent etc.,.

M/s. Simhadri Super Thermal Power Project, NTPC Limited has provided
2 no. of STPs of 1700 KLD capacity for township and 65 KLD capacities for
Plant. The treated sewage effluents utilized for on land irrigation within
the industry premises. The main plant effluent, which consists of the sea
water (to the extent of 99.9%) that is used for cooling purpose, in the
Cooling water circulation system. The steam used for Power generation
gets cooled in the Condenser by way of seawater based Circulating
Cooling water system and the sea water again gets cooled in the Cooling
Towers. The cold water from Cooling Towers is required to be blow down
and replaced with makeup water to maintain required COC (Cycles of
Concentration). The seawater blow down from the Cooling water circuit is
sent to the Common Monitoring Basin from where a combined treated
effluent having parameters within the limits is sent to Marine out Fall
(MOF) located 750 meters from the sea shore. This marine outfall is
designed with the help of National Institute of Oceanography (NIO), Goa
and National Institute of Ocean Technology (NIOT), Chennai and Tokyo
KYUEI Co. Ltd., Japan.

Continuous effluent quality monitoring station:

M/s. Simhadri Super Thermal Power Project, NTPC Limited has installed
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Continuous Effluent Quality Monitoring (CEQMS) System for monitoring
the effluent quality in real time basis, and all the parameters such pH, TSS,
Temperature and conductivity data is uploaded to CPCB / APPCB on
continuous basis.

Solid Waste Management:

There are four lagoons are existing and the lagoon 1 & 3 covered in an
area of 85 acres each and lagoon 2 & 4 covered in an area of 115 acres
each. Each lagoon is provided with separate garland drains which are
connected to Toe drains around dykes for collection of seepage water
which is pumped back for recirculation for ash slurry preparation and
dust suppression in ash pond area. Garland drains which are connected to
toe drains around dykes for collection of seepage water which is pumped
back for recirculation to avoid soil contamination in surrounding area.
The Joint Committee carried out the ambient air quality and collected
ground water & soil Samples during the visit on 29.12.2021. The Ground
water Department, Visakhapatnam has collected the ground water
samples and Department of Agriculture, Visakhapatnam collected the soil
samples in Pittavanipalem, Devada & Marada Dasaripeta villages. APPCB
has monitored the ambient air quality monitoring, Source emission
monitoring and collected Wastewater samples for analysis. The samples

analysis is under progress and it may take 3-4 weeks.

NGT Direction

No. iii

Whether the ash pond maintained by the first respondent are being
properly maintained as directed by the Andhra Pradesh Pollution
Control Board to avoid percolation of the fly ash to contaminate the

ground water

There are four lagoons are existing and the lagoon 1 & 3 covered in an
area of 85 acres each and lagoon 2 & 4 covered in an area of 115 acres
each. Seawater is being used to mix ash and then transport it to ash ponds
as ash slurry through pipes. After discharge to ash ponds, water is
decanted through decant wells and collected in Overflow lagoons (OFL).
There are two overflow lagoons OFL-1 and OFL-2 each have an area of 19

and 18 acres respectively with a depth of 4-5 meters. The decanted water
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collected in the OFLs is pumped back to plant, re-circulated and used in
ash slurry again. Toe drain arrangement is there to collect seepage water
which is also reused with decanted water. Garland drain provided which
is connected to Toe drains around dykes for collection of seepage water
which is pumped back for recirculation. Storm water drains are connected
to creek and is controlled using sluice gate which is kept closed in normal
conditions. Cenosphere is a very light weight air entrapped particle. Due
to heavy rains in ash dyke, some of the cenosphere particles escaped to
creek along with storm water which was cleaned immediately.
Cenosphere is used in oil and gas exploration industry and has
international market. Recently observed cenosphere is discharging along
with storm water to the sub-creek and issued directions after reviewing in
Task force committee on 21.12.2021. APPCB also imposed BG of 1.28
Crores towards compliance of the conditions / directions stipulated by
APPCB and yet to submit the Bank Guarantee to APPCB. Now the industry
collecting Cenosphere material by providing additional screen with mesh
to stop spill over of any cenosphere.

M/s. Simhadri Super Thermal Power Project, NTPC Limited, has not
provided HDPE liner in ash ponds as per the recommendations of the
National Institute of Hydrology, Roorkee and with the approval of
MoEF&CC vide letter No.J-13011/19/94-IA.11 (T) dt:20.05.2002. A copy of

the letter is submitted as Annexure-IV.

NGT Direction

No. iv

Whether the first respondent unit is complying with in the 100%
disposal of fly ash generated and if not, what is the percentage (%) of
disposal achieved by them and what is the nature of action taken by

the regulators for non-compliance of the same,

Ash generation and utilization details for the year 2016 to 2022(upto

October) are submitted as follows:

Ash daial
Year Ash Generation . Ash Utilization
Utilization
2016-17 3058234 2558190 84%
2017-18 3010763 3058021 102%
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2018-19 2975585 2979991 100%
2019-20 2641122 4430120 168%
2020-21 2448817 3033286 124%
Apr-21 to Oct-21 1986578 1609698 81%

From 2017 to 2020, the industry has achieved 100% utilization of fly ash.
Total stock in ash pond as on Oct 2021 is 12.07 Million MT. The
representative of M/s. Simhadri Super Thermal Power Project, NTPC
Limited informed that the power plant facing difficulties in achieving the
100% ash utilization due to providing the fly ash to end users through a
transparent bidding process only as per recent guidelines issued by
Ministry of Power, Government of India. A copy of the letter issued by
Ministry of Power, Government of India dated.22.09.2021 is herewith

submitted as Annexure-V.

NGT Direction

No. v

Whether the Ambient Air Quality (AAQ), Ground Water and the soil
quality has been affected on account of any of the activities of the
first respondent and if any contamination has been caused, what is
the nature of remediation to be taken for the purpose of mitigating

the situation,

APPCB has conducted ambient air quality monitoring on 15.12.2021 to
17.12.2021 on the terrace of complainant’s house, D.N0.6-10, Back side of
the Ramalayam Temple, Pittavanipalem(V), Parawada, Visakhapatnam
and also conducted mobile continuous ambient air quality monitoring
station at the following locations of M/s. Simhadri Super Thermal Power
Project, NTPC Limited:

1. Pump house.
2. Administration Building.
3. Sarada guest house, Township.
As per the analysis results of ambient air quality, the PMi values are

exceed the APPCB norms.

Location Date of monitoring PMioin (pg/m3)

Complainant’s house 15.12.2021 10 16.12.2021 120

16.12.2021 to17.12.2021 127

Pump Station. 16.12.2021 to:17.12.2021 131

Administration Building. | 17.12.2021 to 18.12.2021 126
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Sarada guest house, | 18.12.2021 to 19.12.2021 118
Township

St_z;ndard(24 Hrly average) 100
APPCB has conducted stack monitoring for the stack attached to coal fired

boilers of unit I, 1], IIl & IV on 16.12.2021 to 20.12.2021 and as per the

analysis results the Particulate Matter (PM) values are within the APPCB
norms. APPCB has also collected ground water samples from the
borewells on 15.12.2021 at Pittavanipalem (Complainants village),
Devada, Marada Dasaripeta villages, which are nearer to the ash ponds.
The analysis reports of air & water monitoring conducted by APPCB are
submitted as Annexure VL.

As per the analysis results of the water samples collected by APPCB from
bore wells on 15.12.2021 to 19.12.2021 all the parameters are within the
drinking water specification 1S10500:2012.

The Total Dissolved Solids, Total Hardness (as CaCO3) & Nitrate (as NO3)
for the bore well samples collected at hand pump-3 at Beri Ayyanna house
Pittavanipalem village and Total Hardness (as CaCO3) & Nitrate (as NO3)
hand pump-2 at Post office Devada village are slightly exceeded the
drinking water specification 1S10500:2012.

The joint committee monitored the ambient air quality, stacks, ground
water from piezo wells & borewells and soil quality, during the visit on
29.12.2021. The Ground water Department, Visakhapatnam has collected
the ground water samples and Department of Agriculture, Visakhapatnam
collected the soil samples. APPCB has monitored the ambient air quality,
stacks and effluent samples collected for analysis. The samples analysis is

under progress and it may take 3-4 weeks.

NGT Direction

No. vi

If any damage has been caused to the environment on account of the
violations committed, then the committee is directed to assess the
damage caused and also environmental compensation payable by

the first respondent,

1. Not provided mechanical water sprinkling system at haul roads.
2. Notdeveloped 33% greenbelt in the factory premises.

3. Not maintained water curtains in the ash ponds.
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4. The industry is discharging cenosphere from ash ponds nearby sub
creek even after issuing several notices from 2019 onwards. Recently
observed cenosphere is discharging along with storm water to the
sub-creek and issued directions after reviewing in Task force
committee on 21.12.2021. APPCB also imposed BG of 1.28 Crores
towards compliance of the conditions / directions stipulated by
APPCB.

Environmental compensation will be estimated based on the violations

committed and will be submitted in final report.

NGT Direction

No. vii

If there is any further study to be conducted for carrying out the
remediation process in an effective manner, the committee is at
liberty to suggest and co-opt any expert in this field for the purpose

of suggesting the remediation method.

The District Collector has nominated Dr. Shaik Basha, Scientist & Head,
CSIR-NEERI Zonal Center, CSIR-National Environmental Engineer
Research Institute, IICT Campus, Tarnaka, Hyderabad as expert to assist
the committee. The expert from NEERI suggested to conduct long term
impact assessment study to ascertain the impact of pollution on water, air
and soil within 5 Km radius of the project area including ash pond area
through any reputed institutions and also assessment of impacts on
human health due to pollution of M/s. Simhadri Super Thermal Power
Project, NTPC Limited, if any, through reputed organization. Based on the
study report, necessary remediation methods shall be suggested to M/s.

Simhadri Super Thermal Power Project, NTPC Limited.

NGT Direction

No. viii

When they are conducting the study regarding the area unit affected
on account of the pollution, they are directed to ascertain the impact
of pollution on water, air and soil pollution within the project area
and also a reasonable distance outside the project area and if there is
any damage caused to the agricultural operation on account of the
air pollution/dust pollution, that aspect also is directed to be

considered by the committee while submitting the report and also
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including the compensation if any payable on that aspect considering
the nature of damage caused to the fertility of the land, affecting the

productivity.

In order to ascertain the impact of pollution on water, air, and soil

pollution in both project and surrounding areas, the Joint Committee

recommends the following measures/studies to be taken up by the

M/s. Simhadri Super Thermal Power Project, NTPC Limited immediately:

1. The industry shall avoid the excavation operations in ash ponds
during heavy winds.

2. The industry shall install micro meteorological station to monitor
wind velocity and wind direction, accordingly, the industry shall
handle the excavation operations in ash ponds

3. The industry shall install adequate high pressure mist spray
sprinklers at coal storage yard and also develop thick greenbelt with
tall growing trees to control fugitive emissions effectively.

4. The industry shall provide bitumen / concrete to the haul roads in ash
pond area where the heavy vehicular movement is there for
transporting pond ash and also install mechanical water sprinklers
along the haul road to control fugitive dust emissions in surrounding
area.

5. The industry shall provide truck-tyre washing facility near ash pond
area to avoid dust emissions during the movement of the trucks.

6. The industry shall develop atleast 10 rows of tall growing trees all
around the ash ponds which may act as wind barrier.

7. The industry shall conduct long term impact assessment study to
ascertain the impact of pollution on water, air and soil within 5 Km
radius of the project area including ash pond area through NEERI/any
reputed institutions and also conduct assessment study of impact on
human health due to pollution of M/s. Simhadri Super Thermal Power

Project, NTPC Limited if any.
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The joint committee visited the M/s. Simhadri Super Thermal Power Project, NTP(
Limited site on December 29, 2021 and monitored ambient air quality for 24 hours at
two locations, two flue gas stacks and also collected groundwater and soil from three
villages (Pittavanipalem, Devada and Dasaripet). Final treated wastewater samples
from STPs (two in township and one in plant) were also collected. The analysis of
samples for various parameters is under progress and may take 3-4 weeks for
completion of the same. Further, the environmental compensation is to be estimated
based on the violations committed. Various information/documents are required to be
collected from different agencies and to be verified. In view of this, the joint committee

requests Hon'ble NGT to grant 12 weeks time for the submission of the final report.

P
wusnfd

- -

Sri. M. Vénjygopal Reddy, Dr. P. Suresh Babu
Joint Collector & itional District Magistrate, Scientist-D,
Visakhapatnam MoEF&CC, Vijayawada

Sri. S. Karthikeyan Dr. Shaik Basha,
Scientist-C, CPCB, Chennai Scientist & Head, CSIR-NEERI
Zonal Center, Hyderabad

te_ D_&/Q__
ri. M. Pramod Kumar Reddy,

Environmental Engineer,
APPCB, Visakhapatnam
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. The Joint Committee after recording certain observations wanted 12

(twelve) weeks time to file the final report.

. The respondents wanted some time to file their independent reply
statement. The project proponent also wanted some time to file their
objection to the committee report and also wanted some time to file their
compliance report, if any to be carried out by them on the basis of the

recommendations if it is practicable and feasible based on affordability.

. The Committee as tel’as the Andhra Pradesh llﬁion Control Board

(APPCB) are dir‘ﬁ to file their'furtherweports and“espondents are
directed to cor“e tIEir pleadings on or before 1_4.02“ by e-filing in
n

> i
the form of seﬂble gDF /OCR Suppartable PD%énd“in the form of
Z
Image PDF aloth n&essary har, ies to @odw as per rules.

AU B ew TRlB\)\*\‘*v‘ be

. The parties are also at er!‘ file-their 'ti&, if any, to the interim
reports filed by both the Andhra Pradesh Pollution Control Board (APPCB)

as well as the Joint Committee before the next hearing date.

. The Registry is directed to communicate this order to themembers of the
committee and also to the official respondents immediately through e-mail,

so as to enable them to comply with the direction.
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10. For completion of pleadings, consideration of interim as well as further

reports and also for objections (if any) to the report already filed, post

on14.02.2022.

O. A. N0.227/2021 (SZ)
07.01.2022, Sr.

Sd/-
....................................... J.M.
(Justice K. Ramakrishnan)

’v.‘r'” S N
5 3 ‘-‘;22‘\,‘1,_';.';"’«‘ Sd/-

' EM
S -,:; e vl
VY (Dr. Satyagopal Korlapati)
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Annexure-ll|

84: 29-12-2021
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—_sisl _ ANDHRA PRADESH POLLUTION CONTROL BOARD

W ZONAL LABORATORY, VISAKHAPATNAM
/W

D.No. 39-33-20/1/4,Behind RTA Office,
Madhavadhara VUDA Colony, Visakhapatnam-530 018.

P. SOM SUNDAR. M.Sc Ph: 0891-2719480/380/481 Fax: 2719480
SENIOR ENVIRONMENTAL SCIENTIST e-mail:zovsplab-ses1(@ appcb.gov.in
ANALYSIS REPORT
Sample No. : 2019-02-W-96to 101
Sample location/Address  :  Pittavanipalem (V), Visakhapatnam.
Sample Source ¢ 2019-02-W -96: Open well sample near Sri A. Appa Rao House, D.No.6-84

2019 - 02 — W - 97: Bore well sample near Sri K. Appa Rao House, D.No. 4-64

2019 - 02 — W - 98: Hand Bore well sample near Sri P. Appa Rao House, D.No.4-55
2019 - 02 — W —99: Bore well sample near Sri B. Appala Reddy, House, D.No.5-55
2019 - 02 - W - 100: Open well sample near MPP School

2019 - 02 — W - 101: Bore well sample near Pydimamba Temple

Sample collected on : 07.02.2019
Sample received on : 08.02.2019
Sample collected by : Junior Scientific Officer, Regional Office, Visakhapatnam
Sl Parameters 2019 2019 2019 2019 2019 2019 Drinking water
No. 02 02 02 02 02 02 Standards:
W-96 | W-97 | W-98 W-99 | W-100 | W-101 | (Permissible Limit)
1S:10500:2012
1. pH 8.15 7.98 7.14 7.33 8.54 7.56 6.5-8.5
2. | Conductivity (uS/cm) 2460 | 2990 | 18250 | 14330 2250 | 41800 ==
3. | Total Dissolved Solids at 105°C 1812 | 2304 | 17312 9852 1644 | 37284 2000 mg/L
4, Chlbrides acl 538 782 7143 3816 489 | 17514 1000 mg/L
5. | Total Hardness as CaCO3 640 | 788 | 8000 | 5100| 472 | 14000 600 mg/L
6. | Total Alkalinity 368 308 212 288 360 160 600 mg/L
7. | Phosphates as PO4> 003| 002| 002| 002] 004 003 -
8. | Sulphates as S04* 139 139 580 345 107 2669 400 mg/L
9. | Fluoridesas F 0.78 0.33 1.13 0.88 0.96 1.22 1.5mg/L
10. | Nitrates as NO3 38.82 | 50.30 34.41 55.58 40.14 7.19 45 mg/L
11. | Calcium as Ca™ 160 | 184 | 2240 | 1056 104 | 2000 200 mg/L
12. | Magnesium as Mg* 583 | 79.7| 5832 | 597.7| s51.51| 2187 100 mg/L
13. | Lead (as Pb) 0.001 | 0.001 0.001 ND ND ND 0.01 mg/L
14. | Zinc (as Zn) 0.007 | 0.073 0.186 0.025 0.004 0.021 0.5 mg/L
15. | Nickel (as Ni) 0.001 | 0.002 | * 0.006 0.008 0.001 0.002 0.02 mg/L
16. | Copper (as Cu) 0.001 | 0.001 | 0.004 | 0.012| 0.003| 0.001 0.5 mg/L
17. | Chromium (as Cr) 0.001 ND ND ND | 0.001 ND 0.05 mg/L
18. | Iron (as Fe) *. 0.070 | 0.086 0.810 0.385 0.033 0.462 0.3 mg/L
19. | Manganese (as Mn) 0.003 | 0.006 | 0.013 0.003 | 0.001| 0.060 0.3 mg/L
20. | Mercury (as Hg) 0.001 | 0001 | 0001| ND| 0001] WD 0.001 mg/L
21. | Arsenic (as As) 0.001 ND ND ND 0.001 ND 0.05 mg/L
22. | Cadmium (as Cd) ND ND ND ND ND ND 0.003 mg/L

Note: - All values are expressed in mg/l except pH

ND : Not Detectable i
: //\ “\
k i >




Water Quality

Station Code Sampling Date Sampling time Field Observations:
3090 l Weather: Clear
Depth of water body:
Name of monitoring station: |Hand Pump at Pittavanipalem, Visakhapatnam Human activities: Others
Type of the water body: Borewell Floating matter: None
Name of the water body: Colour: [Clear
Name of river basin: Lake Odor: None
Name of sub-basin: Flow: (m*Sec)
District: L Visakhapatnam  |gite. ] Andhra Pradesh W.Temp. 28.0/(°C)
Name of monitoring agency: ANP DO: 5.8|(mg/l)
Frequency of monitoring: Half yearly |Stn.Short name: L
Use based class: C 69
Major polluting sources: Industrial V Domestic
Agriculture Other
Use of water at or in down stream of monitoring station:
Washing purposes
Core parameters: General Parameters: Specific parameters:(mgiL)
pH: 7.67 Turbidity: 1.79|NTU Arsenic: ND
Phenophthalein alkalinity
Conductivity: 4652.0(uS/cm) as CaCoO3: 0.0{(mg/L) |Cadmium:; ND
Total Alkalinity as
BOD: 1.6{(mg/L) CaCO0a3: 304.0|(mg/L) |Copper: 0.002
Nitrate-N: 18.05|(mg/L) Chlorides: A 910.0{(mg/L) |Lead: ND
Nitrite-N: 5.8{(mg/L COD: 20.0{(mg/L) |Chromium: ND
Fécal Coli: 15|MPN/100 mi Total Kjeldahl-N: 0.58|(mg/L) |Nickel: 0.005
Ammonia-N: 0.01)(mg/L) |Zinc: 0.452
Total Coli: 150|MPN/100 mi Hardness as CaCO,: 640.0({(mg/L) |Mercury: 0.006
Calcium as CaCO;: 420.0{(mg/L) |lron(Total): 0.100
Bio-monitoring: Magnesium as CaCO;: 220.0{(mg/L) |Cyanide:
Sulphate: 493.4({(mg/L) |Any other
Saprobity Index: Sodium: 685.6|(mg/L)
Diversity Index: Total Dissolved Solids: 3024.0{(mg/L)
P/R Ratio: Fixed Dissolved Solids: 2994.0/(mg/L) [**Pesticide:
Total Suspended Solids: 14.0{(mg/L) |BHC(Total):
Phosphate: 0.01)(mg/L) |DDT(Total):
Boron: 0.264|(mg/L) |Endosulphan:
Potassium: 14.92|{(mg/L) |Dieldrin:
Fluoride: 0.47|(mg/L) |Aldrin:
% Sodium: 69.38|(meg/L) |Carbamate:
SAR: 11.80|(meq/L) |2,4-D:
Any other: (mg/L) |Any other:

e el S PN N— -~

o
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% ANDHRA PRADESH POLLUTION CONTROL BOARD

W ZONAL LABORA TORY, VISAKHAPATNAM
W D.No. 39-33-20/1/4 Behind RTA Office,

Madhavadhara VUDA Colony, Visakhapatnam-530 018.

P. SOM SUNDAR. M.Sc Ph: 0891-2719480/380/481 Fax: 2719480
SENIOR ENVIRONMENTAL SCIENTIST e-mail:zovsplab-sesl@ appcb.gov.in

ANALYSIS REPORT

SNALYSIS REPORT
Sample No. ¢ 2019-01-W-140
Sample location/Address - Pittavanipalem (v),

Visakhapatnam.

Sample Source ¢ Bore well at Pittavanipalem

Sample collected on ¢ 09.01.2019

Sample received on : 11.01.2019

Sample collected by * Analyst (C), Regional Office, Visakhapatnam

ﬂ Parameters Values
| 731
-__| Conductivity (uS/cm)

558

Total Dissolved Solids at 105°C
- | Chlorides a CI

.| Total Hardness as CaCo3
Total Alkalinity
Phosphates as PO4*

n Sulphates as S04% 123
9. | Fluorides as F | 075 ]
Nitrates Nitrogen as NO3-N m

Nitrites Nitrogen as NO2-N

Ammonical Nitrogen as NH3-N m
157
| 14,

=

Calcium as Ca*?
14. | Magnesium as Mg 87.48
5. | Lead (as Pb)

| 0002
Copper (as Cu) | 0.001]
Manganese (as Mn) m

21.
ercury (as Hg) | 0.017]

Note: - All values are éxpressed in mg/| except pH

ND: Not Detectable /)/‘\&\
({.

SENIOR ENVIRONMENTAL SCIENT
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Annexure-IV

Photographs showing inspection of the joint committee in villages & industry and
monitoring of air& water quality by officials of APPCB:

29 Dec 2021 13:01:38
17°35'46.23042"N 83"7;34.96062"E

M NTP imhadri power plag

_Joint Committee at Pittavanipalem Village

M/s. NTPCESIRREET bower plant
Joint Committee at Marada Dasaripeta

Peddapalefn
" Wisakhapatnam

dUTOWErD]

]int Committee at Devada village
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29 Dec 2021 12:19:50
17234'32.61572N,83°6'57.15481"E

bnnamed Road
Simhadri NTPC Power Plant

Visakhapatnam

Vishakhapatnam
Andhra Pradesh

Joint committee inspection at Ash Pond area

29 Dec 2021 16:89:31
17235'13.86464"N 83°7'21.96847E
Unnamed Road

Simhadri NTPC Power Plant

- Devada

Vishakhapatnam

Andhra Pradesh

Excavation activity in Ash Pond

29 Dec 2021 16:49:50
17°34'569.529"N 83°6'1.37808"E
Unnamed Road

NTPC Deepanjali Nagar
Kalapaka

Vishakhapatnam
Andhra Pradesh

M/s. NTPC (simhadri power
Overflow lagoon (OFL)
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29 Dec
'59.529"N 83°6'1.37808"E
: Unnamed Road
NTPC Deepanjali Nagar
Kalapaka

Vishakhapatnam
Andhra Pradesh

ot B

% |
Visakhapatnam, Andhra,Pradesh, India
NTPC Entrance, Simhadri NTPC Power Plant, Visakhapatnam,
Andhra Pradesh 531020, India
Lat 17.593304°
Long 83.094682°
29/12/21 04:24 PM

' Stack Mopitbrin

r, -l
. Q GPS Map Camera

Visakhapatnam, Andhra Pradesh, India
Cooling Tower 3, NTPC Entrance, Simhadri NTPC Power Plant,
Visakhapatnam, Andhra Pradesh 531020, India

Lat 17.596292°

Long 83.091413°

29/12/21 11:16 AM

Ambient air quality monitoring in Industry
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Display of air quality monitoring online data

Peizowell sample collection at ash pond
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e ANDHRA PRADESH POLLUTION CONTROL BOARD

AWDHRA PRADESH

W’ﬁ/ ZONAL LABORATORY, VISAKHAPATNAM A
/4 Behind RTA Office, Madhavadhar VUDA Colony nnexure-V
Visakhapatnam — 530 018.

M.RAVI, M.Sc., Ph: 0891-2719380/481
SENIOR ENVIRONMENTAL SCIENTIST e-mail:zovsplab-ses2@ appcb.gov.in

FORM -1V

REPORT BY THE STATE BOARD ANALYST

[See Rule-14]

Report No. 2021 -12-A - 006 Date:06.01.2022

| hereby certify that | M. Ravi State Board Analyst duly appointed under sub-section (3) of
Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, received on the day of 22.09.2021
from Junior Scientific Officer, Central Laboratory, Vijayawada, the following Ambient Air Quality
Monitoring conducted on the top of storage building of M/s Simhadri Super Thermal Power Project,
NTPC Ltd., Parawada, Visakhapatnam District collected on 29.12.2021for analysis.

| further certify that | have analyzed the above mentioned sample from 31.12.2021
to 06.01.2022 and declare the results of the analysis to be as follow: -

S.No. Sample No. Unit PM1o SO NOzj NH3 ‘

1. | 2021-12-A-006 ugfm 380 210|180 240
NAAQ Standard (24 Hr. Avg) 100.0 800| 800 L 400.0

The condition of the seals, fastening and container on receipt was intact.

Signed this on:06.01 2022

Address:

M. Ravi,

Senior Environmental Scientist,
Zonal Laboratory,

APPCB, Visakhapatnam.

! 20 -
NT Y A
I[N

SIGNATURE OF THE STATE BOARD ANALYST
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“ew® . ANDHRA PRADESH POLLUTION CONTROL BOARD

ANDHRA PRADESH

% ZONAL LABORA TORY, VISAKHAPA TNAM
N1 Behind RTA Office, Madhavadhara VUDA Colony
Jisak - ]
M. RAVI, M.Sc Visakhapatnam - 530 018 5, - 91.7719480/380/481
SENIOR ENVIRONMENTAL SCIENTIST e-mail:zovsplab-ses2@appcb. gov.in

AMBIENT AIR QUALITY MONITORING REPORT

Analysis Report No. . 2021-12-A- 007

Monitoring Location - On the terrace of complainant's house,
gri S. Brahmam, D.No. 6-7, Pittavanipalem (V),
Kalapaka (P), Parawada (M), Visakhapatnam District.

Monitoring conducted by + Analyst (OS), Regional Office, Visakhapatnam

Resulis:-

Parameters (24 Hrs Avg.) ‘s

Date of monitoring PM1o S0 NO; NHs
(ug/m’) \ (pg/m?) (ug/m?) (pg/m’)
11.0 16.0 220

1. |29.12.202110 30.12.2021 116.0

Standards(24 hrs average)

80.0 400.0

77 e
SENIOR ENVIRONM L SCIENTIST
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ANDHRA PRADESH POLLUTION CONTROL BOARD

ZONAL LABORATORY, VISAKHAPATNAM
D.No.39-33-20/4, Behind RTA Office, Madhavadhara VUDA Colony,
: Visakhapatnam — 530 018.

M. RAVI, M.Sc Ph: 0891-2719380/ 481
SENIOR ENVIRONMENTAL SCIENTIST e-mail:zovsplab-ses2@appcb.gov.in
FORM -1V
REPORT BY THE STATE BOARD ANALYST
[See Rule-14]
Report No. 2021 - 12 - ST - 008 Date:06.01.2022

I hereby certify that | M. Ravi (1) State Board Analyst duly appointed under sub-section (3) of Section 26
of the Air (Prevention and Control of Pollution) Act, 1981, received a stack emission samples of M/s Simhadri
Super Thermal Power Project, NTPC Ltd., Parawada (M), Visakhapatnam District collected from the
Stack attached to 1 X 1675 TPH Coal Fired Boiler (Unit-ll) (ST-008) collected on 29.12.2021 and received
on the day of 30.12.2021 from Junior Scientific Officer, Zonal Laboratory, Visakhapatnam for analysis.

The sample was in a condition fit for analysis as reported below:

| further certify that | have analyzed the above mentioned sample from 30.12.2021 to 06.01.2022 and
declare the result of the analysis to be as follows: -

SN Values Values
.No.
Sample No. Particulate S0, NOx Hg
Matter (PM) | (mg/Nm3) (mg/Nm3) (mg/Nm3)
Stack attached to 1 X 1675 TPH
1| Coal Fired Boiler (Unit-ll) 74.6 1095.0 3920 0.002
Standard (mg/Nm3) 115.0 -

The condition of the seals, fastening and container on receipt was intact.

Remarks: Standards are not prescribed for SO, NOx & Hg in the CFO issued by APPCB.

Signed this:06.01.2022

Address:
M. Ravi,
Senior Environmental Scientist,
Zonal Laboratory,
APPCB, Visakhapatnam.
/ A7
7\ “’f,&‘w’\ﬁ 5

SIGNATURE OF THF/ S}'AT/E’JBOARD ANALYST
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ANDHRA PRADESH POLLUTION CONTROL BOARD

ZONAL LABORA TORY, VISAKHAPATNAM
D.N0.39-33-20/4, Behind RTA Office, Madhavadhara VUDA Colony,
Visakhapatnam — 530 018.

M. RAVI, M.Sc Ph: 0891-2719380/ 481

SENIOR ENVIRONMENTAL SCIENTIST e-mail:zovsplab-ses2@appcb.gov.in
FORM -1V
REPORT BY THE STATE BOARD ANALYST
[See Rule-14]
Report No. 2021 - 12 - ST - 009 Date: 06.01.2022

I hereby certify that | M. Ravi (I) State Board Analyst duly appointed under sub-section (3) of Section 26
of the Air (Prevention and Control of Pollution) Act, 1981, received a stack emission samples of M/s Simhadri
Super Thermal Power Project, NTPC Ltd., Parawada (M), Visakhapatnam District collected from the Stack
attached to 1 X 1675 TPH Coal Fired Boiler (Unit-IV) (ST-009) collected on 29.12.2021 and received on the
day of 30.12.2021 from Junior Scientific Officer, Zonal Laboratory, Visakhapatnam for analysis.

The sample was in a condition fit for analysis as reported below:

| further certify that | have analyzed the above mentioned sample from 30.12.2021 to 06.01.2022 and
declare the result of the analysis to be as follows: -

SN Values Values
.No.
ample No. Particulate SO; NOx Hg
Matter (PM) | {mg/Nm3) (mg/Nm3) | (mg/Nm3)
Stack attached to 1 X 1675 TPH
| Coal Fired Boiler (Unit-IV) o 11880 S0l 0.001
Standard (mg/Nm3) 100.0 - i i

The condition of the seals, fastening and container on receipt was intact.
Remarks: Standards are not prescribed for SO2, NOx & Hg in the CFO issued by APPCB.

Signed this: 06.01.2022

Address:

M. Ravi,

Senior Environmental Scientist,
Zonal Laboratory,

APPCB, Visakhapatnam.

/ ‘,-' /,E"\« /.:

SIGNATURE OF THE STATE BOARD ANALYST
rd
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Annexure-VI

Tt Ho o TEo-33004/59 REGD. NO.D. L-3300455%

Che Gazet?e of Fndia

EXTRAORDINARY
T [—WUe 3—IT-TUE (i)
PART II—Section 3—Sub-section (u)
TR | W
PUBLISHED BY AUTHORITY
| 2620] % faoan, Ao, fEwmE 8, 2015 /3R 17, 1937
No. 2620] NEW DELHI, TUESDAY, DECEMBER 8, 2015/AGRAHAYANA 17, 1937

ey, 5 S Seard qiEdT AR
I EEH
7% f2eely, 7 Raww, 2015
FT.8T. 3305(H).— T FCHT, qAtATor (dEm) AHftaT, 1986 (1986 T 29) &t 41T 6
o ST 25 IR Tae SRR AT WA R 5 iAo (feenT) T, 1986 T ST daiverT w0y
¥ foru fa=ferfee Faw Famd 2, «*efrq__ﬁ
1.(1) T e 7 ey AT A (FIe Teeqor) denaw fHam, 2015 8 |
(2)amm§rwwsma?rmﬁ@$rm@?‘rl
2. rataor (g R, 1986 #t gyt 1 % —
(F) &9 H. SWWWHW?WWWWH dre wiEfRear
EERNECETRS wﬁ?[ —

F . Sl HYES AT

1 2 3 4.
5% | ofaE@Ed | Seewdm | | uw ae sffaes (ER) T Ameny & sl
(ST=T SHHRT HHT) e szl (e 1 whrssti s
- ol arfRET i e & & ol A A
I s 3.5mIMWh F fafafde s
ITIT T FTHe #43 | |

5113 GI2015 o
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a

2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART I—SEc. 3(i)]

. T REwm A e
3.5myMWh =7 aﬂm * TET At
carE w @ ad ¥ ot sy

| 35m3/MWhﬁ%%ﬁﬁew3w‘rrraﬁr
FHFG

. mﬁzm?%qwsrﬁwﬁa%qm%

aw%wmarfa‘rmzsmwmwmm%

fﬁﬁﬁwmwﬁwﬁﬁeﬂrw
ST g A T |

Eﬁ?‘l EE LU T\ﬁ\\(

ﬁf*‘ﬁ‘ﬂ‘ vaTef ‘1 100 mg/Nms3
HERT TTAFATEZ( SO) 600 mg/Nm3 (500 Frra= 7 777 STHaT it
' o AT & o7 g
200 mg/Nm? (500 #arame sie 393 s
&7 ot ST
B e~ I 300 mg/Nms
(NOx) . '
TIRT (Hg) 0.03 mg/Nm (500 Firarre AR e A
! & o Tt
[ 1 S, 2003 3 rig=q 31 et ZOTG*WWﬁmﬁaﬁcﬁd’r
(zrEa)
R gard | 50 mg/Nm#
HEH SEATHISE (SOz) | 600 mg/Nmd (500 Farare & = a
THEAT {1 ST
200 mg/Nm? (500 Avme= s 3ud arfdres
HaT Y i)
Elr e —— 300 mg/Nms
(NOx) .
T ( Hg) 0.03 mg/Nm? |

1 ST, 2017 %wﬁwﬁaﬁﬁﬁ(ﬁéﬂ)

[EEENEEE f 30 mg/Nm?3
TTLE iﬂ?ﬂl? (S0z) 100 mg/Nm3
: L GLECIEE B T— 100 mg/Nm3 ]




()

o -2 3 (ii}] WRA & U997 : AEE

j (NOX)
;‘ | aTT ( Hg)

0.03 mg/Nm?3

* et (TS o STREAAT F e Fr arie F &) A & e aRfraTsit 1 gEr ST |
o ey statar et ST (earda) &, Ford vttt el srar it g o gt 3 s €1
[T &. F-15017/40/2007-Ffzsy]

2T, TR g, HATEAR
feroqay o e P S & TS, HETARY, AT L, WS 3, S9EE (i) H @, #r.am 844(1) 19
THET, 1986 ET TR BT T ¥ Sl I qeATaEd A, 433(3) aiE 18 e, 1087
ar AT 176(eK) TriE 2 @i, 1996; aTHLR. 97 (o), aTdiE 18 FRad, 2009 ; ar.F1. 149(31)
A 4 =¥, 2000 ; AT, 543() T 22 srg, 2009 ; AATA. 739() g 9 TR,
2010 ; |77, 5. 809(7) TG 4 FwzA, 2010, AT, 215() wrdie 15 qr, 2011 ; AnELR
221(z) arfie 18 AT, 2011 ; A F. 354(z) ATdE 2 7E, 2011 ; WLALH, 424(%) arE 1
5, 2011 ; " 446(x) TritE 13 37, 2011 ; AT, 152(a) avrE 16 WiH, 2012 ;
a3 3. 266(z0) aTiE 30 7T, 2012 ; AALE. 277(3) arlre 31 AT, 2012; ALALA. 820()
i 9 T, 2012 ; ALAT. 176(@) arie 18 7, 2013 T1.7.03. 535() T 7 A,
2013 ; wr.aTR. 771(@) e 11 fREwew, 2013 ; @nAA. () adE 2 S, 2014
7477, 229(wr) wrira 28 e, 2014 ; AnFR. 232(er) arde 31 7T, 2014 AT, 325(2)
TrfrE 7 W, 2014, wL.EL. 612(:1) ardiE 25 e, 2014 T ST Fefra AT, 789()
T 11 TEw, 2014 FRET T A |

MINISTRY OF ENVIRONMENT, FORLST AND CLIMATE CHAN GE
NOTIFICATION
New Delhi, the 7th December, 2015

S.O..3305(E).-— In exercise of the powers conferred by scctions 6 and 25 of the Environment
(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following rules further to

amend the Environment (Protection) Rules, 1986, namely:—
1. (1) These rules may be called the Environment (Protection) Amendment Rules, 2015.
{2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Environment (Protection) Rules, 1986, in Schedule I, -
(a) after serial number S and entries relating thereto, the following serial oumber and entrics shall be

inserted, namely:—

Sr.No. | Industry Parameter Standards
i | | 2 3 4
“EA, Thermal Power Water L All plants with Once Through Cooling (OTC)
i Plant (Water consumption shall install Cooling Tower (CT) and
l consumption limit) achieve specific water consumption upto
] maximum of 3.5m>/MWh within _a period
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of two years from the date of publication
of this netification.
All existing CT-based plants reduce specific
water consumption upto maximum of
3.5m’/MWh within a period of two years from |
the date of publication of this notification.
New plants to be instailed after 1% January,
2017 shall have to meet -specific water
consumption upto maximum of 2.5 m*’MWh
and achieve zero waste water discharged™;

(b) for serial number 25, and the entries related thereto, the following serial number and entries
shall be substituted, namely:-

Power Plant

St. No. Industry Parametfer Standards
1 2 3 4
“25. Thermal TPPs ( units) installed before 315t December, 2003*

Particulate Matter 100 mg/Nm?
Sulphur Dioxide { SO} 600 mg/ Nm? {Units Smaller than 500MW
capacity units)
200 mg/ Nm? (for units having capacity of
. S00MW and above)
Oxides of Nitrogen ( NOx) 600 mg/ Nim?

Mercury ( Hg)

0.03m g/ Nm?{for units having capacity of
500MW and above)

TPPs (units) installed after 1¢t January,2003, upto 31 December, 2016*

Particulate Matter - 50 mg/Nm?
Sulphur Dioxide (SOy) 600 mgy/ Nm? (Units Smaller than 500MW
capacity units)
200 mg/Nm? (for units having capacity of
500MW and above)
Oxides of Nitrogen ( NOx) - 300 mg/Nm?
Mercury ( Hg) 0.02 mg/Nm?
TTPs { units) to be installed from 1¢ January, 2017**
Particulate Matter 30 mg/Nm?
Sulphur Dioxide (S02) 100 mg/ Nm?
Oxides of Nitrogen ( NOx) 100 mg/Nm?
Mercury ( Hg) .03 mg/Nmd?

*Trps {units) shall meet the limits within two years from date of publication of this notification.

**Includes all the TPPs (units) which have been accorded environmental clearance and are  under
construction”,

[F. No. Q-15017/40/2007-CPW]
DIRASHI.D HASAN, Advisor
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9 T TS TR 5

Note: - The principal Tules w

ere published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (i) vide number S.0. 844(E), dated the 19% November, 1986 and subsequently amended
vide the following notificationsi— ‘

S.0. £33(E), dated 18% April 1987; G.S.R. 176(E) dated 2 April, 1996; G.S.R. 97(E), dated the
18™ February, 2009; G.S.R. 149(E), dated the 4" March , 2009; G.S.R. 543(E), dated 22" July,
2009: G.S.R. 739(E), dated the 9" September, 2010; G.8.R. 809(E), dated. the 4™ October, 2010,
GSR. 215(E). dated the 15% March, 2011: G.SR. 221(E), dated the 18" March, 2011;
G.SR. 354(E), dated the 2™ May, 2011; G.S.R. 424(E), dated the 1* June, 2011; G.S.R. 446(E),
dated the 13" June, 2011; G.S.R. 152(E), dated the 16" Mareh, 2012; G.S.R. 266(E), dated
the 30" March, 2012; and G.S.R. 277(E), dated the 31¥ March, 2012; and G.S.R. 820(E). dated
the 9% November, 2012; G.S.R. 176(E), dated the 18" March, 2013; G.S.R. 535(E), dated the
7™ August, 2013; G.S.R. 771(E). dated the 11™ December, 2013; G.S.R. 2(E), dated the 20 January,
2014; G.S.R. 229(E), dated the 28" March, 2014; G.S.R. 232(E), dated the 31* March, 2014;
G.S.R. 325(E), dated the 07" May, 2014, G.S.R. 612,(E)}, dated the 25™ August, 2014 and lastly
amended vide notification G.S.R. 789(E), dated 11" November, 2014.

rinted by the Manager. Government of India Press. Ring Road, Mayapuri, New Delbi-1 10064
and Published by the Contraller of Puhlications, Delhi-110054.
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
CORRIGENDUM
New Delhi, the 7th March, 2016
S.0. 682(E).—In the notification of the Government of India in the Ministry of Environment, Forest
and Climate Change vide number S.0. 3305(E), dated the 7" December, 2015, published in the Gazette of
Indiz. Part T1. Section 3, Sub-section (ii), in page 4, in the Table, against serial number 25, for “1* January,

20037 substitute “1* January, 2004”,

[F.No. Q-15017/40/2007-CPW]

Dr. RASHID HASAN, Advisor

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapﬁﬁ, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

125



ot do o TH0-33004/99 REGD. NO. D. L.-33004/99

Che Gazette of India

STETIIT
EXTRAORDINARY

HI II—EUs 3—3Uu-9us (i)
PART II—Section 3—Sub-section (i)

TR W weRTivTa
PUBLISHED BY AUTHORITY

9 435] 72 feeett, SRaT, ST 29, 2018/3T91E 8, 1940
No. 435] NEW DELHI, FRIDAY, JUNE 29, 2018/ASHADHA 8, 1940

AL, I 3 Steraryg TRaEdT dareg

afergET
7% faeett, 28 57, 2018

ar.HR. 593 (). — WG F TSI, STHTHTT H AT HEHTE, TG, a9 AT Ferarq afadT
Hqrer At B AF 16 wEqEy, 2017 Ht afdgmer @@ avanf. 3337 (1) F g0 Uk e At
ST whf TS oft o 3w et safwat, s ser st g o wmemr off, & 39 arde & ey s
ATEFEAT ahf TS it qfAT STH-ATETr Y sy #1757 off, Ars G fir erafeyr F e v o
AT |7 T )

A, T H1 wfaat 3T 16 SAEFgEy, 2017 Ft STH-HTRT0T T Sqes Flrs T3 |

3, @ TR G 39 16T ATIE=T & Togeqe § o safweat =i wat & ureg afy smafay sie
qarEt o fafereag &7 & F= fmar @ g

A e, @rEwer () [, 1986 & Faw (5) & =9 fRew (3) % arr ufed waiewr (Fwem)
afafTm, 1986 (1986 T 29) it & 6 3T 25 T Yacd ATThAT FT TANT FA U, H§ TLH, TTEATT
gataLr (deron) fere, 1986 o st |etverd e & oy et deie wet &, srafq—

1, (1) = TR=ET =1 wfere arm gatawer (gwer) g 7w, 2018 2
(2) T TSI F WL F AT F TG g
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 28th June, 2018

G.S.R. 593 (E).—Whereas, a draft notification, for Thermal Power Plants was published in the
Gazette of India, Extraordinary, vide notification of the Government of India in the erstwhile Ministry of
Environment, Forest and Climate Change number G.S.R. 3337(E), dated the 16™ October, 2017, inviting
objections and suggestions from all persons likely to be affected thereby within a period of sixty days from the
dated on which copies of the Gazette containing the said notification were made available to the public;

And Whereas, copies of the Gazette were made available to the public on the 16" October, 2017;

And Whereas, all objections and suggestions received from all persons and stakeholders in response to
the draft notification have been duly considered by the Central Government;

Now, therefore, in exercise of the powers conferred by sections 6 and 25 of the Environment
(Protection) Act, 1986 (29 of 1986) read with sub-rule (3) of rule 5 of the Environment (Protection) Rules,
1986, the Central Government hereby makes the following rules further to amend the Environment
(Protection) Rules, 1986, namely:-

1. (1) These rules may be called the Environment (Protection) Amendment Rules, 2018.
(2) They shall come into force on the date of their publication in the Official Gazette.

2: In the Environment (Protection) Rules, 1986, in Schedule-I,-

(a) against serial number SA, in column 4, for item III, the following item shall be substituted,
namely:-

“III. Specific water consumption shall not exceed maximum of 3.0 m*/MWh for new plants installed
after the 1™ January, 2017 and these plants shall also achieve zero waste water discharge.”;

(b) after serial number SA and the entries relating thereto, the following serial number and entries
shall be inserted, namely:-

Sl. No. Industry Parameter Standards
1 2 3 4
“5B. Thermal Power Plant (water [Water consumption Items I to III in column 4 in serial number
consumption limit) S5A above shall not be applicable to the
using sea water Thermal Power Plants using sea water”;

(c) in serial number 25, the following Note shall be inserted, namely:—

“Note: All monitored values for SO,, NOx and Particulate Matter shall be corrected to 6% Oxygen,

on dry basis”;

(d) after serial number 33 and the entries relating thereto, the following serial number and entries
shall be inserted, namely:—

SI. No. Industry Parameter Standards
| 2 3 4
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“33A. Thermal Power | Stack

Flue Gas | Meters
Desulphurization
(FGD)

Plants with wet| Height/Limit

in

Power generation capacity:

“100 MW and above  H=6.902(QX0.277)"
or
100 m minimum

“Less than 100 MW H=6.902(QX0.277)"*
or

30 m whichever is more™;

Q = Emission rate of SO, in kg/hr#

H = Physical stack height in meter

*total of the all Unit’s connected to stack

Note: These standards shall apply to coal / lignite
based Thermal Power Plants.”.

[F. No. Q-15017/40/2007-CPW]
DR. A. SENTHIL VEL, Scientist ‘G’

Note: The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i) vide number S.0. 844 (E), dated the 19" November, 1986 and last amended vide notification number

G.S.R. 263(E), dated the 22™ March, 2018.

Digitally sighed by RAKESH
RAKESH SO

Date: 2018.07.03 20:39:18
SUKUL o2

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi- 110054,
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Annexure-VI|

SPEED POST

B-33014/07/2017-18/1PC-11/TPP/ "6)0/ December 11, 2017
N

The Genergl Manager

Simhadri/lhermal Power Station
NTPC, Aimhadri, Vishakhapatanum - 531 020

Andbfa Pradesh

Sub: Directions under Section 5 of the Environment (Protection) Act, 1986
regarding compliance of emission limit notified vide notification
No0.5.0.3305 (E) dated 07.12.2015 - reg.

WHEREAS, taking into consideration pollution from thermal power
plants, Ministry of Environment, Forest & Climate Change had issued
notification in the year 1984 laying oul standards for thermal power plants,
Further, the stack height regulation was notified in the year 1989 and
effluent standard for thermal power plants was notified in the year 1986, The
revised temperature limit of discharge of cooling water from the plants was
notified in the year 1999 and thereafter use of beneficiated coal in the plants
was issued in June 2002, The fly ash utilization notification was also issued
On 14th September, 1999 and amended in the year 2003 and 2009, Thereatter,
MoEF&CC vide Notification No. 5.0.3305(E) dated 07.12.2015 has amended
emission limit for particulate matter and notified new limits for Sulphur
dioxide (SOj), Oxides of Nitrogen (NOx) and mercury emission, and water
consumption limit for coal/lignite based thermal power plants. As per the
notification dated 07.12.2015, thermal power plants are required to achieve
the notified limit within two years from the date of the notification i.e. by
07:12:2017;

WHEREAS, with the implementation of the amendment dated
07.12.2015, it is expected that there would be reduction in emission of PM,
Sulphur diexide and oxide of Nitrogen, which in turn will help in
improvement in Ambient Air Quality in and around thermal power plants,
besides reduction of mercury emission and water ase in the thermal power
plants will reduce;

WHEREAS, in the mecting on Coal Washeries (Environment &
Forest Clearances) and Emission Norms for Thermal Power Plants chaired by
the Hon'ble Minister of Environment, Forest & Climate Change and Minister
of Power, Coal & Renewable Energy on June 08, 2016, it was decided that a
committee comprising representatives from MokF & CC, Ministry of Power
(MoP),Central electricity Authority (CEA), Ministry of Coal (MoC), Power
Grid Corporation of India Limited (PGCI) and Central Pollution Control
Board (CPCB) may be constituted to look into the all issues related to
implementation of norms;

1
M/s Thermal Power Plant
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WIIEREAS, (ollowing decisions were taken in the meeting:

1. MoP/CEA shall submit action plan by December 2016 for phasing out
of the power plants commissioned before December, 2003,

. MoP / CEA shall submit action plan by December, 2016 in respect of
power plants commissioned during January, 2004 to December, ‘-_Ulh
indicating unil wise retrofit / renovation for each power plant. The
implementation of action plan shall be taken up in backword manner
starting from the plants commissioned in the 2015 and the shall be
completed by 15.08.2022

3, MoP and CHA shall coordinate with each State Public Sector

Undertakings separately for submission of action plan by December,
2016 for all the power plants.

ra

WHEREAS, it was further decided that Mol shall take action for installation
of Flue gas Desulphurisation (FGD) if needed to achieve prescribed SOz norms
based on the SO; emission levels from power plants;

WHEREAS, it was also pointed out that NOx control technology in case of
Indian coal is not established. Selective Catalytic Reduction (5CR) ) technology is used
for NOx control, however, its feasibility for Indian coal needs to be established. Mol?
suggested that Pilot studies may be taken up in two plants and based on the results,
further action plan to be drawn regarding retrofitting of SCR in plants to achieve
prescribed NOx norims;

WHIEREAS, the MoP congtituted a committee under the Chairmanship
of Chairman, Central Electricity Authority (CEA) on 21.09,2016 to prepare an
action plan for implementation of new emission limits;

WHEREAS, to ensure compliance of the new emission norms the
MOEF&CC convened a meeting on 23.05.2017 in which CEA, NTPC and the
Central Pollution Control Board participated;

WHEREAS, the MOEF&CC received a letter from Secretary Ministry of
Power wvide their D,O, letter No. FU-1/2016-1PC dated 30 June, 2017
indicating the concerns of various thermal power plants in the country with
regard to the compliance with the new emission norms for the thermal power
plants notified on 7.12.2015 particularly w.r.t. Particulate Matter (PM),
Sulphur dioxide (SO;) & Oxides of Nitrogen (NO.);

WHEREAS, it was noted that oul of present 196667 MW installed
capacity, about 60 % capacity (1,15214 MW) meets the new PM norms with
existing ESP installations, Remaining capacity of 64,334 MW which does not
meet the new environmental norms regarding PM, requiring retrofitting
additional fields in Hlectrostatic Precipitator (ESP)/replacement of ESP in
existing plants to meet the new emission norms of PM;

WHEREAS, Ministry of Power after  consultation with Central
electricity  Authority informed that retrofitting additional fields in

2
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ESP/replacement of ESP in existing plants will need complete shu tdown ol
d-6 months for cach unit;

WHEREAS, in order to meel SO emission norms, FGD system shall be
required to be installed in all plants. MoP informed that about 30-36 months
required  for design & engineering, approvals, tunds arrangements,
tendering, erection and commissioning of FGD. Besides, planned shutdown
will be required as all plants cannot be shut down simultaneously. Another
challenge highlighted for installation of FGD  was availabilily of
technologics/suppliers. In addition, issucs relating to  availability of good
quality lime stone for operation of FGD and disposal of Gypsum to run the
EGD in existing plants were also laken note of;

WHEREAS, the standard of 300 & 100 mg/NM? would require
installation of Selective Non Catalytic Reduction (SNCR) or Selective Non
Catalytic Reduction (SCR). While these technologics are established globally,
these are nol established for Indian Coal, which has high ash content.
Therefore, it was decided to engage various technology vendors Lo run pilots
at NTPC stations to validate technology of SNCR/SCR system for Indian
coal;

WHEREAS, the Ministry of Power in the letter dated 30.06.2017
enclosed the report oullining the plan of action for implementation of the
new norms keeping in mind the techno-economic feasibility and ensuring
availability of power to all at affordable cost without any disruption;

WHEREAS, as per the phasing plan proposed by MOP after
consultation with CEA and Regional Power Committees, out of the installed
capacity of 1, 87,162 MW ( as on December, 2016), 8217 MW have been
identified for retirement/already retired. Further, 12,974 MW of capacity
alrcady have either CFBC boilers or FGDs,

WHEREAS, a phasing plan was proposed for the balance 165971 MW of
coal based thermal capacity for achieving compliance with 145977 MW
capacily proposing installation of FGDs within a period of 7 years to  be
undertaken in a phased manner. About 3205 MW of coal based capacity was
stated lo be compliant with revised norms of SO2 emission;

WI‘IERE/\S, it was further noted that approximately about 16789 MW
would nolt be able to install FGDs due to various constraints which include
lack of space, etc,;

WHEREAS, CHEA has worked out the requirement of capacity of coal
based thermal power plants including hydro, wind, solar, gas based units to
meet the estimated peak demand of 225 GW in 2021-22;

Ly

WHEREAS, MoP suggested that the compliance period of PM for the
plants installing FGD may be kept same as per the FGD phasing plan;

WHEREAS, it was requested that for implementation of NOx norms in
the plants installed before 31.12.2003 a period of three years may be

3
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permitted to achieve specified standards of 600 myg/Nm?. For other plants a
relaxation of 600 mg/Nm? in place of 300 and 100 mg/Nm? for a period of 3
years was also requested;

WHEREAS, taking into account the issues/concerns raised by the MoP
and the sensitivity involved in the matter as it relates to gencral public of
the country, the Ministry undertook detailed analysis of each of the issues in
the meetings held on 06.07,2017, 27.07.2017, 11.08.2017 and 01.09.2017, These
meetings were also altended by the various stakeholders including Ministry
of Power, CEA, NTPC etc.;

WHEREAS, MOEF & CC in the meeting with MoP, CEA, NTPC & CPCB
ete. held on September 1, 2017 decided that the action plan submitted by
MoP for 7 years i.e. up to 2024 was too long and it should instead commence
from 2018 and implemented by 2022 with respect to all pollatants. It was
further suggested that action plan should be revised prioritising the plants
located in critically polluted area /close to habitation /urban area. Based on
the decisions taken in the meeting Ministry of Power vide letter No. FU-
1/2017-1PC  dated 13.10.2017 submitted the revised action plan, to
implement/phasing VGD  installation/ ESP upgradation to meet new
emission norms for thermal power plants;

WHEREAS, as per the revised plan submitted by the MoP vide letter
dated 13,702.17, 650 units comprising 196667 MW need to meet the new
emission limits. Qul of 650 units, FGD will be installed to achieve the
emission limit of SO2 by the year 2022 in all 415 units comprising 161522 MW
(01 unit by 2018, 08 units by 2019, and 55 units by 2020, 172 units by 2021
and 178 units by 2022, for 01 units with 150 MW capacity plan is not
received). Remaining 235 unils comprised of 35145 MW either complying
with 502 emission limits or planned for phasing out;

WHEREAS, ESP upgradation to achieve cmission limit of particulate
matter will be completed by the year 2022 in PM for 231 units comprising of
65925 MW capacity out of 650 units (01 unit by 2018, 02 units by 2019, 28
units by 2020, 97 units by 2021 and 94 units by 2022, for 09 units of 1400 MW
capacity plan by 2022);

WHEREAS, with regard to compliance of emission limit of NOx, it is
suggested that pre combustion modification such as in situ modification in
boiler, installation of Low NOx burners and Over Fire Air shall be adopted
besides installation of SCR/SNCR systems wherever needed by the year
2022:

WHEREAS, electricity is cleanest form of energy which helps in
mitigating house hold air pollution which is matter of concern;

WHEREAS, there is need to provide clectricity supply to people who
do not yet have access to if;

WHEREAS, taking into consideration the technical challenges and time
requirements for installation of FGD and other technologies to meet the new

1
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emission limits, the MoEF&CC vide its letter F. No. Q-15017/40/2007-CPW
dated 07.12.2017 has directed CPCB to direct all the thermal power plants to
ensure compliance with the norms laid down in the 07.12,2015 notification in
accordance with the revised Plan submitted by the Ministry of Power letter
dated 13.10.2017 as well as NOx by 2022;

WHEREAS, the Ministry of Environment, Forest & Climale Change ,
Government of India, vide Nolifications No. 9. O. 157 (E) of 27.02.1996 and
S. 0. 720 (E) dated 10.07.2002, has delegated thespowers vested under
Section 5 of the Unvironment (Protection) Act, 1986 (29 ot [986) to the
Chairman, Central Pollution Control Board, to issue directions to any
industry or any local body or any other authority for violations of the
standards and rules notified under the Environment (Protection) Rules, 1986
and amendment thereol.

NOW, THEREFORE, taking into consideration all material facts
including environmental concerns and ensuring stability of power supply
and need (or phasing the implementation, i exercise of powers vested under
Section b of the Environment (Protection) Act, 1986, [ollowing directions are
issued to M/s Simhadri Thermal Power Station, NTPC, Tid.:

i, That plant shall install/retrofit Ilectrostatic Precipitators ( ESP) by
September 30, 2022 & December 31, 2022 in unit 3 &4 respectively  so
as to comply PM emission limit

ii. ~ That plant shall install FGD by March 31, 2022, June 30, 2022,
September 30, 2022 & December 31, 2022 in unit 1,2,3 &4 respectively
sa as to comply SOz emission limil

iti,  That plant shall take immediate measure like installation of low NOx
burners, providing Over Fire Air ( OFA) ete. and achieve progressive
reduction so as to comply NOx emission limit by the year 2022

The time line mentioned above (i to iii) for compliance of PM, 502 & NOx
emission limits shall be reviewed by CPCB within a period of three months
and shall be brought down furthey considering the location specificity of the
plant such as critical polluted avea/ closeness to habitation/ urban area.

The time line for compliance of water consumption limit shall also be
finalised in consultation of plants

M/s Simhadri Thermal Power Station shall ensure compliance of directions
mentioned above (i to iii) failing which action will be taken under the
appropriate provisions of the Environment (Protection) Act, 1986.

' ' (A.K. Meta)/

Chairman

W

5
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Copy to:

The Chairman

Andhra Pradesh Pollution Control Board
Paryavaran Bhavan, A-I11,

Industrial listate, Sanathnagar,
llyderabad - 500 018

2. I'he Joint Secretary (CP Division)

Ministry of Environment, Forests a nd Climate Change
Prithvi Wing, 2nd Floor, Room No. 216

Indira Paryavaran Bhawan, Aliganj,

Jor Bagh Road, New Delhi - 110003

3. The Joint Secretary (Thermal)

4.

\-}/l'lm Divisional [Tead - TT, CPCB :gﬂg,\_g

Ministry of Power
Shram Shakti Bhawan, Rafi Marg,
NMew Delhi

The Regional Director,

Central Pollution Control Board

sl & 2nd Floors, Nisarga Bhavan, A-Block,
Thimmaiah Main Read, 7th 1D Cross,
Shivanagar, Bengaluru =560 079

(A. Sudhakar)
Member Secretary

135



— ANDHRA PRADESH POLLUTION CONTROL BOARD

eogatt

Annexure-VIlI

S ZONAL LABORATORY:: VISAKHAPATNAM
T D.No.39-33-20/1/4,Madhavadhara VUDA Colony, Visakhapatnam - 530018.
M.RAVI, M.Sc., Ph: 0891-2719380/481

SENIOR ENVIRONMENTAL SCIENTIST

e-mail:zovsplab-ses2@ appcb.gov.in

ANALYSIS REPORT
Sample No. : 2021-12-E- 312
Sample location/Address : M/s Simhadri Super Thermal Power Project,
NTPC Ltd., Parawada, Visakhapatnam.
Sample Source . Outlet of EDP-1
Sample collected on : 30.12.2021
Sample received on : 30.12.2021
Sample collected by . Junior Scientific Officer, Zonal Laboratory, Visakhapatnam
along with NGT Committee
S.No. Parameter Values S:;ngc}i)rd
1. |pH 7.80 5585
2. | Total Suspended Solids at 105°C 17 100 mg/!
3. | Phosphates (as P) 0.09 20 mg/l
4. | Oil & Grease <1 20 mg/l
5. | Chloride (as Cl) 21272
6. Chromium (as Cr) 0.001 0.2 mg/l
7. Copper (as Cu) 0.009 1.0 mg/l
8. | Zinc(as Zn) 0.007 1.0 mg/l
9. Iron (as Fe) 0.126 1.0 mg/l

Note: - All values are expressed in mg/l except pH

/ : { ' e Xy > 7L
SENIOR ENVIR70<7M L SSIEIJTI?ST/
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—— ANDHRA PRADESH POLLUTION CONTROL BOARD

—a ZONAL LABORATORY:: VISAKHAPATNAM
/4 D.No.39-33-20/1/4,Madhavadhara VUDA Colony, Visakhapatnam - 530018,
M.RAVI, M.Sc., Ph : 0891-2719380/481
SENIOR ENVIRONMENTAL SCIENTIST e-mail:zovsplab-ses2@ appcb.gov.in
ANALYSIS REPORT
Sample No. . 2021-12-E- 314 to 317
Sample location/Address . M/s Simhadri Super Thermal Power Project,
NTPC Ltd., Parawada, Visakhapatnam.
Sample Source . E-314: Township STP Inlet
E-315: Township STP Qutlet
E-316: Plant STP Inlet
E-317: Plant STP Outlet
Sample collected on . 30.12.2021
Sample received on . 31.12.2021
Sample collected by . Analyst (OS), Zonal Laboratory, Visakhapatnam
= Parameter E-314 | E315 | E-316 | E.317 | Standard
No. (mglL)
1. | pH 6.60 6.62 6.69 ki 5.5-9.0
2. | Total Suspended Solids at 105°C 278 20 125 17 | 200 mg/L
3. | Chemical Oxygen Demand 424 32 172 28 | 250 mg/L
4. | Biochemical Oxygen Demand 160 8 54 7| 100 mg/L
5. | Oil & Grease <1 <1 <1 <t| 20mglL
Note: - All values are expressed in mg/l except pH
Mo 17
XA T

7
SENIOR ENVIRONMBKTAL SCIENTIST
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Annexure-IX

Rc. No. 953 /T/2021 Date: 31-01-2022
From, To,

Deputy Director, The Joint Collector,

Ground Water & Water Audit Department, Visakhapatnam

Visakhapatnam
Sir,

Sub:- APPCB- Hon’ble NGT, Chennai Lr dt. 23.11.2021 in DA No. 227 of 2021(52)-
Inspection of M/s National Thermal Power Corporation Ltd (NTPC), Simhadri
Power Plant, Visakhapatnam —Inspection report of Deputy Director, Ground
Water & Water Audit Department, Visakhapatnam. Submitted — Reg.

Ref:-1. Lr. No.3841/PCB/RO-VSP/2021-1044 Date 13/12/2021 Andhra Pradesh Pollution
Control Board, Regional Office, Visakhapatnam
2. Meeting with Joint Collector, Visakhapatnam Date 28-12-2021

>><><<

| invite kind attention to the subject and reference cited. As per the instructions issued
by the Hon’ble NGT, District Collector and Magistrate , Visakhapatnam and Joint Collector in the
meeting with committee members on 28.12.2021 the constituted committee has conducted inspection
on non —compliance of the conditions imposed in the Environmental Clearance (EC) and consents
granted M/s National Thermal Power Corporation Ltd. (NTPC), M/s  Simhadri Power plant in
Visakhapatnam on date 29-12-2021.

According the orders of the Hon’ble NGT, District Collector and Magistrate ,
Visakhapatnam and Joint Collector, Visakhapatnam conducted detailed ground water surveys in
between 1. Pattivanipalem Village 2. Maradi Dasaripeta 3. T. Devada of Pedagantyada and Ash pond,
on ground water pollution well on account of non-maintenance of the ash ponds by NTPC Corporation
Ltd in the Simhadri Thermal Power plant and submit here with detailed inspection report for kind
perusal ardnecessary action.

Encl: Inspection report. /
fh' /7 Yours Faithfully,

| oI
Dﬁ“%é\s*r

Copy submitted to the Executive Engineer, Pollution Control Board,

Visakhapatnam, for favour of information.
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GOVERNMENT OF ANDHRA PRADESH
GROUND WATER AND WATER AUDIT DEPARTMENT,

SECTRO -5, MVP COLONY, VISAKHAPATNAM DISTRICT.

Honorable National Green Tribunal Southern Zone, Chennai Original
application No (OA): 227 of 2021 (SZ) (Through video conference) dated of hearing
23.11.2021.

As per the orders of the Hon’ble NGT, the District Collector and Magistrate,
Visakhapatnam had directed the Joint Collector to fix the meeting with the
committee members on 28.12.2021 at 3.00 PM in the Chambers of the Join Collector
and Committee inspection of M/s Simhadri Power plant to be conducted on
29.12.2021. Visakhapatnam.

Joint inspection report on NATIONAL THERMAL POWER
CORPORATION LTD, Simhadri plant, Parawada Visakhapatnam maintained as
directed by the Andhra Pradesh Pollution Control Board to avoid percolation of the
fly ash to contaminate the ground water in Pittavanipalem Village of Pedagantyada
(M) Visakhapatnam District.

I submit that according the orders of the Hon’ble NGT, District Coliector &

Magistrate, Visakhapatnam and Joint Collector, Visakhapatnam District conducted

detailed ground water surveys in between 1. Pittavani palem village of Pedagantyada
and Flay Ash pond 2. Maradi Dasaripeta of Pedagantyada and Ash pond and 3. T.
Devada of Pedagantyada and Ash pond, where as the complaint raised on ground
water Pollution well on account of non-maintance of the Ash ponds by the National
Thermal Power Corporation Ltd (NTPC) in the Simhadri Thermal Power plant on
29.12.2021.

In this regard, 1 submit that detailed investigations were conducted in these
villages wise where as complaints raised on pollution of ground water by percolation
of Ash ponds on account of management of fly ash generated by the Firm in the
area. The Pittavani palem village is one of the coastal village lies North latitudes
17.598016 East Longitudes 83.126923 which are falls in survey of India Topo sheet
No.65 O/2. The area is having coastal plain to undulating topography generally
trending towards south and bay of Bangal. Pittavani palem village lies on upstream
side at 100m north of Flay ash pond bearing No.1 Maradi Dasaripeta 1.5km North
east of Flay ash pond bearing No.l and 2, and T. Devada at 0.50 km East of flay ash
pound bearing No.2 in the area under study. The investigated area consisting with
clay and mud predominantly with 15m thickness underlain by sticky clay and

Khondalites of Archean Age.
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During the course of inspection inventoried 8 No.s of Bore wells and 5 No.s
of Dug wells in Pittavanipalem (V), 3 No.s of Bore wells and 2 No.s Dug wells in
Marda Dasavipeta village and 7 no.s of bore wells and one dug well in T. Devada
village of Pedagantyada mandal, Visakhapatnam district. Bore wells total depth
ranges from 35.00 to 60.00 bgl with 165mm dia inserted PVC casing with complete
depth which is most essential to arrest the loose and clay formation at depth in the
area. Dug well total depth ranges from 6.00m to 10.00m bgl with 3 to 5Sm dia with
complete straining .

15 no.s of bore wells fitted with hand pump sets one bore well fitted with jet
motor and another one with generator are functioning for domestic purpose. Two
no.s of bore wells drilled by NTPC authority and energized it with submersible
pumpsets for scatter the drinking water through R.O Plant to the Pittavanipalem and
T. Devada such units are not working due to mechanical repairs . Balance of two
existing dug wells utilized for domestic purpose only in these villages. All these
existing inventoried ground water extraction structures lies in and other side of the
villages. Further, inspected that the flay ash ponds No.1,2,3 and 4 established at
Geographically located at low laying area where as discharging the flay ash by
NTPC Simhardi power plant. All these 4 No.s of ash pound are constructed at
downstream side and away from the Pittavani palem village of Pedagantyada Mandal
of Visakhapatnam District. The area situated on lowlying area which lies in between
salt fans and creaks which is very nearer to Bay of Bengal. Mud and clayea soils are
predominantly consisting with the thickness of > 15m under lained by khondalite
rock of arachean age. It is observed that, water guns (i.e rain guns) and sprinklers
established by the NTPC which are functioning entire ash pounds for wetting the flay
ash round the clock for controlling the fugitive dust. Further it is observed that total
41 no.s of water samples were collected form inventoried ground water extraction
structures and form ash pound and NTPC staff to know the quality of ground water
in these villages. Details of Chemical analysis data results and its discussions here
with enclosed for ready reference.

It is submitted that 41 no. of water samples are received from NTPC power
plant Ltd., Parawada and between adjacent villages of Visakhapatnam district. The
same were analysed in Water Quality Lab Level — II of the parameters available and
following are the results (3 samples of Ash pond fall under over grade)

Bureau of Indian standards has prescribed limits for various chemical

parameters for drinking purpose and have extended to maximum permissible levels,
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uses of these waters re permitted only in the absence of an alternative source with
desirable concentrations.

pH : All samples fall within the range between 6.5 to 8.5 except on sample i.e.,
D . Tata Rao, Dasaripeta village of Parawada mandal is 8.97.

TDS : Only 2 samples fall in acceptable limit, 32 samples fall under permissible limit
(can be used in absence of alternative source) and 7 samples ie Ash pond (OFLI) —
22400, Ash pond — 21984, Ash pond Trench — 22115. Palavala — 2085, P. Nagaraju
Pittavanipalem — 2586, Devada Hand Bore —-n2625 and B. Tata redid Pittavanipalem
- 3345

Chloride : 27 samples fall under acceptable limit and all 9 samples fall within
permissible limits and 2 samples beyond permissible limit i.e P. Nagaraju,
Pittavanipalem.

Sulphate : 35 samples fall under acceptable limit and other samples fall within
permissible limits.

Fluoride : 34 Samples are within acceptable limits and 4 samples fall in permissible
limits.

Nitrate — N : 36 samples are within acceptable limits and 2 samples fall in
permissible limits.

Calcium ; 20 samples are within acceptable limits and remaining samples are within
permissible limits.

Magnesium : 15 samples are within acceptable limits, 20samples are within
permissible limits while 3 samples, P. Nagaraju, Pittavanipalem — 136, T. Devada
Hand bore — 179.8, B. Tata redid, Pittavanipalem — 194.4

Total Hardness : 15 samples are within acceptable limits, 20 samples are with in
permissible limits and 3 samples P. Naga raju, Pittavanipalem-1060, Devada Hand
bore — 1100, b. Tata redid, Pittavanipalem — 1140.

Geo-Hydrologically established one Piezometers net work station with digital
water level recorder at T. Devada village to monitor the water level sinario from
month to month, season to season and to collect water samples during the pre
monsoon (May) & post monsoon season (November) for chemical analysis purpose
in the area. The results of chemical analysis of existing Piezometer water for last 5
seasons copy enlcosed.

Based on the results of the above chemical analysis data reveals that the
quality of ground water in general is suitable for domestic purpose in the area under

study.
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In view of the above filed findings and interpretation results of the Geo —
Hydrogeological conditions in and around the villages and Flay Ash ponds the
following conclusions are made.

1. The Flay Ash ponds 1,2,3 and 4 and around the area consisting with mud and

clay soils with more than 15m thickness underlined by sticky white clay and

Khondalite rock at depth.

The mud and clay soils having poor infiltration (1-4 mm/hrs) low porosity
and impermeable (1 gpd/sq.ft) characherities such type of soils act as horizontal mud
dyke which is not permitting the percolation of Flay ash to the contamination of
ground water in the area. Even if it seeps it will be flows towards Bay of Bengal due
to natural gradient where enormous diluting capacity is available.

2. All these inventoried ground water extraction structure are existing in and

other side of the Pittavanipalem, T. Devada and Maradi Dasaripalem villages of

Pedagantyada mandal, Visakhapatnam District. Most of the existing bore wells and

dug wells are energized and utilized for their domestic and Agriculture and

Horticulture development without any crop damaged and adverse impact by existing

Fly ash pounds in the area.

3 (a) 41 water samples were collected from the existing bore wells and dug
wells covered three villages including 3 samples from Fly ash ponds and
trenches and analysed the samples in water quality lab level — II for. the
parameters avaiiable .

(b) 3 No.s of water samples of Ash ponds & Trenches fall under over grade.

(¢) Remaining 38 No’s of water samples chemical analysis results reveals that

36 samples falls in acceptable limits and balance 2 No’s of samples under

permissible limits which are suitable for domestic purpose as per Bureau of

Indian standards.

4, Further, It is to submit that one Piezomerer net work station with digital
water level recorder established by this department at T. Devada village to monitor
the water levels from month to month, season to season and to study the quality of
ground water from pre- monsoon (i.e May) and post — monsoon (November) in every
year. After careful observation of the chemical analysis of water samples of last five
years data reveals that quality of ground water in the area in potable.

5. NTPC should be arranged to removed the discharged Flay ash from the dykes

from time to time for controlling the fugitive dust in and around the area.

6. In addition to the existing plantation NTPC should be create green belt

around the Flay ash ponds for controlling the fugitive dust.
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i NTPC should attend the repairs whereas RO plants and bore wells are under
mechanical problem and then restore the units and bore wells to scatter the drinking
water to the Pittavanipalem and T. Devada villages properly.

8. NTPC should ensure to establish the Piezometers with digital water level
recorder at maximum number of locations to represent the villages and ash ponds
based on Geo-Hydrologial conditions for regular monitoring of water levels from
month to month, season to season and collect the water samples in pre-monsoon (i.e
May) and in post monsoon (i.e in November) such water levels data and chemical
analysis report should be sent to the ground water department for further course of

studying purpose.

\

DER CHPR.
Ground Water and Water
Audit Department
Visakhapatnam
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Statement showfng the getails of Well inventoried Pittavanipalem villageof Pedgantyada Mandal and Ashponds of NTPC limited , Simhadri Power plant Parawada
mandal, Visakhapatnam District.

Casing

Name of the Deptiof Drilled ipe Mode of lift ViR Purpose Fesent
SI. No. Co-ordinates Structure type | wellin | Diain PP . Yield in Iph | Sample | Lithology P working
Owner length with HP of usage
m mm B b No status
N 17.587967° Storage of
1 NTPC E 83.118609° Ash pond (OFL 1) -- -- - -- -- 17 Mud/clay Fly-ash
N 17.587766° Storage of
2 |NTPC E 83.121932° Ash pond - -- - - -- 117 Mud/clay Ely ash
N 17.587199° Storage of
3 |[NTPC E 83.12158790° Trench - - - - -- 128 Mud/clay Fly ash
upto15m
s : ; clay
4 |Gvmc :8137'59784?, Bore well 35 165 30 Fittedwith | 15501500 | 53 | 460 35m | Domestic | Fuctioning
119493 hand pump
weathered
Khondalite
upto15m
lay
. N 17.596015° ° . Not
5 |P.Nagaraju E 83125011 |Bore well 35 165 30 - - 102 | 15to 35 m | Domestic sl
weathered
Khondalite
; N 17.595593° 20000- g o s
P.N ] o -
6 agaraju E 83 125492° Dug we 10 3m 25000 Ipd 72 clay Domestic | Fuctioning
. | N17.596549° 20000- 5 o
; lared 2 -
7 |B.Appalareddi E 8312574 Dug well 6 3m 25000 Ipd 25 clay Domestic | Fuctioning
2 N 17.5958° 20000- . B
.Tataredd ] - -
8 |B.Tatareddi E 83 124865° Dug we 7 3m 25000 Ipd 85 clay Domestic | Fuctioning
¢ N 17.59658° 20000- . e
.S - -
9 |B.Srinu E 83.126491° Dug well 10 3m 25000 Ipd 98 clay Domestic | Fuctioning
; N 17.597049° 20000- - o
.S - -
10 |B.Sanyasirao E 83 126442° Dug well 10 3m 25000 Ipd 11 clay Domestic | Fuctioning
upto15m
3 HP clay
0
11 |NTPC RO plant N 17'59801?, Bore well 45 165 30 submersible - 36 15 to 45 m | Domestic No‘t
E 83.126923 : working
Not working weathered
Khondalite
upto15m
" ; ; clay
12 |Gcvmc ;8137%62%02%664‘, Bore well 35 165 30 : itted with | 0001500 | 113 | 15t0 35 m | Domestic | Fuctioning
. and pump
weathered
Khondalite
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Staternent sho::/ing the details of Well inventoried and the area under investigation in T.Devada village, Pedgantyada Mandal,Visakhapatnam Distriét.

3 N SASY Water Present
Sl. | Name of : = Depth of Drilled pipe Mode of lift Z 2 Purpose ( B
S T Cue: Village Co-ordinates | Structure type wellinm | Diainmm | length in with HP Yield in Iph Sa;lnople Lithology of usage u;::;l::;g
m
upto10m
o " clay
1 |evmc  [T.0evada |N17:58999° g o well 35 165 30 Fitted with | 1550.1500 | P-21 10to35m | Domestic | Fuctioning
E 83.03971 hand pump
weathered
Khondalite
upto10m
o clay
2 |PHC T.Devada EN ;37153?'2224?, Bore well 35 165 30 No - 6 10to 35 m | Domestic [Not working
: weathered
Khondalite
upto10m
° 3 HP clay
3 N; :::; Be T.Devada '? ;37153%%()2-192 Bore well 35 165 30 submersible | 5500-6000 100 10to 35 m | Domestic | Fuctioning
P ' pump set weathered
Khondalite
N 17.597145° 25000-30000 . ——
4 |GVMC T.Devada E 83.138752° Dug well 8 7 - - Ibd 108 Clay Domestic | Fuctioning
upto10m
: i clay
N 17.55451° Fitted with ; :
5 |GVMC T.Devada E 83.140013° Bore well 35 165 30 hand pump 1000-1500 59 10to 35 m | Domestic | Fuctioning
weathered
Khondalite
upto10m
G Y clay
6 |ovMc  |T.Devada |N17:985836° | e wei 35 165 30 Fitted with | 45401500 44 10to35m | Domestic | Fuctioning
E 83.14012° hand pump
weathered
Khondalite
upto10m
" . clay
7 levme  [T.0evada [N17:583012° 1o, o wel 35 165 30 Fitted with 1 ,40.1500 79 10to35m | Domestic | Fuctioning
E 83.140759 hand pump
weathered
Khondalite
upto10m
. . clay
N 17.582838° Fitted with —_
8 |GVMC T.Devada E 83.140223° Bore well 35 165 30 hand pump 1000-1500 24 10to 35 m | Domestic | Fuctioning
weathered
Khondalite

<z‘i“/g“)l'Taﬁ'l%ﬂéfAth/e Officer

O30
Dep%’%@ ol

GW&WAD
VISAKHAPATNAM
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=

Statement showing the details of Well inventoried and the area under investigation in Marda Dasaripeta village, Pedgarityada Mandal, Visakhapatnam district.

Sl. No.

Name of
the Owner

Co-ordinates

Structure
type

Depth of
well in m

Drilled
Diain
mm

Outer
Casing
inm

Mode of lift
with HP

Yield in Iph

Water
Sample
No

Lithology

Purpose of
usage

Crop

Present
working
status

GVMC

N 17.697736°
£ 83.135196°

Bore well

35

165

30

Fitted with
hand pump

1000-1500

upto15m
clay
15to45m
weathered
Khondalite

Domestic

Fuctioning

MPP
School

N 17.597931°
E 83.13434°

Bore well

35

165

35

Fitted with
hand pump

1000-1501

upto1&5m
clay
15to45m
weathered
Khondalite

Domestic

Fuctioning

Relangi
Murali

N 17.596904°
E 83.134461°

Dug well

25000-30000
Ipd

72

upto15m
clay
15to45 m
weathered
Khondalite

Agriculture

ID crops

Fuctioning

Dasri
Gurumurt
hi

N 17.596473°
E 83.1361°

Dug well

25000-30000
Ipd

41

upto165m
clay
156to45m
weathzared
Khondalite

Agriculture

ID crops

Fuctioring

Dasri
Tatarao

N 17.596443°
E 83.140657°

Bore well

60

165

40

(Genarator

4500-5000

29

upto16m
clay
15to40m
weathered
Khondalite
40to 60 m
Khondalite

Horticulture

Mango

Fuctioning

Sidﬁ;&g‘gf‘ae Officer
@S”)/%LQW
Deputy Director

GW&WAD
VISAKHAPATNAM
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NTPC Simhadri Power plant — Ash Ponds, Parawada mandal,

Visakhaptnam District
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, Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sg?(ile Parameters Result Remarks
Desirable |Permissible
pH 731 6.50 8.50 Affects taste, corrosivity & supply
system.
) SEEond. AL25° 6 | yopp 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1133 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCOj; as CaCozmg/1 500
May be injurious to heart or kidney

Cl Chloride mg/1 170 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
SO, Sulphate mg/1 102.5 200 400 cathartic effect. Concentration more

than 750 mg/]1 may have laxative
effect.
Reduces dental carries, very high

) F Fluoride mg/1 0.75 1 1.5 concentration may cause crippling
skeletal fluorosis.

4 5
Causes infant methaemoglobinaemia,

NO;- N mg/1 11.06 45 100 at very high concentration causes

gastric cancer and effects central
nervous & cardiovascular system.

Na Sodiun g1 192 NO. guide NO. guide Harmful to personls sufferleng from

lines lines cardiac, renal & circulatory diseases.

K Potassium meg/1 8.8 Nolgmde No‘gulde Essent}al nutrition Ielement blut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Sa el eyl 88 75 200 deficiency causes rlckets_, essentxe}l for
nervous, muscular, cardiac functions
and in coagulation of blood.

" Its salts are cathartics and diuretic.
. - Excessive may cause laxative effect;
. Mgz Magnesium mg/l i 30 100 deficiency causes structural and
functional changes.
Total Hardress 460 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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, Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. damply Parameters Result Remarks
Code
Desirable |Permissible
pH 7 35 6.50 8.50 Affects taste, corrosivity & supply
system.
’ Sp.Cond. At 257 C 1067 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 683 500 2000 corrosion and laxative effect to new
users.
CO; as mg/! 0 200 600
HCO; as CaCozmg/1 240
May be injurious to heart or kidney
Cl Chloride mg/1 140 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 57.4 200 400 cathartic effect. Concentration more
than 750 mg/1 may have laxative
effect.
i Reduces dental carries, very high
F Fluoride mg/! 0.66 1 1.5 concentration may cause crippling
skeletal fluorosis.
5 2

Causes infant methaemoglobinaemia,
at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

NO,- N mg/1 8.19 45 100

No guide | No guide |Harmful to persons sufferieng from

Sodi . § ; ; ;
) Rosiam g 86 lines lines cardiac, renal & circulatory diseases.

No guide | No guide |Essential nutrition element but

K Pot i .01 ; ! . ; f
assmmgyl 8.0 lines lines excessive amounts is cathartic.

Excessive Cause incrustation,
deficiency causes rickets, essential for
nervous, muscular, cardiac functions
and in coagulation of blood.

Ca Calcium mg/1 64 75 200

[ts salts are cathartics and diuretic.

Mg Maghesium g/l 34.03 30 100 Ex?efsswe may cause laxative effect;
aca deficiency causes structural and

functional changes.

Causes scaling, excessive soap

Total Hardness 300 300 600 . . ;
consumption, calcification of arteries.
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. Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. S?:I;ldpée Parameters Result Remarks
Desirable [Permissible
et . . 1
G 774 6.50 8.50 Affects taste, corrosivity & supply
system.
Sp.Cond, AL 287C | a6 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1207 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCO; as CaCo;mg/1 370
May be injurious to heart or kidney

Cl Chloride mg/1 260 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 123.5 200 400 cathartic effect. Concentration more

than 750 mg/] may have laxative
effect.
Reduces dental carries, very high

F Fluoride mg/1 0.8 1 1.5 concentration may cause crippling
skeletal fluorosis.

6 72
Causes infant methaemoglobinaemia,
NO,- N mg/1 20.72 45 100 at very high concentration causes

gastric cancer and effects central
nervous & cardiovascular system.

Na Sodium mg/1 931 No_ guide No' guide Harmful to persor{s sufferleng from

lines lines cardiac, renal & circulatory diseases.

K Potansium my/] 15.3 No.gmde No'gmde Essent-lal nutrition 'element b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Ca Calcium mg/1 64 75 200 deficiency causes rlckets., BSSGI’IU{?LI for
nervous, muscular, cardiac functions
and in coagulation of blood.

7 Its salts are cathartics and diuretic.
. Excessive may cause laxative effect;
Mg M 1 63.21 30 1 i i ’
- g Magnesium mg/ 00 deficiency causes structural and
functional changes.
Total Hafieas 420 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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. Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sgr(ifc}e Parameters Result Remarks
Desirable | Permissible
pH 7 61 6.50 8.50 Affects taste, corrosivity & supply
system.
i PR MLED G | gy 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1024 500 2000 corrosion and laxative effect to new
users.
CO,; as mg/1 0 200 600
HCO; as CaCoymg/1 300
May be injurious to heart or kidney

Cl Chloride mg/1 200 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 125 200 400 cathartic effect. Concentration more

than 750 mg/1 may have laxative
effect.
Reduces dental carries, very high

F Fluoride mg/1 0.52 1 1.5 concentration may cause crippling
skeletal fluorosis.

7 41
Causes infant methaemoglobinaemia,
NO- N mg/1 217 45 100 at ve1.’y high concentration causes

gastric cancer and effects central
nervous & cardiovascular system.

Na Sodium mig/] 175 No'gulde No‘gulde Harrpful to persons Sufferleng from

lines lines cardiac, renal & circulatory diseases.

K Potassium mg)1 11.8 No'gulde No.gulde Essent}al nutrition 'element b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

5 Calefing gl 80 75 200 deficiency causes rlckets., essenugl for
nervous, muscular, cardiac functions
and in coagulation of blood.

N Its salts are cathartics and diuretic.
. Excessive may cause laxative effect;
Mg M 1 : - ’

g Magnesium mg/ e = L deficiency causes structural and
functional changes.

Detal i dians 400 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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. Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sgr;g);e Parameters Result Remarks
Desirable |Permissible
S ff . .
pH 8.97 6.50 8.50 Affects taste, corrosivity & supply
system.
Sp.CoRd. M2 C | ygey 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1003 500 2000 corrosion and laxative effect to new
users.
CO; as mg/! 200 200 600
HCO; as CaCoz mg/1 230
May be injurious to heart or kidney

Cl Chloride mg/1 150 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.

Along with Mg or Na can have a
S0, Sulphate mg/1 100 200 400 cathartic effect. Concentration more

than 750 mg/]1 may have laxative

effect.

Reduces dental carries, very high

F Fluoride mg/1 1.21 1 1.5 concentration may cause crippling
skeletal fluorosis.

8 29
Causes infant methaemoglobinaemia,
- at very high concentration causes
NO;- N 1 i 1 ;
3 e et e Wl gastric cancer and effects central
nervous & cardiovascular system.

Na Sediim-g/] 207 Nq guide No‘ guide Har@ful to persons sufferaeng from

lines lines cardiac, renal & circulatory diseases.

K Potassium mg/1 971 No.gmde No-gmde Essent}al nutrition F—:Iement b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Ca Calcium mg/1 56 75 200 deficiency causes rlckets., essentlaltl for
nervous, muscular, cardiac functions
and in coagulation of blood.

= Its salts are cathartics and diuretic.
Mg Magnesium mg/1 389 30 100 EX(?efssxve may cause laxative effect;
deficiency causes structural and
- functional changes.
e - 300 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.




. Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Samiple Parameters Result Remarks
Code
Desirable |Permissible
= — 1
pH 7 76 6.50 8.50 Affects taste, corrosivity & supply
system.
i 5p.Cond. At 25° C 1800 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1152 500 2000 corrosion and laxative effect to new
users.
CO; as mg/! 0 200 600
HCO; as CaCo; mg/l 420

May be injurious to heart or kidney
Cl Chloride mg/1 210 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 132.5 200 400 cathartic effect. Concentration more
than 750 mg/] may have laxative
effect.

Reduces dental carries, very high
. F Fluoride mg/1 0.9 1 1.5 concentration may cause crippling
skeletal fluorosis.

9 P-21
Causes infant methaemoglobinaemia,
NO,- N mg/I 10.15 45 100 at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.
. ; | ;

Mo Sodium nipl] 054 No‘ guide No. guide Harrpfu to persons suffer1eng from

lines lines cardiac, renal & circulatory diseases.

K Potassium mgf] 1.7 No_gulde No.gmde ssent'lal nutrition .element b'ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,
. fici . ;

O el gl 48 75 200 deficiency causes r1ckets-, essentﬁ-ﬂ for
nervous, muscular, cardiac functions
and in coagulation of blood.

- Its salts are cathartics and diuretic.
. Excessive may cause laxative effect;
Mg M 1 53.4 30 1 o i - ’
g Magnesium mg/ 3.48 90 deficiency causes structural and
= functional changes.
C li i
Total Hardness 340 300 600 R )

consumption, calcification of arteries.
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. Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Sample

Prescribed Limits

S.No. Code Parameters Result Remarks
Desirable |Permissible

pH 7 96 6.50 850 Affects taste, corrosivity & supply

system.
_ Sp.Cond. At25° C |y gqq 250 2250
Micro Siemens

May cause gastro-intestinal irritation,

TDS 1059 500 2000 corrosion and laxative effect to new
users.

CO; as mg/l 0 200 600

HCO; as CaCozmg/1 250
May be injurious to heart or kidney

Cl Chloride mg/1 300 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.

Along with Mg or Na can have a
S0, Sulphate mg/! 126.4 200 400 cathartic effect. Concentration more

than 750 mg/l may have laxative

effect.

Reduces dental carries, very high

F Fluoride mg/1 0.28 1 1.5 concentration may cause crippling
skeletal fluorosis.

10 6
Causes infant methaemoglobinaemia,
t - .

NOs- N mg/1 281 45 100 at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

T —— 175 NO. guide No. guide Harrpful to person.s suffeneng_ from

lines lines cardiac, renal & circulatory diseases.

K Potngsivm mg)] 14.1 No.gulde No.gulde Essent_lal nutrition felement b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Ca Calcium mg/1 104 75 200 deficiency causes rlckets., essentlgl for
nervous, muscular, cardiac functions
and in coagulation of blood.

- Its salts are cathartics and diuretic.
Mg Magnesium mg/1 38.9 30 100 Exc.:e'sswe may cause laxative effect;
deficiency causes structural and
3 functional changes.
Festni Uapdnnss 420 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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_ Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits
S.No. Szgldpele Parameters Result Remarks
Desirable |Permissible
o 1
pH 7 30 6.50 350 Affects taste, corrosivity & supply
system.
) SpCOnd- AL29ME | yany 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 804 500 2000 corrosion and laxative effect to new
USErs.
CO; as mg/l 0 200 600
HCO; as CaCo; mg/1 320
May be injurious to heart or kidney

Cl Chloride mg/1 130 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.

Along with Mg or Na can have a
SO, Sulphate mg/1 112.3 200 400 cathartic effect. Concentration more

than 750 mg/]1 may have laxative

effect.

Reduces dental carries, very high

F Fluoride mg/1 0.38 1 1.5 concentration may cause crippling
skeletal fluorosis.

11 100
Causes infant methaemoglobinaemia,
at very high concentration causes
NO;- N 1 i 4 ;
3 me/ 075 5 tog gastric cancer and effects central
nervous & cardiovascular system.
. i ide |H f i

Na Sodium mgll 147 No. guide No. guide arm ul to persons suffeneng_ from

lines lines cardiac, renal & circulatory diseases.

g r— 391 No. guide No'gulde Essent‘lal nutrition falement b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

O Gl i) 70 75 200 deficiency causes r1cketsl, essentlzjll for
nervous, muscular, cardiac functions
and in coagulation of blood.

- Its salts are cathartics and diuretic.
; Excessive may cause laxative effect;
1 29.17 5 ’
Mg Magnesium mg/ . st e deficiency causes structural and
" functional changes.
Total Hardness 300 300 600 i scf'ﬂmg’ e it LD
consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
) pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sgl;‘ldpele Parameters Result Remarks
Desirable | Permissible
gl 792 6.50 8.50 Affects taste, corrosivity & supply
system.
- Sp.Cond. AL25°C |55, 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 785 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCO; as CaCo;mg/! 270
May be injurious to heart or kidney

Cl Chloride mg/1 150 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.

Along with Mg or Na can have a
S0, Sulphate mg/1 95 200 400 cathartic effect. Concentration more

than 750 mg/]1 may have laxative

effect.

Reduces dental carries, very high

F Fluoride mg/1 0.38 1 1.5 concentration may cause crippling
skeletal fluorosis.

12 108
Causes infant methaemoglobinaemia,
NOs- N mg/1 9 54 45 100 at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

Na Sodium mg/1 102 No. guide No. guide Harn.nful to personls sufferleng. from

lines lines cardiac, renal & circulatory diseases.

R Botanaiina me/l 4275 Nolgu]cle No.gulde Essentllal nutrition felement blut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Ca Calcitin g/l 80 75 200 deficiency causes r1ckets-, essentlgl for
nervous, muscular, cardiac functions
and in coagulation of blood.

i Its salts are cathartics and diuretic.
; Excessive may cause laxative effect;
Mg M 1 34.0 0 1 s ’
- & MEgmEAD, g & 3 i deficiency causes structural and
functional changes.
Total Hardness 340 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta
village near Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal,
Visakhapatnam District.

S.No

Sample
Code

Parameters

Result

Prescribed Limits

Desirable

Permissible

Remarks

13

59

pH

7.31

6.50

8.50

Affects taste, corrosivity & supply
system.

Sp.Cond. At 25° C
Micro Siemens

1500

250

TDS

960

500

2000

May cause gastro-intestinal
irritation, corrosion and laxative
effect to new users.

CO; as mg/1

200

600

HCO; as CaCo;mg/1

260

Cl Chloride mg/1

180

250

1000

May be injurious to heart or
kidney patients. Taste,
indigestion, corrosion &
Palatability are affected.

S0, Sulphate mg/1

1154

200

400

Causes gastro-intestinal
irritation. Along with Mg or Na
can have a cathartic effect.
Concentration more than 750
mg/1 may have laxative effect.

F Fluoride mg/1

0.3

1.5

Reduces dental carries, very high
concentration may cause
crippling skeletal fluorosis.

NO;- N mg/1

30.12

45

100

Causes infant
methaemoglobinaemia, at very
high concentration causes gastric
cancer and effects central
nervous & cardiovascular system.

Na Sodium mg/1

170

No guide
lines

No guide
lines

Harmful to persons sufferieng
from cardiac, renal & circulatory
diseases.

K Potassium mg/1

12.73

No guide
lines

No guide
lines

Essential nutrition element but
excessive amounts is cathartic.

Ca Calcium mg/1

112

75

200

Excessive Cause incrustation,
deficiency causes rickets,
essential for nervous, muscular,
cardiac functions and in
coagulation of blood.

Mg Magnesium mg/1

19.45

30

100

Its salts are cathartics and
diuretic. Excessive may cause
laxative effect; deficiency causes
structural and functional
changes.

Total Hardness

360

300

600

Causes scaling, excessive soap
consumption, calcification of
arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sgr;g;le Parameters Result Remarks
Desirable |Permissible
pH 7 44 6.50 850 Affects taste, corrosivity & supply
system.
g BpiCond. AL2S°C | japs 250 2250
Micro Siemens
May cause gastro-intestinal
TDS 1152 500 2000 irritation, corrosion and laxative
effect to new users.
CO; as mg/1 0 200 600
HCO; as CaCo;mg/1 310
May be injurious to heart or kidney
Cl Chloride mg/1 230 250 1000 patients. Taste, indigestion,
corrosion & Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 126.4 200 400 cathartic effect. Concentration more
than 750 mg/] may have laxative
effect.
) Reduces dental carries, very high
F Fluoride mg/1 0.46 1 1.5 concentration may cause crippling
skeletal fluorosis.
"14 44

Causes infant
methaemoglobinaemia, at very high
NO;- N mg/1 33.89 45 100 concentration causes gastric cancer
and effects central nervous &
cardiovascular system.

Harmful to persons sufferieng from
cardiac, renal & circulatory
diseases.

No guide | No guide

Na Sodium mg/1 195 fiEE i

No guide | No guide |Essential nutrition element but

K Pot i 1 114.4 A : : . .
Glagsim ey Q lines lines excessive amounts is cathartic.

Excessive Cause incrustation,
deficiency causes rickets, essential
Ca Calcium mg/1 88 75 200 for nervous, muscular, cardiac
functions and in coagulation of
blood.

Its salts are cathartics and diuretic.
Excessive may cause laxative effect;

i Mg Magnesituy g 2491 20 100 deficiency causes structural and
functional changes.
Causes scaling, excessive soap
Total Hardness 320 300 600 consumption, calcification of

arteries.

158



Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. o Parameters Result Remarks
Code . Permissibl
Desirable .
ol 7 o7 6.50 8.50 Affects taste, corrosivity & supply
system.
g Bplond. M2 C | pagg 250 2250
Micro Siemens
May cause gastro-intestinal
TDS 1528 500 2000 irritation, corrosion and laxative
effect to new users.
CO; as mg/1 0 200 600

HCO; as CaCo;mg/1 300

May be injurious to heart or kidney
Cl Chloride mg/1 480 250 1000 patients. Taste, indigestion,

corrosion & Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a

S0, Sulphate mg/1 173 200 400 cathartic effect. Concentration more
than 750 mg/1 may have laxative
effect.
Reduces dental carries, very high

: F Fluoride mg/1 0.36 1 1.5 concentration may cause crippling
skeletal fluorosis.
“15 79

Causes infant
methaemoglobinaemia, at very high
NO;- N mg/! 6.71 45 100 concentration causes gastric cancer
and effects central nervous &
cardiovascular system.

Harmful to persons sufferieng from
cardiac, renal & circulatory
diseases.

No guide | No guide

Na Sodium mg/1 212 lines lines

No guide | No guide |Essential nutrition element but

K Potassi 1 205. . } . . .
ammg/ 00 lines lines excessive amounts is cathartic.

Excessive Cause incrustation,
deficiency causes rickets, essential
Ca Calcium mg/1 136 75 200 for nervous, muscular, cardiac
functions and in coagulation of
blood.

Its salts are cathartics and diuretic.
Excessive may cause laxative effect;

Mg Megnesinm mg/] 22,17 30 100 deficiency causes structural and
functional changes.
Causes scaling, excessive soap
Total Hardness 460 300 600 consumption, calcification of

arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sg?fc}e Parameters Result Remarks
Desirable |Permissible
pHi 791 6.50 8.50 Affects taste, corrosivity & supply
system.
) MRUARA BE IR B | gy 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 2625 500 2000 corrosion and laxative effect to new
users.
CO; as mg/! 0 200 600
HCO; as CaCo; mg/1 350
May be injurious to heart or kidney

Cl Chloride mg/1 1000 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.

Along with Mg or Na can have a
SO, Sulphate mg/1 231.4 200 400 cathartic effect. Concentration more

than 750 mg/l may have laxative

effect.

Reduces dental carries, very high

F Fluoride mg/1 0.28 1 1.5 concentration may cause crippling
skeletal fluorosis.

16 24
Causes infant methaemoglobinaemia,
NO,- N mg/1 8.43 45 100 at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

No S g1 415 Nq guide NO. guide Harr{lful to persoqs suffeneng from

lines lines cardiac, renal & circulatory diseases.

K Potasdiim @] 30.00 No.gulde No.gulde Essent.lal nutrition .element b_ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Ca Calitin gl 144 75 200 deficiency causes r1ckets_, essentu_il for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
. Excessive may cause laxative effect;
Mg M 1 179. .. ;

SMRgnBRInE ME 8 30 100 deficiency causes structural and
functional changes.

Total Hardness 1100 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sg;nie Parameters Result Remarks
Desirable [Permissible
pH 7 34 6.50 8.50 Affects taste, corrosivity & supply
system.
i Bp.Cond, At 23" C 1317 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 843 500 2000 corrosion and laxative effect to new
users.
CO; as mg/l 0 200 600
HCO; as CaCo; mg/1 270
May be injurious to heart or kidney

Cl Chloride mg/1 200 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
SO, Sulphate mg/1 75.5 200 400 cathartic effect. Concentration more

than 750 mg/1 may have laxative
effect.
Reduces dental carries, very high

d F Fluoride mg/1 0.25 1 1.5 concentration may cause crippling
skeletal fluorosis.

17 53
Causes infant methaemoglobinaemia,

NO,- N mg/1 5.04 45 100 at ver.'y high concentration causes

gastric cancer and effects central
nervous & cardiovascular system.

Na Sodium mg/1 172 Nq guide No. guide Harn_'lful to persons suffe1‘1en§g,-r from

lines lines cardiac, renal & circulatory diseases.
¥ e e 15.05 No‘gulde No.gulde Essent}al nutrition _elernent b.ut
lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

@a Colaitin e 7 75 200 deficiency causes r1ckets', essentu.ﬂ for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.

i Mg Magnesiain mal] 18.45 30 100 Exc.e.sswe may cause laxative effect;
deficiency causes structural and
functional changes.

Total Hardness 260 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sé?d;:e Parameters Result Remarks
Desirable |Permissible
e )
pH 771 6.50 8.50 Affects taste, corrosivity & supply
system.
SpEOnd. ALSRE | Ha1h 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1414 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCOj; as CaCo;mg/1 230
May be injurious to heart or kidney

Cl Chloride mg/1 400 250 1000 patients. Taste, indigestion, corrosion

& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 156.4 200 400 cathartic effect. Concentration more
than 750 mg/1 may have laxative
effect.
Reduces dental carries, very high
r F Fluoride mg/1 0.49 1 1.5 concentration may cause crippling
skeletal fluorosis.
18 102
Causes infant methaemoglobinaemia,
at very high concentration causes
NO;- N 1 -
3 mg/ 37.26 45 100 gastric cancer and effects central
nervous & cardiovascular system.

Na Sodium mg/1 935 NO. guide Nq guide Harn_nful to person.s suffeneng from

lines lines cardiac, renal & circulatory diseases.

& Potmysium g/l 97 40 No'gulde No.gmde Essent.]al nutrition -element b-ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

S Caloivm meil 96 75 200 deficiency causes r1ckets_, essent@l for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
. Excessive may cause laxative effect;
- M g Sk ’
£ Magriesturn mg/l e =0 163 deficiency causes structural and
functional changes.
Takal Hardness 460 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sgr;gaie Parameters Result Remarks
Desirable |Permissible
pH 797 6.50 8.50 Affects taste, corrosivity & supply
system.
) Sp.Cond. At25°C | 44, 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 2586 500 2000 corrosion and laxative effect to new
users.
CO5; as mg/1 0 200 600
HCO; as CaCo;mg/1 250
May be injurious to heart or kidney

Cl Chloride mg/1 1050 250 1000 patients. Taste, indigestion, corrosion

& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 256.4 200 400 cathartic effect. Concentration more
than 750 mg/] may have laxative
effect.
Reduces dental carries, very high
F Fluoride mg/1 0.21 1 1.5 concentration may cause crippling
skeletal fluorosis.
19 72
Causes infant methaemoglobinaemia,
at very high concentration causes
NO;z- N 1 ; i
3 me/ 402 B 1od gastric cancer and effects central
nervous & cardiovascular system.

Na Sodtam mg)l 490 Nq guide No' guide Ham:1fu] to person.s sufferleng from

lines lines cardiac, renal & circulatory diseases.

K Patassium mp/] 34.50 Nolgmde Nolgulde Essent.1a1 nutrition .element b‘ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

O Calcium mgyl 200 75 200 deficiency causes r1ckets., essenugl for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
. Excessive may cause laxative effect;
Mg Magnesium mg/1 S 30 0o deficiency causes structural and
functional changes.
LW 1060 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No S?:I;ld%e Parameters Result Remarks
Desirable |Permissible
oH 8.00 6.50 8.50 Affects taste, corrosivity & supply
system.
” SpLend.Aras C | o 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1120 500 2000 corrosion and laxative effect to new
USETS.
CO; as mg/1 0 200 600
HCO; as CaCo; mg/1 340
May be injurious to heart or kidney

Cl Chloride mg/1 230 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 100 200 400 cathartic effect. Concentration more

than 750 mg/] may have laxative
effect.
Reduces dental carries, very high

4 F Fluoride mg/1 0.31 1 1.5 concentration may cause crippling
skeletal fluorosis.

20 25
Causes infant methaemoglobinaemia,

NOs- N mg/1 279 45 100 at very high concentration causes

gastric cancer and effects central
nervous & cardiovascular system.

I — 148 NO. guide Nq guide Harn"lful to persons sufferleng from

lines lines cardiac, renal & circulatory diseases.

K Potassium mgyl 178.10 No.gmde No.gmde Essent‘lal nutrition fslernent b‘ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Clou Ol /1 56 75 200 deficiency causes rlckets., essent@l for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
Mg Magnesium mg/1 43.76 30 100 Exc?e.sswe may cause laxative effect;
5 deficiency causes structural and
functional changes.
[ WL W 320 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
' pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Séronge Parameters Result Remarks
Desirable [Permissible

pH 8.00 6.50 8.50 Affects taste, corrosivity & supply

system.
; SpCond. M 25°C | opuy 250 2250
Micro Siemens

May cause gastro-intestinal irritation,

TDS 3345 500 2000 corrosion and laxative effect to new
users.

CO; as mg/1 0 200 600
HCO; as CaCoymg/1 200
May be injurious to heart or kidney
Cl Chloride mg/1 146 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 304.5 200 400 cathartic effect. Concentration more
than 750 mg/1 may have laxative
effect.
Reduces dental carries, very high
F Fluoride mg/1 0.34 1 1.5 concentration may cause crippling
skeletal fluorosis.
21 85

Causes infant methaemoglobinaemia,
at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

NO;- N mg/1 2.84 45 100

No guide | No guide |Harmful to persons sufferieng from

RaSosiim. mp/l B30 lines lines cardiac, renal & circulatory diseases.

No guide | No guide |[Essential nutrition element but

K Potassium mg/1 31.50 ’ . , . .
g/ lines lines excessive amounts is cathartic.

Excessive Cause incrustation,
deficiency causes rickets, essential for
nervous, muscular, cardiac functions
and in coagulation of blood.

Ca Calcium mg/1 136 75 200

Its salts are cathartics and diuretic.

X Excessive may cause laxative effect;
Mg M 1 194.4 30 1 b - ’
.- g Magnesium mg/ 06 deficiency causes structural and

functional changes.

Causes scaling, excessive soap

Total Hardness 1140 300 600 , i ;
consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

) Prescribed Limits
S.No. Sz?die Parameters Result Remarks
Desirable [Permissible
pH 7 70 6.50 8.50 Affects taste, corrosivity & supply
system.
Spifend. At25" C 1985 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1270 500 2000 corrosion and laxative effect to new
users.
CO; as mg/l 0 200 600
HCO; as CaCozmg/1 310
May be injurious to heart or kidney

Cl Chloride mg/1 250 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 135.4 200 400 cathartic effect. Concentration more

than 750 mg/] may have laxative
effect.
Reduces dental carries, very high

F Fluoride mg/1 0.24 1 1.5 concentration may cause crippling
skeletal fluorosis.

22 98
Causes infant methaemoglobinaemia,
NO,- N mg/1 49.79 45 100 at very high concentration causes

gastric cancer and effects central
nervous & cardiovascular system.

N& Sodiii mel] 195 NO. guide NO. guide Harrpful to persons suffeneng_ from

lines lines cardiac, renal & circulatory diseases.

K Potassiiin g/} 173.00 Novgulde Nolgulde Essent‘lal nutrition ‘elernent bpt

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Ca Calcium mg/1 56 75 200 deficiency causes rlcketsl, essentlgl for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
Mg Magnesium mg/1 48.60 30 100 Excersswe may cause laxative effect;
-- deficiency causes structural and
functional changes.
Total Hardness 340 300 eop  |CAauses scaling, excessive soap
consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits
S.No | Sample

Code

Parameters Result Remarks
Desirable |Permissible

Affects taste, corrosivity & supply

pH 7.37 6.50 8.50
system.

Sp.Cond. At 25° C

* 2
Micro Siemens 3T 450 23k
May cause gastro-intestinal irritation,
TDS 862 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600

HCO; as CaCoymg/1 290

May be injurious to heart or kidney
Cl Chloride mg/1 140 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
SO, Sulphate mg/1 94.7 200 400 cathartic effect. Concentration more
than 750 mg/] may have laxative
effect.

Reduces dental carries, very high
. F Fluoride mg/1 0.22 1 1.5 concentration may cause crippling

skeletal fluorosis.
23 11

Causes infant methaemoglobinaemia,
at very high concentration causes

NO;- N mg/l 28 o L0 gastric cancer and effects central
nervous & cardiovascular system.
Na Sodium me/1 167 No guide | No guide |Harmful to persons sufferieng from

lines lines cardiac, renal & circulatory diseases.

No guide | No guide |Essential nutrition element but

K Potassium mg/1 19.87 , . . . .
. g/ lines lines excessive amounts is cathartic.

Excessive Cause incrustation,
deficiency causes rickets, essential for
nervous, muscular, cardiac functions
and in coagulation of blood.

Ca Calcium mg/1 80 75 200

Its salts are cathartics and diuretic.
Excessive may cause laxative effect;
deficiency causes structural and
functional changes.

Mg Magnesium mg/1 19.45 30 100

Causes scaling, excessive soap

Total Hardness 280 300 600 . e .
consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No Sg?dp;e Parameters Result Remarks
Desirable |Permissible
ivity & \
pH 7 34 6.50 8.50 Affects taste, corrosivity & supply
system.
§ Bp.Cond. At25° C | 44 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 712 500 2000 corrosion and laxative effect to new
USEers.
CO; as mg/1 0 200 600
HCO; as CaCo;mg/1 220
May be injurious to heart or kidney

Cl Chloride mg/1 150 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 100 200 400 cathartic effect. Concentration more

than 750 mg/l may have laxative
effect.
Reduces dental carries, very high

: F Fluoride mg/1 0.33 1 1.5 concentration may cause crippling
skeletal fluorosis.

24 36
Causes infant methaemoglobinaemia,

NO,- N mg/1 547 45 100 at very high concentration causes

gastric cancer and effects central
nervous & cardiovascular system.

Na Sodium mg/1 60 No. guide No. guide HarITlful to persons suffeneng? from

lines lines cardiac, renal & circulatory diseases.

K Prtasstiing e/ 67.60 No.gulde No_gulde Essent_lal nutrition felement b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

G Caloium wefl 39 75 200 deficiency causes rlckets., essentu-il for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
Mg Magnesium mg/1 63.21 30 100 Exge.sswe may cause laxative effect;
- deficiency causes structural and
functional changes.
Total Hardness 340 300 gop | s ALl BICARRIS BOAD.
consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
' pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sér;g;le Parameters Result Remarks
Desirable |Permissible
2 ivity & 1
] 771 6.50 8.50 Affects taste, corrosivity & supply
system.
Sp.Cond. At25°C | 14,4 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1226 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCO; as CaCo;mg/1 300
May be injurious to heart or kidney

Cl Chloride mg/1 350 250 1000 patients. Taste, indigestion, corrosion

& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 136.4 200 400 cathartic effect. Concentration more
than 750 mg/1 may have laxative
effect.
Reduces dental carries, very high
F Fluoride mg/1 0.51 1 1.5 concentration may cause crippling
skeletal fluorosis.
25 113
Causes infant methaemoglobinaemia,
at very high concentration causes
NO;- N 1 : )
3 mg/ 454 ® 100 gastric cancer and effects central
nervous & cardiovascular system.

Na Sodium mg/1 256 NO' guide No. guide Harrgfu] to person.s suffeneng from

lines lines cardiac, renal & circulatory diseases.

K Potassium mg/] 930 Nolgu1de No.gulde Essent‘la] nutrition F:]ement b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

S e e 56 75 200 deficiency causes I‘leetS., essenugl for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
; Excessive may cause laxative effect;
= Wi Megnestuds mgy't B4 B 1o deficiency causes structural and
functional changes.
Total Hardness 380 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
‘ pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. ng;ld}ﬁe Parameters Result Remarks
Desirable |Permissible
7 Vit 1
pH 7 75 6.50 8.50 Affects taste, corrosivity & supply
system.
SpLond ALZSC | 45y 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 776 500 2000 corrosion and laxative effect to new
users.
CO; as mg/l 0 200 600
HCO; as CaCo; mg/1 280
May be injurious to heart or kidney

C1 Chloride mg/1 150 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
SO, Sulphate mg/1 85.5 200 400 cathartic effect. Concentration more

than 750 mg/1 may have laxative
effect.
Reduces dental carries, very high

F Fluoride mg/1 1.00 1 1.5 concentration may cause crippling
skeletal fluorosis.

26 112
Causes infant methaemoglobinaemia,
at very high concentration causes
NO;- N 1
Os me/ cy 2 e gastric cancer and effects central

nervous & cardiovascular system.

Na Sodium mg/1 140 Nq guide No. guide Harn_'lful to persons sufferleng_ from

lines lines cardiac, renal & circulatory diseases.

K Potassini agl 333 No.gulde No.gulde Essent_lal nutrition .elernent b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

G4 Caleitin mgll 64 75 200 deficiency causes rlckets., essentlz?ll for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
. Excessive may cause laxative effect;
- Mg Magreesivm mp; ] e 0 s deficiency causes structural and
functional changes.
Total Hardness 300 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
’ pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sé?(ge Parameters Result Remarks
Desirable |Permissible
s v
pH 773 6.50 8.50 Affects taste, corrosivity & supply
system.
' RPLONd BE8S" € | qaam 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 753 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCO; as CaCo;zmg/1 320
May be injurious to heart or kidney
Cl Chloride mg/1 130 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
SO, Sulphate mg/1 56.4 200 400 cathartic effect. Concentration more
than 750 mg/l may have laxative
effect.
Reduces dental carries, very high
F Fluoride mg/1 1.07 1 1.5 concentration may cause crippling
skeletal fluorosis.
27 15

Causes infant methaemoglobinaemia,
at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

NO;- N mg/l 4.19 45 100

No guide | No guide |Harmful to persons sufferieng from

e S T Las lines lines cardiac, renal & circulatory diseases.

No guide | No guide |Essential nutrition element but

K Potassium mg/1 2.67 : : ; . ;
g/ lines lines excessive amounts is cathartic.

Excessive Cause incrustation,

G Ol mgyl] 64 75 200 deficiency causes rxckets., essentle}l for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
Excessive may cause laxative effect;

S Mg Magnesi mg/1 ¥03 50 100 deficiency causes structural and
functional changes.
R - 300 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.

171




Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits
S.No|Sample

Code

Parameters Result Remarks
Desirable |Permissible

Affects taste, corrosivity & supply

pH 7.72 6.50 8.50
system.

Sp.Cond. At 25° C

50
Micro Siemens 1238 2o <2
May cause gastro-intestinal irritation,
TDS 792 500 2000 corrosion and laxative effect to new
users.
CO; as mg/l1 0 200 600

HCO; as CaCo;mg/1 240

May be injurious to heart or kidney
Cl Chloride mg/1 200 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 ¥7.7 200 400 cathartic effect. Concentration more
than 750 mg/] may have laxative
effect.

Reduces dental carries, very high
concentration may cause crippling
skeletal fluorosis.

wn

F Fluoride mg/1 1.02 1 L.

28 23

Causes infant methaemoglobinaemia,
at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

NO,- N mg/1 3.14 45 100

No guide | No guide [Harmful to persons sufferieng from

Na Socihun mg/l Lae lines lines cardiac, renal & circulatory diseases.

No guide | No guide |Essential nutrition element but

K Potassium mg/1 2.94 : \ . ; ;
lines lines excessive amounts is cathartic.

Excessive Cause incrustation,
deficiency causes rickets, essential for
nervous, muscular, cardiac functions
and in coagulation of blood.

Ca Calcium mg/1 48 75 200

Its salts are cathartics and diuretic.
Excessive may cause laxative effect;
deficiency causes structural and
functional changes.

Mg Magnesium mg/1 48.62 30 100

Causes scaling, excessive soap

Total Hardness 320 300 600 ; ; ; 5
consumption, calcification of arteries.

172



Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Szr:ci}e Parameters Result Remarks
Desirable | Permissible
ivity & 1
oH 7 49 6.50 8.50 Affects taste, corrosivity & supply
system.
Bp.Cond. BL25C | 9 pan 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 960 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCO; as CaCozmg/1 350
May be injurious to heart or kidney

Cl Chloride mg/1 200 250 1000 patients. Taste, indigestion, corrosion

& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
SO, Sulphate mg/1 100 200 400 cathartic effect. Concentration more
than 750 mg/1 may have laxative
effect.
Reduces dental carries, very high
; F Fluoride mg/1 0.42 1 1.5 concentration may cause crippling
skeletal fluorosis.
29 58
Causes infant methaemoglobinaemia,
at very high concentration causes
NO;- N 1 : !
3~ N-mg/ 277 5 100 gastric cancer and effects central
nervous & cardiovascular system.

Ne Sodium e/l 993 NO_ guide ND_ guide Harr{lful to persons sufferieng from

lines lines cardiac, renal & circulatory diseases.

K Potassium mafl 5 88 No.gulde No‘ guide Essent'lal nutrition 'elernent b'ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

(e Cilicinm engl 64 75 200 deficiency causes rlckets., essentlz.al for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
. Excessive may cause laxative effect;
- big-Magnesinm g/ Al a0 1oe deficiency causes structural and
functional changes.
Tkl Havdtiess 260 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits
S.No|Sample

Parameters Result Remarks
Code

Desirable |Permissible

Affects taste, corrosivity & supply

pH 7.22 6.50 8.50
system.

Sp.Cond. At 25° C

Micro Siemens 1628 0 Et
May cause gastro-intestinal irritation,
TDS 1039 500 2000 corrosion and laxative effect to new
users.
CO; as mg/! 0 200 600

HCO; as CaCo;mg/1 300

May be injurious to heart or kidney
Cl Chloride mg/1 220 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 96.4 200 400 cathartic effect. Concentration more
than 750 mg/1 may have laxative
effect.

Reduces dental carries, very high
F Fluoride mg/1 0.38 1 1.5 concentration may cause crippling
skeletal fluorosis.

W
o

38

Causes infant methaemoglobinaemia,
at very high concentration causes

NO;- N 1 . .
3 W 47,12 R Lae gastric cancer and effects central
nervous & cardiovascular system.
Na Sodium mg/1 185 No guide No guide [Harmful to persons sufferieng from

lines lines cardiac, renal & circulatory diseases.

No guide | No guide |Essential nutrition element but

K Potassium mg/1 56.70 J : y ; .
lines lines excessive amounts is cathartic.

Excessive Cause incrustation,
deficiency causes rickets, essential for
nervous, muscular, cardiac functions
and in coagulation of blood.

Ca Calcium mg/1 96 75 200

I[ts salts are cathartics and diuretic.

Mg Mo sop ] 04.31 30 100 Exc'e:sswe may cause laxative effect;
- deficiency causes structural and

functional changes.

Causes scaling, excessive soap

Total Hardness 340 300 600 ; e ;
consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.Ne s?:?ge Parameters Result Remarks
Desirable | Permissible
ol 7 64 6.50 850 Affects taste, corrosivity & supply
system.
Sp.Cond. At25°C | 55, 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1306 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCO; as CaCo;mg/1 320
May be injurious to heart or kidney

Cl Chloride mg/1 250 250 1000 patients. Taste, indigestion, corrosion

& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
SO, Sulphate mg/1 156.4 200 400 cathartic effect. Concentration more
than 750 mg/] may have laxative
effect.
i Reduces dental carries, very high
F Fluoride mg/1 0.28 1 1.5 concentration may cause crippling
skeletal fluorosis.
31 4
Causes infant methaemoglobinaemia,
NOs- N mg/1 47 4 45 100 at ver_‘y high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

Na Sodium mg/1 175 NO. guide No. guide Harrfafu] to persons sufferleng from

lines lines cardiac, renal & circulatory diseases.

K Potassinm mg/l 181.80 No'gulde No.gmde Essent}al nutrition .elernent b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

% Chleiing ing)] 128 75 200 deficiency causes rickets, eslsermal
for nervous, muscular, cardiac
functions and in coagulation of blood.
Its salts are cathartics and diuretic.

. Excessive may cause laxative effect;
5 Mg M e 1 19.4 .. :

B Megresinm mg 245 30 100 deficiency causes structural and

functional changes.
Total Hardness 400 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.

175




Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near Ash
pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.Jio] Hemple Parameters Result Remarks
Code
Desirable |Permissible
il 7 3 6.50 850 Affects taste, corrosivity & supply
system.
) Sp-Liontl SE25" 1250 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 800 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCO; as CaCoz mg/1 170
May be injurious to heart or kidney
Cl Chloride mg/1 220 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 88.8 200 400 cathartic effect. Concentration more
than 750 mg/]l may have laxative
effect.
. Reduces dental carries, very high
F Fluoride mg/1 0.28 1 1.5 concentration may cause crippling
skeletal fluorosis.
32 34

Causes infant methaemoglobinaemia,
at very high concentration causes

NO;- N 1 . ;
3~ N mg/ 12.%% 3 100 gastric cancer and effects central
nervous & cardiovascular system.
Ne: Sodiuny mgjl 165 No guide | No guide |Harmful to persons sufferieng from

lines lines cardiac, renal & circulatory diseases.

No guide No guide |Essential nutrition element but

K Pot i 1 7. ; ; : - ;
SR T wf el lines lines excessive amounts is cathartic.

Excessive Cause incrustation,
deficiency causes rickets, essential for
nervous, muscular, cardiac functions
and in coagulation of blood.

Ca Calcium mg/1 72 75 200

Its salts are cathartics and diuretic.

, Excessive may cause laxative effect;
Mg M 1 14.59 _ - ’
-- & Magnestar wg) 20 100 deficiency causes structural and

functional changes.

Causes scaling, excessive soap

Total Hardness 240 300 600 . A ;
consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits
S.No | Sample

Code

Parameters Result Remarks
Desirable |Permissible

Affects taste, corrosivity & supply

pH 6.87 6.50 8.50
system.
Aplond, Atestq | 4ymp 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 736 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600

HCO; as CaCozmg/! 200

May be injurious to heart or kidney
Cl Chloride mg/1 180 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.

Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 76.2 200 400 cathartic effect. Concentration more
than 750 mg/l may have laxative
effect.

Reduces dental carries, very high
F Fluoride mg/1 0.12 1 1.5 concentration may cause crippling
skeletal fluorosis.

33 N-33

Causes infant methaemoglobinaemia,
at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

NO;- N mg/l1 9.71 45 100

No guide | No guide |Harmful to persons sufferieng from

Sodi 137 2 . " . ;

e Bueiag mg] 8 lines lines cardiac, renal & circulatory diseases.

K Potassium mg/1 975 No.gmde NO.gU]dE Essent}al nutrition felement b_ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

o Calefum 1 80 75 200 deficiency causes rickets‘, essentm_xl for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
\ - E i / 1 i ffect;
Mg Magnesium mg/1 14.59 30 100 xce_sswe may cause laxative effect;
deficiency causes structural and
functional changes.
I .
Tonl Hirdness 260 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sgr:(f;e Parameters Result Remarks
Desirable |Permissible
i ivity & \
pH 6.91 6.50 8.50 Affects taste, corrosivity & supply
system.
i Splond. ARZRFC | ey 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 936 500 2000 corrosion and laxative effect to new
users.
CO; as mg/! 0 200 600
HCOj; as CaCo;mg/1 200
May be injurious to heart or kidney
Cl Chloride mg/1 290 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
SO, Sulphate mg/1 65.5 200 400 cathartic effect. Concentration more
than 750 mg/1 may have laxative
effect.
Reduces dental carries, very high
F Fluoride mg/1 0.32 1 1.5 concentration may cause crippling
skeletal fluorosis.
34 N-34

Causes infant methaemoglobinaemia,
at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

NO;- N mg/1 15.27 45 100

No guide | No guide [Harmful to persons sufferieng from

N i . . . ; :

& Sodium mg/] \aa lines lines cardiac, renal & circulatory diseases.

K. Potassiim el 4.92 No'gmde No.gl.ude Essent_lal nutrition Ie]ement b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Oy el fg/! 96 75 200 deficiency causes rlckets., essentia_al for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
Mg Magnesium mg/1 0917 30 100 Exc.:e.sswe may cause laxative effect;
= deficiency causes structural and
functional changes.
Total Hardness 360 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sé?d%e Parameters Result Remarks
Desirable |Permissible

> pH 731 6.50 8.50 Affects taste, corrosivity & supply
system.

; Sp-Cond. At25°C | 153, 250 2250

Micro Siemens
May cause gastro-intestinal irritation,
TDS 788 500 2000 corrosion and laxative effect to new
users.
CO; as mg/! 0 200 600
HCOj; as CaCoz mg/1 300
May be injurious to heart or kidney
Cl Chloride mg/1 150 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 | - 75.4 200 400 cathartic effect. Concentration more
than 750 mg/] may have laxative
effect.
Reduces dental carries, very high
F Fluoride mg/1 0.28 1 1.5 concentration may cause crippling
skeletal fluorosis.
35 N-35
Causes infant methaemoglobinaemia,
NO;- N mg/1 776 45 100 at veljy high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.
Na Sodium mg/1 165 No' guide ND. guide Harmfu] to person.s sufferleng from
lines lines cardiac, renal & circulatory diseases.
K Potassiom mg/] 16.37 No_gulde Nolgmde Essent'la] nutrition fslement b.ut
lines lines excessive amounts is cathartic.
Excessive Cause incrustation,
eI T R—— 80 75 200 deficiency causes rlcketsl, essenth?tl for
nervous, muscular, cardiac functions
and in coagulation of blood.
Its salts are cathartics and diuretic.

: Mg Magnesium mg/1 972 30 100 Exc‘:elsswe may cause laxative effect;
deficiency causes structural and
functional changes.

Total Hardness 240 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sézl(ile Parameters Result Remarks
Desirable |Permissible
gl 7 55 6.50 8.50 Affects taste, corrosivity & supply
system.
| Sp.Cond. At25° C | 154, 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1116 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCO; as CaCoymg/1 330
May be injurious to heart or kidney
Cl Chloride mg/1 260 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 115.5 200 400 cathartic effect. Concentration more
than 750 mg/]1 may have laxative
effect.
i Reduces dental carries, very high
F Fluoride mg/1 0.79 1 1.5 concentration may cause crippling
skeletal fluorosis.
36 N-36

Causes infant methaemoglobinaemia,
at very high concentration causes

NO;- N 1 : )
3 mg/ 18.21 g tou gastric cancer and effects central
nervous & cardiovascular system.
Na Sodium mg/1 037 No. guide No' guide I—Iarrpfu] to persons sufferleng from
lines lines cardiac, renal & circulatory diseases.
K Potassivm mg)] 8 80 No.gmde No‘gulde Essent.lal nutrition falement b_ut
lines lines excessive amounts is cathartic.

Excessive Cause incrustation,
deficiency causes rickets, essential for
nervous, muscular, cardiac functions
and in coagulation of blood.

Ca Calcium mg/1 48 75 200

Its salts are cathartics and diuretic.
Excessive may cause laxative effect;
deficiency causes structural and
functional changes.

Mg Magnesium mg/1 53.48 30 100

Causes scaling, excessive soap

Total Hardness 340 300 600 ; o ;
consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. ngldp:e Parameters Result Remarks
Desirable |Permissible
oH 7 36 6.50 8.50 Affects taste, corrosivity & supply
system.
BRConl M IDT L | gy 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 673 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCO; as CaCozmg/1 200
May be injurious to heart or kidney

Cl Chloride mg/1 160 250 1000 patients. Taste, indigestion, corrosion

& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S0, Sulphate mg/1 60 200 400 cathartic effect. Concentration more
than 750 mg/1 may have laxative
effect.
) Reduces dental carries, very high
F Fluoride mg/1 0.63 1 1.5 concentration may cause crippling
skeletal fluorosis.
37 N-37
Causes infant methaemoglobinaemia,
NO4- N mg/1 9.64 45 100 at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

Na Sodiui eag/1 100 N o guide | N o guide Harmfu] to persons suffeneng from

lines lines cardiac, renal & circulatory diseases.

R Poasshi mell 5.85 No.gulde No‘gmde Essent_la] nutrition _element b_ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Ga Calelizm mgfl 40 75 200 deficiency causes rlckets., essenualll for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
Mg Magnesium mg/1| 48.62 30 100 Ex;e§51ve may cause laxative effect;
- deficiency causes structural and
functional changes.
Total Hardness 300 300 600 Cauaes sclahng, excessive soap .
consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sé?d%e Parameters Result Remarks
Desirable | Permissible

pH 7 61 6.50 8.50 Affects taste, corrosivity & supply

system.
g Sp.Oond. AL25°C | 4ppg 250 2250
Micro Siemens

May cause gastro-intestinal irritation,

TDS 2085 500 2000 corrosion and laxative effect to new
users.

CO; as mg/1 0 200 600
HCOj as CaCo;mg/1 230
May be injurious to heart or kidney
Cl Chloride mg/1 840 250 1000 patients. Taste, indigestion, corrosion
& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
SO, Sulphate mg/1 172.5 200 400 cathartic effect. Concentration more
than 750 mg/] may have laxative
effect.
Reduces dental carries, very high
F Fluoride mg/1 0.93 1 1:5 concentration may cause crippling
skeletal fluorosis.
38 N-38

Causes infant methaemoglobinaemia,
at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

NO,- N mg/1 8.19 45 100

No guide No guide |Harmful to persons sufferieng from

Na Soduam gyl 463 lines lines cardiac, renal & circulatory diseases.

No guide No guide |Essential nutrition element but

i mg/l 14.20 ¥ . . . y
K Potassium meg/ 2 lines lines excessive amounts is cathartic.

Excessive Cause incrustation,
deficiency causes rickets, essential for
nervous, muscular, cardiac functions
and in coagulation of blood.

Ca Calcium mg/1 160 75 200

Its salts are cathartics and diuretic.
Excessive may cause laxative effect;
deficiency causes structural and
functional changes.

Mg Magnesium mg/1| 48.62 30 100

Causes scaling, excessive soap

Total Hardness 600 300 600 . s o .
consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

2:NolSample Parameters Result Remarks
Code _
Desirable | Permissible
pH 6.95 6.50 850 Affects taste, corrosivity & supply
system.
SECoN. BE2DVC | gy 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 472 500 2000 corrosion and laxative effect to new
users.
CO; as mg/1 0 200 600
HCO; as CaCo;mg/1 150
May be injurious to heart or kidney

Cl Chloride mg/1 100 250 1000 patients. Taste, indigestion, corrosion

& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S04 Sulphate mg/1 46.4 200 400 cathartic effect. Concentration more
than 750 mg/1 may have laxative
effect.
. Reduces dental carries, very high
F Fluoride mg/1 0.33 1 1.5 concentration may cause crippling
skeletal fluorosis.
-39 N-39
Causes infant methaemoglobinaemia,
NO;- N mg/1 7 99 45 100 at very high concentration causes
gastric cancer and effects central
nervous & cardiovascular system.

Na Sodtum mg/1 75 NO. guide NO. guide Har@ful to person.s sufferleng from

lines lines cardiac, renal & circulatory diseases.

K Potassium mg/] 230 No.gulde Nolgulde Essentllal nutrition plement b‘ut

lines lines excessive amounts is cathartic,
Excessive Cause incrustation,

Ca Calcium mg/1 56 75 200 deficiency causes rlckets_, essentm.ll for
nervous, muscular, cardiac functions
and in coagulation of blood.

Its salts are cathartics and diuretic.
. Excessive may cause laxative effect;
Mg M 1l 14.59 30 1 ¥ 2
- DR Gy 00 deficiency causes structural and
functional changes.
Tetel Bardiiess 200 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

S.No. Sg:;glle Parameters Result Remarks
Desirable |Permissible
LA - |
pH 791 6.50 8.50 Affects taste, corrosivity & supply
system.
§ Rp.Cond. AL2B°C | gy 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 1022 500 2000 corrosion and laxative effect to new
users.
CO; as mg/l 0 200 600
HCO; as CaCo;mg/1 330
May be injurious to heart or kidney

Cl Chloride mg/!1 250 250 1000 patients. Taste, indigestion, corrosion

& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
S50, Sulphate mg/] 90.4 200 400 cathartic effect. Concentration more
than 750 mg/]1 may have laxative
effect.
) Reduces dental carries, very high
) F Fluoride mg/1 0.43 1 1.5 concentration may cause crippling
skeletal fluorosis.
40 N-40
Causes infant methaemoglobinaemia,
at very high concentration causes
NO;- N 1 ; ;
- Nmg/ o 9 Lae gastric cancer and effects central
nervous & cardiovascular system.

N& Sodiuth g/l 995 No. guide No' guide Harmfu] to persons sufferleng from

lines lines cardiac, renal & circulatory diseases.

K Potassivrm me| 4.90 NO. guide No. guide Essent_lal nutrition falement b}lt

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Ca Calsiutn mg/l 56 75 200 deficiency causes rlckets., essentlgl for
nervous, muscular, cardiac functions
and in coagulation of blood.

ﬁ Its salts are cathartics and diuretic.
. Excessive may cause laxative effect;
Mg M 38. 1 i ’
ke g Magnesium mg/1 8.9 30 00 deficiency causes structural and
functional changes.
Tekal Hardness 300 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Test Report on Chemical Analysis of Water sample collected from Bore well in Dasari peta village near
Ash pond pertaining to NTPC Simhadri Power Ltd, Parawada Mandal, Visakhapatnam District.

Prescribed Limits

8.Ng| memple Parameters Result Remarks
Code
Desirable | Permissible
fl 741 6.50 8.50 Affects taste, corrosivity & supply
system.
Sp.Cond. At25°C | g, 250 2250
Micro Siemens
May cause gastro-intestinal irritation,
TDS 425 500 2000 corrosion and laxative effect to new
users.
COj; as mg/1 0 200 600
HCO; as CaCo;mg/! 170
May be injurious to heart or kidney

Cl Chloride mg/1 70 250 1000 patients. Taste, indigestion, corrosion

& Palatability are affected.
Causes gastro-intestinal irritation.
Along with Mg or Na can have a
SO, Sulphate mg/1 34.2 200 400 cathartic effect. Concentration more
than 750 mg/]1 may have laxative
effect.
y Reduces dental carries, very high
F Fluoride mg/1 0.18 1 1.5 concentration may cause crippling
skeletal fluorosis.
41 N-41
Causes infant methaemoglobinaemia,
at very high concentration causes
NO3- N 1 . :
3 me/ .81 ¥ 190 gastric cancer and effects central
nervous & cardiovascular system.
. i N ide |H ful i
Na Sodium mg/1 50 Nq guide o guide |Harmfu to persons sufferleng from
lines lines cardiac, renal & circulatory diseases.
. . d . "

K Potassivm mg/] 12.82 No.gmde No'gul e Essent}al nutrition ;Iement b.ut

lines lines excessive amounts is cathartic.
Excessive Cause incrustation,

Do Calciut: sl 40 75 200 deficiency causes rlcketsl, essentlgl for
nervous, muscular, cardiac functions
and in coagulation of blood.

s
Its salts are cathartics and diuretic.
i Mg Magnesiummg/l| 2451 30 100 Exge§s1ve may cause laxative effect;
* deficiency causes structural and
functional changes.
Total Hardness 200 300 600 Causes scaling, excessive soap

consumption, calcification of arteries.
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Analytical data of T.Devada(V), Parawada(M) of Visakhapatnam district

A

o COx [HCOs] P noun| S0 | N |, tK | ca | mg Il‘?té:j'
S.NO | VILLAGE | MANDAL | Year | PH a;ﬂffmc TDS C:CSO3 C:CSOB Chloride | Fluoride ppjm Sulphate | Sodium | © ***!|Calcium| Magnesi | AR RSC
Siomons opm | ppm | PP™ | PPm ppm | ppm | ppm {umppm|
1 |T.Devada |Parawada|May-16 831 | 740 |474| 20 | 100 | 14184 | 024 | 113 | 23 | 457 | 862 | 20 | 180 |200|791|c2s2|019]| ps
2 |T.Devada |Parawada| Nov-16| 683 | 730 |467| o | 180 | 1064 | 037 | 745 | 54 | 102 | 376 | 40 | 243 |[300]031]|c2s1/|-040| ps
3 |T.Devada |Parawada | May-17|7.95| 590 [378| 0 | 70 | 1206 | 043 | 183 | 48 | 437 | 382 | 64 | 97 |[200]134]c2s1|-260( Ps
4 |T.Devada |Parawada|Nov-17| 742 | 1600 [1024] o | 300 | 2485 | 048 | 964 | 121 | 1400 | 820 | 40 | 972 | 500|096 |c3s1|-400| Ps
T.Devada |Parawada|May-18| 838 | 1113 | 712 | 40 | 180 | 177.5 | o041 | 280 | 5325 | 1200 |1260| 32 | 438 |260|1.14|c3s1|-080| PsS
6 |T.Devada |Parawada| Nov-18| 928 | 1661 |1063| 140 | 240 | 1700 | 091 | 1.69 | 2100 | 190.0 | 2978 | 40 | 729 |400| 1.46|c3s1|-040| Ps
7 |TDevada [Parawada | pay.19| 855 | 1038 [ 664 [ 20 | 250 | 1440 | 016 | 432 | 567 | 1220 | 276 | 72 | 243 |[280]1.12|c3s1-020] Ps
g | T.Devada |Parawada| Nov-19| 837 | 830 |531| 20 | 50 | 1330 | 022 | 656 | 1247 | 853 | 650 | 48 | 243 |220]088|c3s1]|-300| ps
9 |T.Devada |Parawada| pay.20| 865 | 1050 | 672 80 | 250 | 950 | 015 | 045 | 566 | 951 |1477| 80 | 243 [300]|239|c351| 060 PsS
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M.RAVI, M.Sc.,

ANDHRA PRADESH POLLUTION CONTROL BOARD Annexure-X

ZONAL LABORATORY:: VISAKHAPATNAM
D.No.39-33-20/1/4,Madhavadhara VUDA Colony, Visakhapatnam - 530018.

SENIOR ENVIRONMENTAL SCIENTIST

Ph : 0891-2719380/481
e-mail:zovsplab-ses2@ appcb.gov.in

Sample No.

Sample location/Address

Sample Source

ANALYSIS REPORT

2021 -12-E-308

M/s Simhadri Super Thermal Power Project,

NTPC Ltd., Parawada, Visakhapatnam.

Sample collected on v 90:12.2021
Sample submitted on . 30.12.2021

Sample collected by

Sample collected in the creek near ash pond

Junior Scientific Officer, Zonal Laboratory, Visakhapatnam

along with NGT Committee

S.No. Parameter Values
1. | pH 7.58
2. | Temperature 2l
3. | Salinity 20.50
4. | Total Suspended Solids at 105°C 35
5. | Total Dissolved Solids at 105°C 27684
6. | Total Organic Carbon 28.52
7. | Nitrate Nitrogen (as NO3-N) 5.75
8. | Ammonical Nitrogen (as NH3-N) 0.36
9. | Phosphate (as P) 0.05
10. | Chromium (as Cr) 0.001
11. | Manganese (as Mn) 0.005
12. | Iron (as Fe) -~ 0.182
13. | Nickel (as Ni) 0.001
14. | Copper (as Cu) 0.012
15. | Zinc (as Zn) 0.065
16. | Arsenic (as As) 0.009
17. | Cadmium (as Cd) <0.001
18. | Mercury (as Hg) <0.001
19. | Lead (as Pb) <0.001

Note: - All values are expressed in mg/l except pH, Temperature & Salinity

M’ ,\A. :é.gt
SENIOR ENVIRONMEBNTAL SCIENTIST
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DEPARTMENT OF AGRICULTURE Annexure-XI|
To
The Joint Chief Environmental Engineer

A.P. Pollution control board
Visakhapatnam

From

Smt. G.S.NS. Leelavathi, M.Sc(Ag),
loint Director of Agriculture,
Visakhapatnam.,

Sir,

File No.AGRI-CAL/ [2020-(11)-AGRLVSKP, Dated 24.01.2022

Sub:- Disaster Management - M/s. Simhadri Super Thermal Power Project
(Stage-1&Il), NTPC Limited, Parawada (M), Visakhapatnam District and

swrroundings Agriculture department - submission of damage assessment
report - Regarding,.
Ret- 1. Watsapp message recieved from Pollution control Board, Executive

Engineer dt.23.12.2021 for Joint Inspection.
2.RC.No. Tech (Soil samples)/2021-22, Dt10/01/2022, ADASTL,
Anakapalli.

3. Report submitted by Horticulture officer and Agriculture officers

Q@
Itis submitted that, as per the message reccived vide ref. 1% cited the team of
Agriculture Department officials has participated in the joint inspection to the
premises of M/s. Simhadri Super Thermal Power Project (Stage-1&11), NTPC Limited,

Parawada (M), Visakhapatnam District and surroundings for assessment of d

amage,
and soil samples were

collected from 3 places in NTPC are being analysed and
report submitted by the team vide ref. 2™ cited is herewith enclosed.

It is submitted that from the soil samples analysis results, except sample
collected from dyke of ash pond located in the premises of factory showed slightly
critical levels but other two samples collected from Coconut and Cashewnut
Orchards of Pittavanivanipalem village indicated that no significant disastrous levels
of the components analysed.

It is also submitted that major area of the villages area covered with
horticulture crops like cashew and coconut, hence remarks on the yield parameters
from horticulture department are taken (ref, 3% cited) which has indicated that a
chance of 20-30% reduction in yields of horticulture crops like cashew and coconut
may be observed duce to ly ash deposits on the leaves which hinders photosynthesis,

Hence the report is herewith submitted for necessary information.

Yours faithfully

:]
T T, 9|
]oin?Diru‘lur ol .~\gri&Tfﬁn% I

Visakhapatnam

(35"(,/,‘1“ Y
Encl:
1. Soil samples analysis report
2. Remarks of Horticulture Department

Copy sobaitkd o dhe  TC RBY R, \icaliopainam \.Pm. Lavou, ‘%];”{)mmaﬁm
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GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF AGRICULTURE

From: To: .
Sri. J. Prasad, M.Sc. (Ag.), The Mandal Agriculture Officer,
Assistant Director of Agriculture, Parawada

Soil Testing Laboratory,
Anakapalli— 531 001

Rc. No. Tech. | (Soil Samples)/2021-22, Date: 10/01/2022
Madam,

Sub:-  STL, AKP — Soil samples results of NTPC, Parawada - Sending of samples results —
Reg.
Ref:- 1. Your letter dated on 31-12.2021
2. Analysis results date on 07.01.2022 of the Senior Scientist (Soil Science),
Department of Soil Science and Agricultural Chemistry, RARA, Anakapalle.

* %k ok k ok

As per the reference cited above, | am herewith enclosing the analysis results of three

soil samples of NTPC, Parawada for further necessary action at your end.

=
Yours faithfully, R
Encl: 03 no. of soil samples analysis data ”
. Wf/wlcl
Asst. Directo Agriculture,
Soil Testing Laboratory,
Anakapalle.
Copy submitted to the Joint Director of Agriculture, Visakhapatnam for favour of information
\
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SOIL SAMPLES ANALYSIS DATA OF NTPC, PARAWADA

Name of

Available
H (o] Availabl i
sl.no the village colour | texture P b N‘(’ilg;HaeJ rauge Hesllnkie K20 r:rzlge In | range Fe range Mn Range
mandal Value | Range |Value| Range |Value| Range Value Range | (k&/Ha)
e above above above
1 NTPC tGBR | scL | 7sa4 Sl;(g"n" 6.25 | injurious| 0.23 |verylow | 223 low 30 | Medium | 540 High | 184 critical | 20 | critical | 70 | eritical
s level level level
§ above below above
2 ;5; Pittavanivanipalem | LGBR SCL 7.18 | neutral | 0.16 | normal | 0.51 | medium 175 low 30 Medium 220 High 2.46 | critical | 3.2 | critical | 10.14 | critical
—
3 level level level
above above above
3 Pittavanivanipalem | LGBR SCL 6.05 | acidic | 0.14 | normal | 0.28 | very low 210 low 187.5 High 156 High | 1.56 | critical | 16.4 | critical 84 critical
level level level

\QQ./H);\)/ \b\é\\d
Msst. Diri Agril.,
Soil Testing Laboratory,

Anakapalle.
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DEPARTMENT OF SOIL SCIENCE AND AGRICULTU

RAL CHEMISTRY

REGIONAL AGRICULTURAL RESEARCH STATION, ANAKAPALLE
Analytical Report on soil available micronutrients (mgkg™)
Available | Availabl
N e K20
S.No. pH EC OC (%) | (kgha') | (kgha') | Zn Fe Cu Mn
1 7.54 6.25 0.23 223 540 1.84 20 3.42 70
‘2| 74| 016 0.51 175 220 | 246 32| 246| 10.14
3 6.05 0.14 0.28 210 156 1.56 16.4 0.76 84

Senior Scientist

mﬁ\\]lmp
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APPCB Monitoring Data (2019 to 2021):
APPCB Ambient Air Quality monitoring data during the period 2019 to 2021

Annexure-XII

Parameters
Sample Collected at Date of Sampling PM s PM 1o SO, NO:
(ng/m3) (ng/m3) (ng/m3) | (pg/msd)
Pump Station 16.12.2021 to
17122021 72.0 131.0 80.0 23.4
Administration Building 17.12.2021 to
18.12.2021 63.0 126.0 33.7 19.8
Sarada Guest House, Town
shi 18.12.2021 to 70.0 118.0 26.3 22.6
P 19.12.2021
. 25.12.2020 to
Township (Southwest) 26.12.202 137.0 215.0 36.0 22.0
Administration 26.12.2020 to
Building(Northeast) 5712202 131.0 216.0 30.0 251
g 27.12.2020 to
R&D Building(Southeast) 28.12.202 114.0 176.0 18.0 21.1
. 13.05.2019 to
Deepanjali nagar 15.05.2019 14.0 49.6 13.9 3.8
. . - 16.05.2019 to
Administration Building 18.05.2019 24.0 55.0 12.7 4.4
NAAQ Standards 24 Hrs 60.0 100.0 80.0 80.0
APPCB emission monitoring data (2019 to 2021)
. Value Standard
Sample Collected at Date of Sampling Parameter (mg/Nm3) (mg/Nm3)
Stack Attached To
1X1675TPH Coal Fired 15.12.2021 75.4 100.0
Boiler( Unit-I)
Stack Attached To
1X1675TPH Coal Fired 15.12.2021 86.1 100.0
Boiler( Unit-II)
Stack Attached To Particulate
1X1675TPH Coal Fired 15.12.2021 matter 54.6 50.0*
Boiler( Unit-III)
Stack Attached To
1X1675TPH Coal Fired 15.12.2021 58.7 50.0*
Boiler( Unit-1V)
Stack Attached To
1X1675TPH Coal Fired 23.08.2018 58.2 50.0*
Boiler( Unit-III)

*The Central Pollution Control Board vide order dated:11.12.2017 issued following
directions regarding compliance of emission limit notified under notification N.S.0.3305(E),
dated 07.12.2015 that plant shall install/retrofit Electrostatic Precipitators (ESP) by
30.09.2022 & 31.12.2022 in unit 3 & 4 respectively so as to comply PM emission limit.
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APPCB Water quali

data of the outlet of Effluent Disposal Point (EDP) during the period 2019 to

2021:
Year-2021
SLLNO| Parameter | Jan | Feb | Mar | Apr | Jun | Jul | Aug Sep Oct Nov Dec Standard
(mg/1)
1 pH 8.09 | 7751790739 | 7.68| 758|767 7.46 7.41 7.65 7.89 5.5-8.5
2 TSSat105°C| 36.0 | 56.0 | 48.0 |40.00| 56.0 {63.00| 48.0 17.0 23.00 42.0 156.0 100
3 Phosphates 0.1 | 0.38 |0.160| 0.24 | 0.28 | 0.52 | 0.39 0.1 0.04 0.1 0.2 20
4 Oil & Grease | BDL | BDL | BDL | BDL | BDL | BDL | BDL BDL <1 <1 <1 20
5 Chlorides - -—- - - - -- 120938.02161.0|23188.0 | 16949.0
6 chromium as | BDL | BDL | BDL | BDL | 0.0 0.0 0.0 0.0 <0.001| 0.002 0.007 0.2
Cr
7 CopperasCu| 0.0 0.0 {0.003| 0.00 | 0.0 | 0.00 | 0.0 0.00 0.00 0.001 0.004 1.0
8 Zinc as Cu 0.0 0.0 |0.007| 0.00 |0.008| 0.00 {0.000| 0.029 | 0.035 | 0.032 0.032 1.0
9 Ironas Fe [0.064(0.058(0.069| 0.05 |0.074| 0.02 {0.008| 0.176 | 0.115 | 0.145 0.154 1.0
Year-2020
S.N | Paramete Feb Mar Jun Jul Aug Sep Oct Nov | Standard
o rs s
(mg/1)
1 | pH 8.20 7.96 7.41 8.16 8.43 7.31 8.09 7.45 5.5-8.5
2 ;FCSS at 105 143.0 82.0 38.0 96.00 159.0 42.0 5.00 8.0 100
3 EhOSphate 009 | 0080 | BDL | 015 | 0.12 0.0 0.08 0.0 20
0Oil &
4 BDL BDL BDL BDL BDL BDL BDL BDL 20
Grease
5 Chlorides 22200. | 25359. | 19951. | 25311. | 25263. | 19959. | 18051. | 19177. .
0 0 0 0 0 0 0 0
6 :}S‘rcorm‘“m 0.006 | 0.004 | ND ND ND ND BDL BDL 0.2
7 Eﬁpperas 0.0 | 0.003 | ND ND ND ND BDL | 0.001 1.0
8 Zinc as Cu 0.0 0.006 0.001 0.001 0.002 0.008 0.007 0.005 1.0
9 Iron as Fe 0.126 0.138 0.078 0.064 0.082 0.074 0.084 0.069 1.0
Year-2019
Standard
S.N | Paramete Jan | Feb | Mar | Apr | May | Jun | Aug | Sep | Oct | Nov | Dec S
o |rs
(mg/1)
1 | pH 833 | 815 | 788 | 793 | 774 | 800 | 759 | 7.71 | 7.62 | 830 | 840 5.5-8.5
2 TSSat 187.0 | 213.0 | 199.3 | 2380 | 66.0 | 73.0 | 450 | 68.0 | 80.0 | 640 | 15.0 100
105 0C
3 ShOSphate 03 | 016 | 0120 | 011 | 006 | 002 | 003 | BDL | BDL | 03 | 0.17 20
0Oil &
4 BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDl | BDL 20
Grease
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c | Chlorides | 2558 | 2847 | 2446 | 2323 | 2394 | 2623 | 2073 | 2173 | 2638 | 2275 | 2015
6 2 0 7 1 5 1 5 5 6 2
6 :}chormlum 0.004 | 0.004 | 0.021 | 0.002 | 0.002 | 0.003 | -- | 0.012 | 0.014 | 0.010 | 0.009 0.2
7 Eﬁpperas ND | ND |0312| ND | ND | ND ~ 10063 | 0075 | 0064 | 0.049 1.0
8 | Zinc as Cu - ND |0014| ND | ND | ND — 10044 | 0.075 | 0.062 | 0.058 1.0
IronasFe | 0115 | 0.114 | 0.984 | 0058 | 0.108 | 0.098 | -- | 0.088 | 0.068 | 0.048 | 0.044 1.0
APPCB Water quality data of the STP outlet (industry) during the period 2019 to 2021
Year-2021
Jan- | Feb- | Mar- | Apr- | Jun- | Jul- | Aug- | Sep- | Oct- | Nov- | Dec- | Standards
SLNO | Parameters | °)y | 5y | 59 | 21 | 21 | 21 | 21 | 21 | 21 | 21 | 21 (mg/1)
1 pH 7.84 | 6.81 7.13 7.80 | 6.35 7.9 7.28 732 | 749 | 7.92 7.84 5.5-9.0
2 ’OTCS Sat105 43.0 | 14.0 22.0 19.0 | 24.0 | 14.0 | 33.0 | 43.0 | 38.0 | 22.0 13.0 200
Chemical
3 | Oxeen 320 | 480 | 36.0 | 12.0 | 280 | 160 | 76.0 | 48.0 | 64.0 | 28.0 | 40.0 250
Demand
(COD)
Biochemical
4 | Oxygen 11.0 | 120 | 100 | 22 | 7.0 | 3.8 | 200 | 13.0 | 180 | 7.0 | 120 100
Demand
(BOD)
5 Oil & Grease | BDL | BDL BDL >1 >1 >1 >1 >1 >1 >1 >1 20.0
Year-2020
S. Parameters Feb- | Mar- Jun- Jul- | Aug- Sep- Oct- | Nov- Standards
NO 20 | 20 20 | 20 | 20 20 | 20 | 20 (mg/1)
pH 8.08 8.12 7.90 7.1 8.80 7.30 7.16 7.16 5.5-9.0
2 TSSat105°0°C 40.0 52.0 45.0 28.0 57.0 47.0 34.0 10.0 200
Chemical
3 Oxygen 64.0 48.0 108.0 64.0 96.0 124.0 64.0 20.0 250
Demand (COD)
Biochemical
4 Oxygen 17.0 12.0 27.0 12.0 28.0 37.0 18.0 7.0 100
Demand (BOD)
5 0Oil & Grease BDL BDL BDL BDL BDL BDL BDL BDL 20.0
Year-2019
SLN | Parame | Jan- | Feb- | Mar- | Apr- | May- | Jun- | Aug- | Sep- | Oct- | Nov- | Dec- St:::a
(0) ters 19 19 19 19 19 19 19 19 19 19 19
(mg/1)
1 pH 8.33 8.15 7.88 7.93 7.74 8.00 7.59 7.71 7.62 8.30 8.40 5.5-8.5
TSS at
2 105 0C 187.0 | 213.0 | 199.3 | 238.0 66.0 73.0 45.0 68.0 80.0 64.0 15.0 100
Phospha
3 tes 0.3 0.16 | 0.120 0.11 0.06 0.02 0.03 BDL BDL 0.3 0.17 20
4 gli'lef:se BDL BDL BDL BDL BDL BDL BDL BDL BDL BDI BDL 20
5 Chloride | 2558 | 2847 | 2446 | 2323 | 2394 | 2623 | 2073 | 2173 | 2638 | 2275 | 2015 .
S 6.0 2.0 0.0 7.0 1.0 5.0 1.0 5.0 5.0 6.0 2.0
chromiu
6 m as Cr 0.004 | 0.004 | 0.021 | 0.002 | 0.002 | 0.003 -- 0.012 | 0.014 | 0.010 | 0.009 0.2
7 gsféﬁer ND | ND |0312| ND | ND | ND —~ | 0063|0075 0064 | 0049 | 1.0
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8 éh“cas - ND | 0.014| ND | ND | ND - | 0044 | 0075 | 0.062 | 0.058 | 1.0
Iron as
9 | b 0.115 | 0.114 | 0.984 | 0.058 | 0.108 | 0.098 | -- | 0.088 | 0.068 | 0.048 | 0.044 | 1.0
APPCB Water quality data of the STP outlet (Town Ship)during the period 2019 to 2021
Year-2021
Jan- | Feb- | Mar- | Apr- | Jun- | Jul- | Aug- | Sep- | Oct- | Nov- | Dec- | Standards
S.No | Parameters | "5y | 5y | 29 | 21 | 21 | 21 | 21 | 21 | 21 | 21 | 21 | (mgn)
1 | pH 6.82 | 7.04 | 690 | 7.75 | 632 | 7.2 | 697 | 756 | 7.03 | 7.78 | 7.45 5.5-9.0
2 | TSSat105°C | 19.0 | 10.0 | 17.0 | 14.0 | 16.0 | <10 | 21.0 | 24.0 | 27.0 | 14.0 | 10.0 200
Chemical
3 | Oxvgen 28.0 | 40.0 | 24.0 | 20.0 | 20.0 | 12.0 | 36.0 | 80.0 | 32.0 | 200 | 76.0 250
Demand
(COD)
Biochemical
4 | Oxygen 84 | 100 | 60 | 50 | 46 | 26 | 80 |520]| 75 | 50 | 200 100
Demand
(BOD)
5 0Oil & Grease BDL | BDL | BDL >1 >1 >1 >1 >1 >1 >1 >1 20.0
Year-202
Feb- Mar- Jun- Jul- Aug- Sep- Oct- Nov- Standards
S.No | Parameters 20 20 20 20 20 20 20 20 (mg/1)
1 | pH 776 | 753 | 746 | 67 9.40 | 7.40 | 711 | 6.82 5.5-9.0
2 | TSSat1050C 32.0 360 | 280 | 140 | 320 | 240 | 220 3.0 200
Chemical Oxygen
3 | Demand (COD) 56.0 600 | 720 | 200 | 480 | 360 | 56.0 4.0 250
Biochemical
4 Oxygen Demand 14.0 14.0 18.0 8.0 14.0 10.0 16.0 1.2 100
(BOD)
5 0il & Grease BDL BDL | BDL | BDL | BDL | BDL | BDL | BDL 20.0
Year-2019
Jan- | Feb- | Mar- | Apr- | May- | Jun- | Aug- | Sep- | Oct- | Nov- | Dec- | Standards
S.-NO | Parameters | “yg | 19 | 19 | 19 | 19 | 19 | 19 | 19 | 19 | 19 | 19 (mg/1)
1 |pH 820 | 896 | 818 | 7.66 | 699 | 7.38 | 7.50 | 6.73 | 6.68 | 7.87 | 833 | 5.5-9.0
2 OTcssatlos 80 | 12.0 | 10.0 | 100 | 120 | 80 | 22.0 | 120 | 140 | 140 | 17.0 200
Chemical
g | Oxvgen 32.0 | 320 | 280 | 32.0 | 280 | 24.0 | 44.0 | 36.0 | 32.0 | 48.0 | 56.0 250
Demand
(COD)
Biochemical
4 | Oxygen 120 ] 60 | 50 | 100 | 80 | 70 | 130 | 7.0 | 68 | 105 | 15.0 100
Demand
(BOD)
5 | Oil&Grease | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL 20.0
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APPCB water quality monitoring data of borewell at Pittavanipalem Village during the period 2019-
2021

Parameters Values 1S10500:
Oct-2021 | Apr-2021 | Oct-2020 | Apr-2020 | Oct-19 | Apr-19 | 2012
Limits

pH 7.57 6.66 7.61 7.15 7.19 7.67 6.5-8.5
Temperature O° 27 27 26 27 27 28 -
Dissolved Oxygen 4.2 5.2 3.8 5.6 3.3 5.8 --
Electrical Conductivity puS/cm 1983 1610 2350 3280 3543 4652 --
Total Dissolved Solids 1312 1120 1612 2216 2480 3024 1000mg/1
Fixed Dissolved Solids 1300 1112 1604 2198 2460 2994
Total Suspended Solids 5 5 7 6 6 14
Phenolphthalein alkalinity as CaCO3 0 60 0 0 0 0
Total Alkalinity as CaCO3 220 220 200 220 268 304 600mg/1
Turbidity 0.7 1.21 2.12 2.18 0.82 1.79
Chlorides (Cl) 421 377 547.9 675 993 910 1000mg/1
Sulphate (as SO,) 132.6 143.7 190.95 359 206 493.4 400mg/1
Phospate (as P) 0.05 0.08 0.03 0.04 0.01 0.01 --
Fluoride (as F) 0.3 0.51 0.74 0.23 0.39 0.47 1.5mg/1
Hardness as CaCO3 420 560 592 852 1080 640 600mg/1
Calcium as CaCO3 292 304 372 452 504 420
Magnesium as CaC03 128 256 220 400 576 220
Nitrate (as NOs) 18.8 2.52 5.87 4.42 10.92 18.05 45mg/1
Nitrite Nitrogen (NO2-N) 0.03 0.11 1.6 0.02 0.37 5.8 --
Ammonical Nitrogen (NHz-N) 0.05 0.06 0.03 0.1 0.01 0.01 0.5mg/1
Total Kjeldal Nitrogen 0.19 0.28 0.28 0.42 0.28 0.58 --
Chemical Oxygen Demand 8 6.4 2 4.8 3.2 20
Biochemical Oxygen Demand 22 2.2 1 15 0.3 1.6
Sodium (as Na) 219.4 111.8 276.3 350 343.75 685.6 --
Potassium (as K) 2037 10.28 22 139 214 | 14.92 =
% Sodium 51.72 29.68 49.25 4671 | 4034 | 69.38 -
Sodium Absorption Ratio(SAR) 4.66 2.06 4.94 5.22 455 | 118 -
Fecal Coliform(MPN/100 ml) 3 4 4 9 9 15 -
Total Coliform (MPN/100 ml) 75 75 64 120 23 150 -
Arsenic (as As) BDL BDL BDL ND ND 0.05mg/1
Cadmium(as Cd) BDL 0.003 BDL ND ND 0.003mg/1
Copper(as Cu) 0.0015 BDL BDL ND | 0.002 | 1.5mg/l
Lead (as Pb) BDL BDL BDL ND ND 0.01mg/1
Chromium(as Cr) BDL BDL BDL ND ND 0.05mg/1
Nickel(as Ni) 0.0005 0.002 BDL 0.002 0.005 0.02mg/1
Zinc (Zn) 0.0684 0.027 BDL 0.002 0.452 15.0mg/1
Mercury (as Hg) 0.0387 BDL 0.001 0.006 | 0.001mg/!
Iron (Total)( as Fe) BDL 0.027 BDL 0724 | 01 0.3mg/1
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: Tolegram : PARYAVARAN,
No.J.13011/19/94IA.IIL. NEW DELMI

gINIT
Telophone : 1360173
. dFaa (Fwdia). .
Talax : (bi-lingual) : W-G6185 DOE 11
FAX : 4360678
HIXT ATHRIT
qafATT T A HATTT
GOVERNMENT OF INDIA
| . _ . MINISTRY OF ENVIRONMENT & FORESTS
g q@iaer ¥IT @Y. S AT, HIETATT
PARYAVARAN BHAVAN, C.G.O. COMPLEX
My 1z, 95 fgedr-110003
LODHI ROAD, MEW DELHI-110003

July 23, 1996.
OFFICE MEMORANDUM

Subject :

Reference is invited to letter No.CE(Gen)/EE/EC/F.14/50/95 dated “ih
December; 1995 from Andhra Pradesh State Electrocity Board and letters No.C TV
Simhadri-96 dated 3rd June, 1996 and 17th July, 1996 f{rom National Thormat
Power Corporation Ltd. regarcing the above mentioned project

2 The proposal for the setting up of the 1000 MW Coal Bascd Power Project

has been examined and cleara _is hereby accorded f[rom cnvironmental anglc
subject to effective implefmcntation of the [ollowing conditions :-

(i) The Consent Order No.20/PCB/C.Estt./RO-VSD/AEC-VII/Y5 daicd
13th..November,1995 of Andhra Pradesh Pollution Centrol Roard
for establishment of Simhadri Thermal Fower Project should be
got transferred in favour of NTPC Limited. the excciting agency.
All the conditions stipulated b) the State Pollution Control Rearr
should be strictly implemented alang with the additional onees
. if stipulatcd durml, transfcr of Consent Order.

(ii) A Bi-flue of height 275 m with continuous stack maonitoring [aciiity
should be installed.

(ii1)  Electro-static-precipitator ha»m;) elficieny of not less than W8

should be installed and it should be ensurcd that particutate cmisiien
would not exceed the prescribed limit of 150 ug/Nm3.

(iv) A closed circuit cooling device should be provided. The waler
requirement should bc himited to 660 CUM/hour from the Yol
Canal and 9100 CUM/bhour from the sca.  The proposcd pipehoe
of 6 km for sca water intske should conforn: to the regulations
of the Coastal Zone Noltification of February, 1991

- Annexure-XIl|
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(v)

(vi)

(vii)

(viii)

v(ix)

(x ii)

(xiii)

(xiv)

Aucquale  space should  be provided for inutablation of
[lue gas cesu'phurisation plant in future for rorral g
sulphur-di-oxide. *

Acquisition of land should be restricted to 2381.00 acres
including the area of 630 acres for ash disposal.
Only bencficiated coal to the tune of | 4,844 tonnes/ day
should be used.  Fly ash Bencrated to the. tune of 33.5
million CUM should be collected in dry form in silos and
fully utilised in a phased manner. Presently, plan has
been drawn for utilisation of 20% ash. A detailed scheme
for full wutilisation should be submitted to the Ministry

by 31 Deccermber, 1996. For avoiding contamination of .

ground water, ash pond should be suitablly lined and dyked.

Noise level should be limited to 85 dBA and regular main-

tenance of equipments be undertaken. For pcoplc worldng, .

in the area of generator halls and other high noise arcas,
ear pluggs should be provided.

A Rehabilitation Master Plan covering deotails of the pro-
visions made for rehabilitation of 150 families, compen-
sation package, training facilities ectc. should be sul:mitted
within four rnonths i.e. by Novermber, 1996. The plan
should specifically indicate the schedule ang implementation.

For contralling fugitive dust, regular sprinkling of wate;
in coal handling and other vulnerable arecas of tl.» plant
should be ensured.

Alforestation should be undertaken covering  an area of
292 acres and should be implemented in a phascd manncr.,
Alter care, gap filling and monitoring should alse he
ensyred. A norm of 1500-2000 trees per ha should he
followed. The afforestation plan may  be submitted by
Novernber, 1996 and the schedule given in it is adhered
to strictly.

Continuous monitoring of ground water should be uncert aken
by ecstablishing good nctwork of obscrvation wells in consul-
tation with the "Central Ground Water Board. Results
and data collected should be analysed to ascertain the
status of water quality and findings should be submitted
for evaluation. :

Al elfluents gencrated in various plant activities should
be collected in the Central Ef({luent Treatment  Pland

and treated to ensure achcrence to speiificd  standarcs

of discharge. The concept of zero discharge  shouled ke
adopted to a maximum possible extend.

Km‘pin!; in view that 2 « 529 MW Theraal Dowes Pl
by M/s Hinduja National Pewer Corporation L tei (Fain s
i3 propoica ir the vicinity of Simhacri Cropce. e
facilitics for  coal transportation. laving, of rail line e,
should Lc worked oul in mutual consultaiion to aveic gzl

cation of the [acilitics and acquisiticn of additional

Ao,

”"”“*‘“—"ﬁu .
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(xv) A financial provisionofRs.301.55 crores should b provided
for implementation of edAvironmental mitigative mcasurcs

with adecquate scope for its enhancernent, il required,
in future.

(xvi) Regular monitoring for SPM, 502 and NOX around the
. power plant may be carried out and records raintained.

The data so collected should be properly analysed and
submitted to the Ministry every six tonths.

(xvii) Full cooperation should be extended to the Scientists/
: Officers from the Regional Office of the Ministry at
Bangalore who would be rmonitoring the compliance ol
environmental status. Complcte set of impact assessment
report and the Management Plans should be forwarded
to the Regional Office for their use during monitoring.

(x viii) Momtormg Committee should be constituted for reviewing
the compliance to various safeguard measures by involving

recognised local NGOs, Pollution Control Boards, Institutions,
Experts etc.

3. The Ministry reserves thc right to revoke the clcarance if .con-
dltlons stlpulatcd are not itnplemented to the satisfaction of the Minis try.

4. In case oI any deviation or alteration in the project proposed

from those “submitted to this Ministry for clearance, a fresh relerence:

should be made to the Ministry to assess the adcquacy of thc conditions
imposed and to add additional environmental protection measures rcqmrcd
if any.:

bR The above stipulations would be enforced among others under
the Water (Prevention and Control of Pollution) Act, 1974, the Air
(Prevention and Control of Pollutlon) Act, 1981, the Environment (Pro-
tection) Act, 1986 thc Public Llab!hty lnsuranre Act, 1991, the Impact
Assessment Notification of January, 1994 and its arncndinents.

0L
(Nalint IMaat)

Additional Diractor
Chairman and Managing Director,

National Thermal Power Corporation Ltd.,
NTPC Bhavan, SCOPE Complex,

Lodhi Road,

New Delhi-110003.

Copy [or inforation to:-

l. The Sccretary, Ministry of Power, Shram Shakti Bhavan, Rafi
Marg, New Delhi.

2. The Chairman, Ancdwa Pradcsh Pollution Control BRoard, lind
floor, HUDA Complex, Maitrivanum, Ammerepet, Hyderabad-38.
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’

The Chairman, Central Clectricity Authority, >cwa Bhavan, R
puram, New Dclbi. .

The Chief Conservator of Forests, Regional Qfficz. Danpalote.
1

The Chairman, Central Pollution Control Board, Last Arjun Nagar.
Declhi.

Guard File.

(Nalini Bhat)
Additional Director

-“
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§8% U-13011/19/94-IA~1I (T)

ok
ar e
Telegram : PARYAVARAN, ’
NEW DELHI
Iy
Telephone :
oy (frwieTa) 1
Telex : (bi-lingual) : W-66185 DOE IN
FAX : 4360678
HIIT §THIT .
qgiaIw o 7 Harayq
GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT & FOQRESTS
qafg<or WA, €lo Ao Ao FiAATY
PARYAVARAN BHAWAN, CGO COMPLEX
ML -, 7% fRewit-110003
LODHI ROAD, NEW DELHI-110003

Dated : 6.2.1993.

Subject:- 2 x 500 MN Simhadri Thermal Power Project

by National Thermal Power Corporation Ltd.,
Andhra Pradesh.

Reference is invited to communication No. 33/2/
9531(F-97)/3/004/D dated the 16th December, 1997 and dated
16th January, 1998 from National Thermal Power Corporation

Ltd. regarding the permission to use Raw Coal for Simhadri.
Super Thermal Power Project, Andhxra Pradesh.

— e o —

2. Keeping in view the provision of Notification

No. G.S.R. 560 (E) dated the 19th September, 1997, the
Ministry has no objectisn in using the Raw Coal for the
proposed Simhadri Super Thermal Power Project. Accordingly,
the condition No. vii stipulated in our clearance letter

of even number dated 23rd July, 1996 may be read as under:-

should be collected 1 y form and should

be fully used in a phased manner. Acquisition
of land for ash disposal should be restricted
to 630 acres. Presently, Plan has been drawn
for utilisation of only 205 ash. A detailed
Scheme should be drawn for full utilisation
and submitted by June, 1998. For avoiding

contamination of ground water, ash pond should
be suitably lined and dyked".

voee2/=

|
|
\
N
|
|
|
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3. All other conditions stipulated in osur earlier
clearance letter will remain unchanged.

— -

I

q
(DR. A.K. TYAGI)
- Joint Director

The Chairman and Managing
Director,

National Thermal Power Corpn. Ltd.,
Plot No. A-8A, Sector=24,

P.B. No. 13,

Noida (UP)- 201 301.

Copv to:-

1. The Secretary, Ministry of Power Shram Shakti Bhawan,

Rafi Marg, New Delhi.

2. The Chairman, Andhra Pradesh Pollution Control Boarxd,
Lind Floor, HUDA Complex, Maitrivanum, Ammerpet,
Hyderabad - 38.

3.

The Chairman, Central Electricity Authority, Sewa
Bhawan, R.K. Puram, New Delhi.

4. The Chief Conservator of Forests, Regional Office,
Bangalore.

The Ghairman, Central Pollution Control Board, East
Arjun Nagar, Delhi - 32,

6. Guard File.

(DR. A.K. TYAGI)
Joint Director

T e
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No.J.13011/19/94-1A.1(T)
Government of India/Bharat Sarkar
Ministry of Environment and Forests
Paryavaran Bhavan,
C.G.O. Complex, Lodi Road,
New Delhi-110003.

May 20, 2002.

Subject : 2x500 MW Simhadri Thermal Power Station, Andhra Pradesh of M/s

National Thermal Power Corporation Limited - Waiver of condition
reg.

This has reference to letter N0.33/3:9531(F-98)/3/004/D dated 19" September and

20" November, 1998 and No.ESE.3520:2C01.GEN.04D dated 27" December, 2001 from

National Thermal Power Corporation Limited requesting waiver of stipulation of lining of
ash pond area for the above mentioned project.

2. The broject report of December, 2001 on "Hydro-Geological Investigations for

Lining of Ash Pond at Simhadri Thermal Power Plant, Andhra Pradesh” by National
Institute of Hydrology, Roorkee, has bzen examined in the Ministry for reviewing the

request regarding waiver for lining of ash pond area of Simhadri Thermal Power Project.
The following findings of the report hav: been noted.

> The hydraulic conductivit;y of the soils is quite low and will not allow
appreciable seepage of con‘aminated water.

> Even if the contaminated water seeps, it will flow towards Bay of Bengal due
to natural gradient wherz enormous diluting capacity is available.

»> The quality of ground water in the area is saline and not good for doraestic use.

. » Most of the villages arz on the other side of the isolated hills and will not be
affected due to ash dispysal area.

» Even if some clay mafgrial frcmy the ash disposal area has been used for
construction of starter dyke, the iavestigators have expressed that there is still

adequate layer of loamsilly lram in the ash disposal area to serve as
impermeable layer.

3. Keeping in view the findings of %+ siudy report and geo-hydrological conditions in
the region, Ministry partially modifies cwidition No.2(viii) of the environmental clearance
issued for the project vide its letter of even ~umber dated 23™ July, 1996 regarding lining
of ash pond. The ash disposal area idenftfied for the project need not be lined. However,
following mitigation measures should be @ygured during operation of the plant.

» No earth/clay matter shouli be removed from the ash dyke henceforth for
any activity related to the pr ezt
froloce-.
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> Leachate collections should be undertaken through Lysimeter at 6-10
locations around the ash dyke and monitoring report should be regularly
submitted along with its analysis for ascertaining its change in water
quality. For facilitating comparison, continuous monitoring of ground
water quality should be immediately initiated to serve as baseline data.

» In the initial period, only flay ash should be discharged in ash dyke due to
its grain size being similar to soil profile.

» Green belt should be created around the ash dyke for controlling fugitive -

dust. A detailed proposal indicating area coverage and phased action plan
should be submitted with « three months.

4. N’ PC should ensure strict impi: mentation of all other environmental conditions
stipulated in the clearance letter and'its subsequent amendments.

(Nalini Bhat)
Director
Shri M.l . Rao,
DGM (E \vironmental Engineering),
Nationa. Thermal Power Corporation Lt
Plot No. -8A, Sector-24, P.B.No.13,
NOIDA U.P.)-201301.
Copy fo information to :
1. ( hief Conservator of Forests Chief Conservator of Forests, Regional iOfﬁce,
' outhern Region, Ministry ¢+ Enviromr ¢ nt and Forests, Kendriya Sadan, 4" Floor,
- &F Wings, 17" Main Road, !Ind Bloc’ K oramangala, Bangalore-560034. &
$ ‘hairman, Andhra Pradesh Veitution /“ontrol Board, 1lnd Floor, Huda Complex,
faitrivanum, Ammerpet, Hyt.:rabed 8.
(Nalini Bhat)
Director
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To Cop P sl

Wb
M/s National Thermal Power Corporation Ltd.
Plot No. A-8A, Sector 24,

Post Box No.13
Noida-201301,
Uttar Pradesh.

Sub: Simhadri Super Thermal Power Project, Stage-II (2x500 MW) at
Vizag, District Visakhapatnam, Andhra Pradesh by M/s NTPC Ltd
~ Environmental Clearance - Regarding. [ \”

\

Sir,

The undersigned is directed to refer to your communication no. CC:ESE:
3530:2006:07/GEN dated 23, 02.2007 on the above mentioned subject. Subsequent
information furnished vide letter dated g% May, 2007 has also been considered.

2. It is noted that the proposal is for grant of environmenta! clearance under the
provisions of EIA Notification, 1994 for setting up of a 2x500 MW power plant as stage-
I expansion at Simhadri, Visakhapatnam District, Andhra Pradesh. The plant will be
located within the premises of the existing stage-I power plant. No additional land will
be acquired for the main plant, however, 400 acres of barren land for the ash pond and
75 acres of land for afforestation outsige the plant premises will be acquired. The water
requirement is estimated as 6740 m3/hr of sea water and 550 m3/hr of sweet water,
The sweet water requirement will be met from Visakhapatnam Industrial Water Supply
Project. The coal requirement is estimatad as 18,000 TPD at 100% PLF.  No National
Park / Sanctuary are reported within 10 km of the project site.  Public hearing was held

on 9.01.2007. Total cost of the project will be Rs 4844.42 crores which Includes Rs
270.42 crores for envizanmental protection measures,

3. The proposal has been considered by the Expert Appraisal Committee in
accordance with para 12 of the EIA Notification dated 14 September, 2006 read with

/e
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para 2.2.1 (i) (a) of the Circular No. J-11013/41/2006-IA.I_I(I) dated 13.10.2006. Basgd
on the recommendations of the Expert Appraisal Committee for Thermal Power and
Coal Mine Projects, the Ministry of Environment & Fc_)restsr hereby ;ccords
environmental clearance to the said project under the provis:c_nfus of EIA Notification
2006, subject to implementation of the following terms and conditions:-

(i) No activities in CRZ area shall be taken up without obtaining requisite prior
clearance under the provisions of the CRZ Notification, 1991.

(i) Ash and sulphure content in coal to be used as fuel shall not exceed 45%
and 0.6% respectively.

()~ Space provision shall be made for installation of FGD of requisite efficiency
of removal of SO, if required at a later stage.

(iv) A bi-flue stack of 275 m height with exit velocity of at least 22.2 m/s shall
‘ Be provided with continuous online monitoring system.

(v)  High efficiency Electrostatic Precipitator (ESPs) having efficiency of 99.9%

shall be ins‘ga!led SO as to ensure that particulate emissions do not exceed
100 mg/Nm~.

(vi)  Closed Cycle Cocling system with natural draft cooling towers shall be
provided.

(vii)  Treated effluents conforming to the prescribed standards shall be re-

Circulated and reused with in the plant. The discharge, if any, into the sea
shall be at ambient temperature from the cold water side,

(viif)  Rain water harvesting should be ado
Board shall be consulted for fin
harvesting technology within a peri

clezrance.

pted. Central Groundwater Authority/

alization of appropriate rain water
od of three months from the date of

(ix)  Fly ash shall be collected in dry form and its 100% utilization shall be
achieved within 9 years in accordance with the notification on fly ash
utilization SO 763 (E) dated 14t September, 1999 and the amendments
made therein from time to time.

(%) Regular monitoring of ground water quality including heavy metals shall be
undertaken around ash dyke and the pro

_ Ject area to ascertain the change,
if any, In the water quality due to leaching of contaminants from ash
disposal area,
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(i)

(xii)

(xiii)

(xiv)-

(xv)

(xvi)

(xvii)

(xviii)

(xix)

w)

Noise levels shall be limited to 75 dBA. For people working_in the high noise
area, protective devices such as earplugs etc. shall be provided.

In lieu of the 25 acres of greenbelt area to be utilized for the proje_ct,
greenbelt shall be developed in an area of 10 acres between coal handling
plant and cooling tower of stage-II. Additionally, afforestation shall be

carried out in an area of 75 acres outside the plant premises in consultation
with the State Forest Department.

Regular monitoring of the air quality shall be carried cut in and around the
power plant and records shall be maintained. The location of th_e
monitoring stations and frequency of monitoring shall be decided in

consultation with State Pollution Control Board. Six monthly reports shail be
submitted to this Ministry.

For controlling fugitive dust, regular sprinkling of water in vulnerable areas
of the plant shall be ensured. '

The project proponent should advertise at least in two local newspapers

widely circulated in the region around the project, one of which should be in
the vernacular language of the locality concerned Anforming that the
project has been accorded environmental clearance and copies of clearance
letters are available with the State Pollution Control Board/Committee and

may also be seen in the Website of the Ministry of Environment and
Forests inthe http://envfor.nic.in.

A separate environment monitorin

g cell with suitable qualified staff should
be set up for implementation of th

e stipulated environmental safeguards.

Half yearly report on the status of im
environmental safeguards shouid be
the Regional Office, CPCB and SPCB.

plementation of the conditions and
submitted stipulated to this Ministry,

Regional Office of the Ministry of Envi

Bangalore will monitor the implementation of the stipulated conditions. A
complete set of documents including Environments| Impact Assessment
Report,  Environment Management Plan  ard  the additional
information/clarifications submitted subsequently to this ministry should be
forwarded to the Regional Office for their use during monitoring.

ronment & Forests located at

Separate funds should be alloca
protection measures along with
included as part of the project co

ted for implementation of environmental
item-wise break-up. These cost should be
st. The funds earmarked for the

o T I R ST 37 RTINS i) 00 IWTEFER
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environment protection measures shouid not be diverted for other purposes
and year-wise expenditure should be reported to the Ministry.

(xx) Full cooperation should be extended to the Scientists/Officers from the

Ministry and its Regional Office at Bangalore/the CPCB/the SPCB during
monitoring of the project.

4., The Ministry reserves the right to revoke the clearance if conditions stipulated
are not implemented to the satisfaction of the Ministry.
5. The environmental clearance accorded shall be valid for

o period of 5 years to
the start of production operations by the power plant.

6. In case of any deviation or alteration in the project proposed from those
submitted to this Ministry for clearance, a fresh reference should be made to the

Ministry to assess the adequacy of the condition(s) imposed and to add additional
environmental protection measures required, if any.

7. The above stipulations would be enforced
Water(Prevention and Control of Pollution) Act, 1974, the
Pollution) Act, 1981, the Environment (Protection) Act, 1986 and rules there under,

Hazardous Wastes (Management and Handling) Rules, 1989 anc its amendments, the
Public Liability Insurance Act, 1991 and its amendments,

among others under the
Air (Prevention and Control of

Yours faithfully,

AN, —p
(Dr. S.K. Aggarwal)
Director
Copy to:-
1. The Secretary, Ministry of Power, Shram Shakti Bhawan, Rafi Marg, New Delhi-
110001.

2. The Secretary, Environment & Forests Department, Govt. of Andhra Pradesh,
Secretariat, Hyderabad-500 022. -
3. The Chairman, Central Electricity Authority, Sewa Bhawan, R.K, Puram, New
Delhi-110066.
Sk
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[he Chairman, Andhra Pradesh State Pollution Control Board, 2% Fioor, HUDA
Compiex, Maitrivaram, S. R. Nagar, Amarpet, Opp. Sarathi Studio, Hyderabad -
500038 - with a request to display a copy of the clearance letter at the

Regional Office, District Industries Centre and Collector’s office for 30
days.

The Chairman, Central Pollution Control Board, Parivesh Bhawan, CBD-cum-
Office Complex, East Arjun Nagar, Delhi-110032,

The Chief Conservator of Forests, Ministry of Environment & Forests, Regional
Office(SZ), Kendriya Sadan, 4% Floor, E&F Wings, 17% Main Road, II-Block,
Koramangla, Bangalore-560034.

The Director (EI), MOEF,
Guard file,

Monitoring file.

7

(Dr. S.K. Aggarwal)
Director

R TEATTEND ) UUD TSR
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ANDHRA PRADESH POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, A-3, INDUSTRIAL ESTATE,
SANATHNAGAR, HYDERABAD - 500 018

Phone: 040-23887500
Fax: 040- 23815631
Grams : Kalusya Nivarana
Website :appcb.ap.nic.in

RED CATEGORY
RENEWAL OF CONSENT & AUTHORISATION ORDER
BY REGISTERED POST WITH ACKNOWLEDGEMENT DUE

Consent Order No : APPCB/VSP/VSP/12334/HO/CFQ/2017- Date: 31.07.2017

CONSENT is hereby granted for Operation under section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 and under section 21 of Air (Prevention & Control of Pollution)
Act 1981 and amendments thereof and Authorisation under Rule 6 of the Hazardous & Other
Wastes (Management and Transboundary, Movement) Rules, 2016 and the rules and orders
made there under (hereinafter referred to as ‘the Acts’, "the Rules’) to:

M/s. Simhadri Super Thermal Power Project (Stage-l&ll),
NTPC Limited, Parawada,

Visakhapatnam District - 531 020

E-mail: ssrao01@ntpc.co.in / jithinabraham@ntpc.co.in

(Hereinafter referred to as 'the Applicant’) authorizing to operate the industrial plant to
discharge the effluents from the outlets and the quantity of emissions per hour from the
chimneys as detailed below:

i) Out lets for discharge of effluents:
Stage - | (Unit -1&2)- 1000 MW,

Outlet Outlet Description Max Daily Point of disposal
No. Discharge (KLD)
1. D.M. Plant Regeneration 3400 Reused for Ash Slurry preparation
effluent
2. Boiler Blow Down and once 1,03,900 Into Sea
through Cooling Water after
treatment
3. Ash Pond Effluent 9600 Reused for Ash Pumping
4, Domestic 1790 After treatment in STP, onland for
Plantation / Gardening.
Total 1,18,690
Stage - Il (Unit -3&4)- 1000 MW
Existing Outlet Description Max Daily Point of disposal
Outlet Discharge (KLD)
No.
T Filter Back wash 240 Recycled to clarifier inlet
CHP effluent 4800 Sedimentation, Treatment & Recycle
2. DM Plant Regeneration 240 Neutralization and disposal through
Waste Central Monitoring Basin (CMB) and
excess treated effluents to Sea.
Cooling Tower blow down 106320 Partial use and disposal through CMB
and excess treated effluents to Sea.
Boiler Blow down 1080 Disposal through CMB and excess
treated effluents to Sea.
Ash water Blow down 34320 Disposal through CMB and excess
treated effluents to Sea.
3. Clarifier Sludge 720
Disposed in ash pond
4. Domestic 2400 Biological treatment & Onland for
Plantation / Gardening
Total 1,50,120
(6255 m*/hr)

ii) Emissions from chimneys:

Chimney Description of Chimney Quantity of Emissions in
No. m3/hr. at peak flow
1. Attached to 2 x1,675 TPH Coal Fired Boilers 28,51,560
(Stage-I: 1000 MW)
2. Attached to 2 x1,675 TPH Coal Fired Boilers 28,99,800

Page 1 of 6
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(Stage-1l: 1000 MW)
3. Attached to 6 x 1500 KVA D.G Sets --

i) HAZARDOUS WASTE AUTHORISATION (FORM - 1l) [See Rule 6 (2)]:

M/s. Simhadri Super Thermal Power Project, NTPC Limited, Stage-l&ll, Parawada,
Visakhapatnam District., is hereby granted an authorization to operate a facility for
collection, reception, storage, treatment, transport and disposal of Hazardous Wastes
namely:

o HAZARDOUS WASTES WITH RECYCLING OPTION:

S.No | Name of the Stream Quantity of Disposal Option
Hazardous Hazardous
waste waste
1. Used / Waste 5.1 of Schedule - | | 90 KL/Annum Authorized
Lubricating oil Re-processors / Re-
cyclers.

This consent order is valid for power generation with quantities indicated below:
S.No. Product Quantity

1 Electricity 2000 MW

(Coal with maximum sulphur (Existing: Stage - I(Unit-1&2) - 1000 MW,
content of 0.6% and ash Existing: Stage - ll(Unit-3&4) - 1000 MW)
content of 45%)

This order is subject to the provisions of “the Acts’ and the Rules’ and orders made
thereunder and further subject to the terms and conditions incorporated in the schedule A, B
& C enclosed to this order.

This combined order of consent & Hazardous Waste Authorization shall be valid for a period
ending with the 31° day of August, 2022.
Sd/-

MEMBER SECRETARY

To
M/s. Simhadri Super Thermal Power Project (Stage-I & II),

NTPC Limited, Parawada,
/! T.C.F.B.\ /i
| l@ k=

Visakhapatnam District - 531 020
oint Chief Environmental Engineer
Unit Head-IV

SCHEDULE-A

1. Any up-set condition in any industrial plant / activity of the industry, which result in,
increased effluent / emission discharge and/ or violation of standards stipulated in this
order shall be informed to this Board, under intimation to the Collector and District
Magistrate and take immediate action to bring down the discharge / emission below the
limits.

2. The industry should carryout analysis of waste water discharges or emissions through
chimneys for the parameters mentioned in this order on quarterly basis and submit to the
Board.

3. All the rules & regulations notified by Ministry of Law and Justice, Government of India
regarding Public Liability Insurance Act, 1991 should be followed as applicable.

4. The industry should put up two sign boards (6x4 ft. each) at publicly visible places at the
main gate indicating the products, effluent discharge standards, air emission standards,
hazardous waste quantities and validity of CFO and exhibit the CFO order at a prominent
place in the factory premises.

5. Not withstanding anything contained in this consent order, the Board hereby reserves the
right and powers to review / revoke any and/or all the conditions imposed herein above
and to make such variations as deemed fit for the purpose of the Acts by the Board.

6. The industry shall file the water cess returns in Form-1 as required under section (5) of
Water (Prevention and Control of Pollution) Cess Act, 1977 on or before the 5th of every
calendar month, showing the quantity of water consumed in the previous month along
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with water meter readings. The industry shall remit water cess as per the assessment
orders as and when issued by Board.

7. The applicant shall submit Environment statement in Form V before 30th September
every year as per Rule No.14 of E(P) Rules, 1986 & amendments thereof.

8. The applicant should make applications through Online for renewal of Consent (under
Water and Air Acts) and Authorization under HWM Rules at least 120 days before the date
of expiry of this order, along with prescribed fee under Water and Air Acts and detailed
compliance of CFO conditions for obtaining Consent & HW Authorization of the Board.
The industry should immediately submit the revised application for consent to this Board
in the event of any change in the raw material used, processes employed, quantity of
trade effluents & quantity of emissions. Any change in the management shall be
informed to the Board. The person authorized should not let out the premises / lend /
sell / transfer their industrial premises without obtaining prior permission of the State
Pollution Control Board.

9. Any person aggrieved by an order made by the State Board under Section 25, Section 26,
Section 27 of Water Act, 1974 or Section 21 of Air Act, 1981 may within thirty days from
the date on which the order is communicated to him, prefer an appeal as per Andhra
Pradesh Water Rules, 1976 and Air Rules 1982, to Appellate authority constituted under
Section 28 of the Water(Prevention and Control of Pollution) Act, 1974 and Section 31 of
the Air(Prevention and Control of Pollution) Act, 1981.

SCHEDULE -B

WATER POLLUTION:
1. The effluent discharged shall not contain constituents in excess of the tolerance limits
mentioned below.

Outlet Parameter Limiting Standards

2. pH 6.50 - 8.50
Temperature not more than 5°C higher than intake water.
Total Suspended Solids (at 103 - 105° C) 100 mg/l
Oil and Grease 20 mg/l
Free chlorine 0.5 mg/l
Phosphate as PO4 20 mg/l
Chromium (Total) 0.2 mg/l
Copper (Total) 1mg/l
Iron 1 mg/l
Zinc 1 mg/l

4, pH 5.5-9.0
Total Suspended Solids (at 103 - 105° C) 200 mg/L
Bio Chemical Oxygen Demand (BOD 3 at 27 °C) 100 mg/1
Total Dissolved Solids 2100 mg/l

2. The industry shall take steps to reduce water consumption to the extent possible and
consumption shall NOT exceed the quantities mentioned below:
Stage - | (Unit -1&2)- 1000 MW

S. No. Purpose Quantity in KLD
1. Industrial Cooling (Makeup) - Sea water 2,16,000 KLD
2. DM Plant 4,320 KLD
3. Domestic (including Gardening / Irrigation) 4,080 KLD
Total 2,24,400 KLD
Stage - Il (Unit -3&4)- 1000 MW
S. No. Purpose Quantity in KLD
1. Industrial Cooling (Makeup) - Sea water 2,13,240 KLD
2. DM Plant 13,200 KLD
3. Domestic (including Gardening / Irrigation)
Total 2,26,440 KLD

The industry shall maintain separate water meters for the above areas and maintain
records. The source of water is Sea water (8885 cum/hr) from Bay of Bengal and 550
cum/hr from Yeleru left bank canal.

AIR POLLUTION:
3. The emissions shall not contain constituents in excess of the prescribed limits
mentioned below.

Chimney No. Parameter Emission Standards
1 Particulate matter 115 mg/Nm’
2 Particulate matter 100 mg/Nm’
Page 3 of 6
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4.

The industry shall comply with emission limits for DG sets of capacity upto 800 KW as per
the Notification G.S.R.520 (E), dated 01.07.2003 under the Environment (Protection)
Amendment Rules, 2003 and G.S.R.448(E), dated 12.07.2004 under the Environment
(Protection) Second Amendment Rules, 2004. In case of DG sets of capacity more than 800
KW shall comply with emission limits as per the Notification G.S.R.489 (E), dated
09.07.2002 at serial No.96, under the Environment (Protection) Act, 1986.

. The industry shall comply with ambient air quality standards of PM, (Particulate Matter

size less than 10um) - 100 pg/ m’; PM, 5 (Particulate Matter size less than 2.5 um) - 60 pg/
m’; SO, - 80 pg/ m’; NO, - 80 ug/m’ outside the factory premises at the periphery of the
industry.
Standards for other parameters as mentioned in the National Ambient Air Quality
Standards CPCB Notification No.B-29016/20/90/PCl-1, dated 18.11.2009
Noise Levels: Day time (6 AM to 10 PM) - 75 dB (A)
Night time (10 PM to 6 AM) - 70 dB (A).

GENERAL:

10.

11

12.

13.

14.

15.

16.

17.

18.

19,

20.

21.

22.

. The industry shall not increase the capacity beyond the permitted capacity mentioned in

this order without obtaining CFE & CFO of the Board.

The industry shall submit detailed action plan within one month for fly ash utilization
as per the Fly Ash Notification on MoEF to the Board to achieve 100% utilisation of fly
ash.

The industry shall explore possibilities for disposal of 100 % fly ash generated to outside
parties instead of dyke wall rising.

. The industry shall maintain proper water curtains in the Ash ponds to avoid dust nuisance

to the nearby villagers.

The industry shall maintain permanent mechanical sprinklers for suppression of dust on
the haul roads in between the villages and report the compliance to RO-Visakhapatnam.

. Refurbished Environment Management Team with dedicated man power shall be

maintained for continuous monitoring of Plant environment to ensure compliance of CFO
conditions.

The industry shall maintain 3 CAAQM stations connected to APPCB website and report the
compliance to RO-Visakhapatnam.

The industry shall maintain online Stack and ambient monitoring systems with connection
to the Board’s website.

The industry shall maintain duly compacted soil cover of requisite thickness as per norms
for the ash ponds to avoid dust pollution and report the compliance to RO-
Visakhapatnam.

The industry shall submit Isotopic study final report of M/s. NEERI on impacts on ground
water due to ash ponds and report the compliance to RO-Visakhapatnam. Continuous
monitoring of the ground water quality in all sides of the plant shall be carried out.

The industry shall take necessary measures like Ammonia dosing to maintain ESPs
attached to the Boilers so as to meet SPM standards all the time.

The industry maintain the data logging facility provided for storing online stack emission
data properly, for retrieval as and when necessary. Industry shall submit monthly report
to the RO Visakhapatnam.

The industry shall maintain water meters for recording consumption of Sea water / water
from Yeleru canal and maintain proper records for daily water consumption and shall
submit monthly reports to the RO, Visakhapatnam.

The industry shall maintain proper arrangements for collection of seepage from ash pond
and pumped back into the ash water system, so as to avoid ground water pollution in the
surrounding area.

The industry shall maintain water cover in the ash pond area to prevent fly ash from
getting air borne and air pollution in the surrounding area especially to the residents of
Pittavanipalem.

Efforts shall be taken to dispose all fly ash in dry form as much as possible instead of
diverting it to wet ash pond due to paucity of land available and due to lack of secured
landfill arrangement in the ash pond. Dry ash collection systems of Stage-l & Stage - Il
shall be maintained properly.

The industry shall monitor all ground water peizo wells and submit report to RO-
Visakhapatnam every three months indicating trends.
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214



23.

24.

2B,

26.

27.

28.

29.

30.

31.
32,

33.

Garland canal shall be maintained around the fly ash pond to collect water that is
expected to leach out and monitoring of such leachates shall be carried out.

After increase in the bund level and increase in the storage capacities due to the lateral
pressures, the aquifer may be influenced due to the leachates. The industry shall
maintain sufficient fresh water in the borrow pits to counter the lateral pressures and
contain the leachates if any percolate into strata.

The industry shall act on pollution problems that arise out of the ash pond and shall take
measures to contain by taking time to time action to dispel apprehensions by the
residents of the villagers. |If it is required, the industry shall take up the corrective
measures like introducing geo-textiles vertically in the sub-surface levels in the detected
areas of leaching.

The industry shall not use any fuels other than those permitted in this order without prior
consent from the Board. They shall maintain log registers on type of fuels & daily
consumption, ash content, sulphur content etc., and shall furnish consolidated records to
R.0., Visakhapatnam for every three months.

The industry shall maintain interlocking facility between APC equipment (ESP) and fuel
feeding system for all the units, so that the feeding of the fuel will be stopped
automatically, in case, the ESP fails/ tripping’s are occurred.

The industry shall maintain separate water meters to assess the quantity of water
consumed at various sections. The industry shall provide separate water meters with
necessary pipeline for assessing the quantity of water used for each of the purposes
mentioned below:

a. Industrial cooling, boiler feed.
b. Domestic purposes.
c. Processing, whereby water gets polluted and pollutants are easily biodegradable.
d. Processing, whereby water gets polluted and pollutants are not easily
biodegradable.
The industry shall maintain the following records and the same shall be made available to
the Board Officials during the inspection.

a. Daily power generation details.

b. Quantity of Effluents generated and disposed.

c. Log Books for pollution control systems.

d. Daily Fly ash generated and disposed.
Green belt of adequate width and density shall be maintained along the boundary of the
industry and around ash ponds with minimum area of 33% of total area and to protect
surrounding Villages from fugitive dust.

The industry shall comply with directions issued by Board from time to time.

The industry shall comply with the MoEF,Gol notification dt.14.09.1999 and other
directions issued time to time with regard to utilization of ash.

The industry shall take measures around the ash pond area to avoid entry of animals in
order to prevent accidents, breakage of emergency ponds and protection of greenbelt.

SCHEDULE-C
[ see rule 6(2)]

[ CONDITIONS OF AUTHORISATION FOR OCCUPIER OR OPERATOR HANDLING HAZARDOUS

WASTES ]

. All the rules and regulations notified by Ministry of Environment and Forests, Government

of India under the E(P) Act, 1986 in respect of management, handling, transportation and
storage of the Hazardous wastes should be followed.

. The industry shall not store hazardous waste for more than 90 days as per the Hazardous

& Other Wastes (Management and Transboundary Movement) Rules, 2016.

. The industry shall store Used / Waste Oil and Used Lead Acid Batteries in a secured way in

their premises till its disposal to the manufacturers / dealers on buyback basis.

The industry shall maintain 6 copy manifest system for transportation of waste generated
and a copy shall be submitted to concerned Regional Office of APPCB. The driver who
transports Hazardous Waste should be well acquainted about the procedure to be followed
in case of an emergency during transit. The transporter should carry a Transport
Emergency (TREM) Card.

. The industry shall maintain proper records for Hazardous & other wastes stated in

Authorization in FORM-3 i.e., quantity of Incinerable waste, land disposal waste,
recyclable waste etc., and file annual returns in Form- 4 as per Rule 6 (5) of the
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Hazardous & Other Wastes (Management & Transboundary Movement) Rules, 2016 and
amendments thereof.

6. The industry shall submit the condition wise compliance report of the conditions
stipulated in Schedule A, B & C of this Order on half yearly basis to Board Office,
Hyderabad and concerned Regional Office.

Sd/-
MEMBER SECRETARY

To
M/s. Simhadri Super Thermal Power Project,

NTPC Limited, Parawada,
/I T.C.F.B.Q. //
Moq |8 kS

Visakhapatnam District - 531 020
%loint Chief Environmental Engineer
Unit Head-IV
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Annexure-XIV

No.J.13011/19/94-1A.11(T)
Government of India/Bharat Sarkar
Ministry of Environment and Forests
Paryavaran Bhavan,
C.G.0. Complex, Lodi Road,
New Delhi-110003.

May 20, 2002.

Subject : 2x500 MW Simhadri Thermal Power Station, Andhra Pradesh of M/s
National Thermal Power Corporation Limited - Waiver of condition
reg.

This has reference to letter No.33/3/9531(F-98)/3/004/D dated 19" September and
20™ November, 1998 and No.ESE.3520:2001.GEN.04D dated 27™ December, 2001 from
National Thermal Power Corporation Limited requesting waiver of stipulation of lining of
ash pond area for the above mentioned project.

2. The project report of December, 2001 on "Hydro-Geological Investigations for
Lining of Ash Pond at Simhadri Thermal Power Plant, Andhra Pradesh" by National
Institute of Hydrology, Roorkee, has been examined in the Ministry for reviewing the
request regarding waiver for lining of ash pond area of Simhadri Thermal Power Project.
The following findings of the report have been noted.

» The hydraulic conductivity of the soils is quite low and will not allow
appreciable seepage of contaminated water.

» Even if the contaminated water seeps, it will flow towards Bay of Bengal due
to natural gradient where enormous diluting capacity is available.

» The quality of ground water in the area is saline and not good for dormestic use.

> Most of the villages are on the other side of the isolated hills and will not be
affected due to ash disposal area.

> Even if some clay material from the ash disposal area has been used for
construction of starter dyke, the investigators have expressed that there is still
adequate layer of loam/silty loam in the ash disposal area to serve as
impermeable layer.

3. Keeping in view the findings of the study report and geo-hydrological conditions in
the region, Ministry partially modifies condition No.2(viii) of the environmental clearance
issued for the project vide its letter of even number dated 23" July, 1996 regarding lining
of ash pond. The ash disposal area identified for the project need not be lined. However,
following mitigation measures should be ensured during operation of the plant.

» No earth/clay matter should be removed from the ash dyke henceforth for
any activity related to the project.

0042
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» Leachate collections should be undertaken through Lysimeter at 6-10
locations around the ash dyke and monitoring report should be regularly
submitted along with its analysis for ascertaining its change in water
quality. For facilitating comparison, continuous monitoring of ground
water quality should be immediately initiated to serve as baseline data.

» In the initial period, only flay ash should be discharged in ash dyke due to
its grain size being similar to soil profile.

» Green belt should be created around the ash dyke for controlling fugitive
dust. A detailed proposal indicating area coverage and phased action plan
should be submitted within three months.

4. NTPC should ensure strict implementation of all other environmental conditions
stipulated in the clearance letter and its subsequent amendments.

\ P
i
(*:L,\ \’\’/
(Nalini Bhat)
. Director
Shri ML.H. Rao,
DGM (Environmental Engineering),
National Thermal Power Corporation Ltd.,
Plot No.A-8A, Sector-24, P.B.No.13,
NOIDA (U.P.)-201 301.

Copy for information to :
1. Chief Conservator of Forests Chief Conservator of Forests, Regional Office,
Southern Region, Ministry of Environment and Forests, Kendriya Sadan, 4" Floor,

E&F Wings, 17" Main Road, IInd Block, Koramangala, Bangalore-560034.

&' Chairman, Andhra Pradesh Pollution Control Board, IInd Floor, Huda Complex,
Maitrivanum, Ammerpet, Hyderabad-38.

(Nalini Bhat)
Director
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Annexure-XV

No. 9/7/2011-S.Th.(Vol. IV)
Government of India
Ministry of Power

‘F* Wing, Nirman Bhawan,
New Delhi, 22" September, 2021

To,

1. CMDs/ MDs of coal / lignite based thermal power plants (Central/ State/ Private)
2. Principal Secretary (Power/ Energy) of All States/ UTs
3. Chairperson, Central Electricity Authority

Subject: Supply of Fly ash to the end users by the power plants to increase fly
ash utilization

It is observed that the demand of Fly Ash has been increasing year on year basis
contributing to increase in the Fly Ash utilization. Fly Ash is emerging as a valuable
commodity. As the end users of Fly Ash like cement plants, brick kilns, road and
construction agencies etc. are commercial ventures and all their input costs are
accounted for, Fly Ash should invariably be auctioned through a transparent bidding
process.

2. All Coal/lignite based power plants are hereby advised to provide fly ash to the end
users for all new commitments for supply of fly ash based on the following guidelines:

2.1 The power plants shall provide the Fly Ash to end users through a transparent
bidding process only.

2.2 If after bidding/ auction some quantity of Fly Ash still remains un-utilized, then only,
as one of the options, it could be considered to be given free of cost on first come first
served basis if the user agency is willing to bear transportation cost.

2.3 If ash remains unutilised even after the steps taken in Paras 2.1 and 2.2 above, TPP
shall bear the cost of transportation of Fly Ash to be provided free to eligible projects.

2.4 The end users shall be obligated to source the fly ash from the nearest TPPs to
reduce the cost of fly ash transportation. If the nearest TPP refuses to do so, the end
user project shall approach Ministry of Power for appropriate directions.

2.5 The transportation cost wherever required to be borne as per provisions of
MOEF&CC notification by the power plants, shall be discovered on competitive bidding
basis only. Thermal Power Plants shall prepare a panel of transportation agencies every
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year based on competitive bidding for transportation in slabs of 50km which may be
used for the period. The TPPs shall call for bids well in advance so, that a transportation
panel is in place as soon as the previous panel expires. There should not be gap
between the expiry of one panel and the finalization of the fresh panel.

2.6 The fly ash will be offered to the end users on the competing demand basis, i.e the
end users who offer the highest price for fly ash and seek minimum support for
transportation cost will be offered the same fly ash on priority. This will reduce the tariff
of electricity and burden on the consumers.

2.7 The power plants may offer fly ash subject to their technical restrictions such as all
precautions required for Dyke Stability and Safety etc. The power plants having lower
ash utilizations shall make all out efforts to increase the fly ash utilization.

3. All concerned are requested to take necessary action in this regard.

4. This issues with the approval of the Hon’ble Minister of Power and NRE.

M‘M\'/

(Anand Upadhyay)
Deputy Secretary to the Govt. of India
Tel: 23062439

Copy to:

i. Secretary (MOEF&CC), Government of India
ii. Secretary (MoRTH), Government of India
ii. Secretary (MoHUA), Government of India
iv.  Secretary, CERC
v.  Secretaries of all SERCs/ JERCs

Copy for kind information to:

PS to MOP, PS to MOSP, Sr. PPS to Secretary (Power), All Joint Secretaries/ EA/ CE
(Thermal), Directors/DS, MOP




Annexure-XVI

OFFICE OF MEDICAL OFFCIER
PRIMARY MEDICAL HEALTH CENTRE
PARAWADA, VISAKHAPATNAM

Rc.No.MO/Parawada PHC/NTPC/ 2021

Datet : 03.01.2022

Sub : Report of treatments and data for the major diseases

The Medical Officer, Primary Health Centre, Parawada providing medical services to the
villages of Parawada Mandal and conducting regular medical camps in the villages besides
routine medical check-ups, treatment and distribution of medicines to the patients. Major
diseases data observed in the purview of PHC, Parawada is provided hereunder:-

Na. 5h Po\h'wk& Jelabe d -

The above is for information please.

NATURE OF DISEASES 2018-19 2019-20 2020-21
INFANT MORTALITY RATE 03 2 01
MATERNAL MORTALITY RATE 0 0 0
UNDER s MORTALITY RATE 1 2 0
MALRIA 0 2 0
T.B. 08 04 2
ASTHMA 4 5 9
HIV 02 02 0
DERMATALOGY -

ANY OTHER (Pl.specify) - - =
98832 33,012 22, 4t%F

e e
U
Dr. I.R.RANJIT
Regd. No.82542
Civil Assistant Surgeon
Primary Health Centre
Parawada, Visn¥t-natnam Dist,
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OFFICE OF MEDICAL OFFCIER
PRIMARY MEDICAL HEALTH CENTRE
VADACHEEPURUAPLLI, VISAKHAPATNAM

Rc.No.MO/VC/NTPC/2021 Dt. 03.01.2022

Sub : Report of treatments and data for the major diseases

The Medical Officer, Primary Heatth Centre, Vada Cheepurupalli conducting medical camps
besides routine check-ups and providing treatment and medicines to the patients. The PHC is
catering to the medical needs of the patients coming to our Primary Health Centre,
Vadacheepurpalli from the nearby villages and the data on major findings of diseases are
furnished below :-

NATURE OF DISEASES 2018-19 2019-20 | 2020-21
INFANT MORTALITY RATE 6.3 2 0
MATERNAL MORTALITY
RATE 0 0 0
UNDER 5 MORTALITY RATE 1 2 0
MALRIA 2 2 0
1.B: 35 17 2
ASTHMA 5 5 0
HIV 0 0 0
DERMATALOGY ; < 555 8

NCOD/ H1ry -
ANY OTHER (Pl.specif{) /0'7 56 62 lf'é
No: o} Patiemto Vis kg | &woeo | 3c00 | 25000 1
=E C AtPop ) S o2

The above data pertains to PHC-Vadacheepuruaplli for information.
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OFFICE OF MEDICAL OFFCIER
PRIMARY MEDICAL HEALTH CENTRE
DEVADA, VISAKHAPATNAM

Rc.No.Spl./MO/NTPC/2021 Datet : 04.01.2022

Sub : Report of treatments and data for the major diseases

The Medical Officer, Primary Health Centre, Devada providing medical services to the Devada &
surrounding villages of Pedagantyada Mandal, Visakhapatnam and conducting regular medical
camps in the villages besides routine medical check-ups, treatment and distribution of medicines
to the patients. Data on major diseases observed in the purview of PHC, Devada has been
furnished below for information =

\ ' [ !’ .
J NATURE OF DISEASES | 2018-19 ,[ 2019-20 | 2020-21 4’

]jj.ofPatientsvisitedtoPHC 12203 | 71¢43 | 7"”?J
4-¢¢ | 468-| 1S5 patlions

MATERNAL MORTALITY RATE ) e -0 -

INFANT MORTALITY RATE

e
UNDER 5 MORTALITY RATE Biis l S f 00008 pes 1 takh,
MALRIA % ﬁ 2 ! [ _Jf
.. ’ 9 ' 2 T‘ |
‘ASTHMA , o ' 28 { 0
oy BTy
| DERMATALOGY ,‘ oo ,J 3¢+ | 27 |
EOTHER (Pl.specify) [ = = f e j

The above is for information please.

SV
w\"&\'v‘)w
A\
GFFICER
PR?&EP?‘:’ HEALTH CENTER

DEVADA, VSP {DT)
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Annexure-XVI|

ANDHRA PRADESH POLLUTION CONTROL BOARD Phone: 040-23887500
PARYAVARAN BHAVAN, A-3, INDUSTRIAL ESTATE, Fax: 040- 23815631
Grams : Kalusya Nivarana
SANATHNAGAR, HYDERABAD - 500 018. Website :www.apspcb.org

Reqgd. Post With Ack Due

'
Order No.720/APPCB/UH-I/TE/VSP/2016- ‘O\ ‘" Dt 13.04.2017.
Lifibs

DIRECTIONS

Sub: PCB - TF-HO - M/s. Simhadri Super Thermal Power Project (Stage-I &ll), NTPC
Limited, Parawada, Visakhapatnam District — Non-Compliance of Board Directions -
Legal hearing held on 03.03.2017 — Directions — Issued — Reg.

1. Order No.720/APPCB/Z0O-VSP/2003-533, Dt.05.10.2012.

2. Consent Order No: APPCB//SP/\/'SP/12334/HO/CFO/2014-, Dt.13.11.2014.
.+ 3. Order No.720/APPCB/UH-II/TF/VSP/2016, dt.08.08.2016.

4. Board officials inspected the industry on 10.11.2016 under randomized risk

pEer x s R " based inspections.
Gw‘ :\“?,,;QH“” 5. External Advisory Committee (Task Force) Meeting held on 03.03.2017.

*hk

M oY W

Whereas you are operating the industry in the name & style of M/s. Simhadri Super Thermal
Power Project (Stage-l &ll), (M/s. National Thermal Power Corporation Limited), Parawada,
Visakhapatnam District with a power generaticn of 2000 MW (Existing: Stage-1 (Unit-1 & 2) —
1000 MW, Existing: Stage-Il (Unit-3 & 4) — 1000 MW).

Whereas vide reference 1% cited, the Board issued directions to the industry on 05.10.2012
for non-compliance of Board directions and Standards.

Whereas vide reference 2™ cited, the Board issued Consent for Operation and Hazardous
Waste Authorization order vide dt.13.11.2014 which is valid upto 31.08.2017.

Whereas vide reference 3 cited, the Board has reviewed before External Advisory
Committee (Task Force) meeting is held on 15.07.2016 and issued following directions to
the industry on 08.08.2016:

1. The industry shall carryout long term monitoring on the impact of ash ponds on
ground water quality in the surrounding villages as per recommendations of the
NEERI report.

2. The industry shall carry out performance evaluation of the STPs and take necessary
action as per the recommendations of the evaluation report to augment the
operations of STP.

3. Standard Operating Procedures may be placed at the STPs with proper training to
the operators.

4. The industry shall maintain permanent mechanical sprinklers for suppression of dust
on the haulge roads in between the villages.

5. The industry shall achieve 100% ash utilization as per the recent fly ash naotification
of MoEF, Gol. Which includes the transport of fly ash by NTPC to the sites of fly ash
consumption within 100 KM. Separate Financial Budget provision to be made by
NTPC.

6. The industry shall ensure the validity of CFO of the Board and ensure continuous
compliance of the conditions issued by the Board.

Whereas vide reference 4" cited, The Board officials inspected the industry on 10.11.2016
under randomized risk based inspections and furnished observations is as follows:

224




e The industry is not maintaining the water curtain in some parts of the ash pond — 1.

e The industry is not operating the water sprinklers at some parts in the ash pond — 2
wherein dyke wall rising works are going on.

e The industry has not initiated action on recommendations of the NEERI report.

e The industry is not meeting the Ambient Air quality standards in respect of PM10 &
PM2.5 at Pittavanipalem (V) as well as within the industry premises.

e The industry has provided continuous online effluent monitoring system but not
connected to CPCB server.

e The industry is not complying with the fly as notification and is disposing the fly ash on
an average 35% of its fly ash generation for the last five years.

e As per the report submitted for the period 01.04.2015 to 31.03.20186, the Ash utilization in
2015 — 16 is 10,33,470 Tons against generation of 2923413 Tons and the % of ash
utilization is only 35.35%.

¢ As per the fly ash utilization report submitted by the industry, for the month of October-
2016, the ash utilized is 165060 Tons against the generation of 267311 Tons. Hence the
percentage for Ash utilization is only 61.75.

e At present, the total fly ash accumulated in the ash pond is more than 18.0 Million Tons.

Whereas vide reference 5" cited, legal hearing was conducted before the External Advisory
Committee (Task Force) Meeting of A.P. Pollution Control Board on 03.03.2017. The
representatives of the industry attended the legal hearing. The committee noted the non-
compliance of CFO order conditions and the directions of the Board. The representative of
the industry informed that the percentage .of utilization of fly ash during the year 2016-17 has
increased to 85%, due to various efforts. It was informed that they provided water sprinklers
for suppression of dust along the haulage roads in between the villages. It was informed that
the installation of piezo meters on each side of ash dyke on upstream and downstream of
ash pond has been initiated as per recommendation of NEERI and procurement of piezo
meters is in the process. Installation of piezo meters will be completed by the end of May,
2017.

They informed that pre-monsoon and post monsoon samples to be collected after installation
of piezo wells and analyzed for major cations, anions and trace elements.

The Committee after detailed discussions, recommended to issue the following directions:

1. The industry shall maintain proper water curtain in the Ash pond to avoid dust
nuisance to the surrounding villages within 15days.

2. The industry shall take all necessary precautionary measures (sufficient water
sprinklers, frequency of operations and exclusive man power) during dyke wall rising
works at ash pond. /

3. The industry shall achieve 100 % ash utilization as per the fly ash notification and
amendments thereof within the time limits specified in Fly Ash Rules.

4. The industry shall submit Action Plan for long term monitoring on the impact of ash.

ponds on ground water quality in the surrounding villages as per recommendatlons of
the NEERI report within one month

5. The industry shall comply all the directions issued by the Board vide order
dt.08.08.2016.

8. The industry shall ensure continuous compliance of the conditions issued in the CFO
& HWA order dt.13.11.2014.

The order is issued under Sec.31 (A) of Air (Prevention and Control of Pollution) Act, 1987
and under Sec.33 (A) of the Water (Prevention & Control of Pollution) Ambient Act, 1988.

You are hereby directed to note that, should you violate any one of the directions mentioned
above, your unit will be closed under Sec.33(A) of Water (Prevention & Control of Pollution)
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Amendment Act, 1988 and Sec.31 (A) of Air (Prevention & Control of Pollution) Amendment
Act, 1987 without any further notice, in the interest of Public Health and Environment.

This Order comes into effect from today i.e.,_13.04.2017

Sd/-
MEMBER SECRETARY
To
M/s. Simhadri Super Thermal Power Project (Stage-l &ll),
NTPC Limited, Parawada,
Visakhapatnam District.

Copy to:

1. The Chief Environmental Engineer, APPCB, Visakhapatnam for information.

2. The Joint Chief Environmental Engineer, ZO, Visakhapatnam for information and
necessary action.

3. The Environmental Engineer, Regional Office, Visakhapatnam for information and
necessary action.

II'T.C.F.BO i

JOINT CHIEF ENVIRONMENTAL ENGINEER

UH-II
B
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File No.720/APPCB/UH-II/TF/VSP/2016

Annexure-XVII|

ANDHRA PRADESH POLLUTION CONTROL BOARD

ol HIS

“ANDHRA PRADESH D.No0.33-26-14D/2, Near Sunrise Hospital, Pushpa Hotel Center,
W Chalamalavari Street, Kasturibaipet, Vijayawada — 520010
W Phone: 0866-2463200, Website: https://pcb.ap.gov.in
Order No. 720/APPCBI/UH-IIITFIVSPI2021- 21/12/2021

DIRECTIONS

Sub:APPCB - HO - TF - M/s. Simhadri Super Thermal Power Project, NTPC Limited,
Parawada, Visakhapatnam — Complaint filed by villagers / fishermen of
Muthyalammapalem Gram Panchayat regarding discharge of ash from NTPC ash pond
- Legal hearing held on 07.12.2021 - Directions - Issued - Reg.

Ref: . Order No. 720/APPCB/UH-II/TF/VSP/2016, dt:08.08.2016.

. Order No. 720/APPCB/UH-II/TF/VSP/2017, dt:13.04.2017.

. CFO & HWA order No. APPCB/VSP/VSP/12334/HO/CFO/2017, dated

31.07.2017.

Review meeting conducted by the Hon ble Minister for AH, DD & F, Government

of Andhra Pradesh on 28.08.2021.

Inspection of the Joint Inspection Committee on 03.09.2021.

RO, Visakhapatnam received a complaint on 17.11.2021.

Board Officials inspected the industry on 17.11.2021.

Notice No. 1011/PCB/RO-VSP/ 2021, Date:17.11.2021.

External Advisory Committee (Task Force) meeting held on 07.12.2021.

*kk

o WN -

COo~NoU

WHEREAS you are operating the industry in the name & style of M/s Simhadri Thermal
Power Project, a unit of M/s. NTPC. The Power Plant is operating Unit — | & Unit — Il under
phase — | and Unit — Il & Unit — IV under Phase - Il generating 2000 MW of electricity. The
Power Plant was established in an extent of 3384 Acres (Plant Area: 1976 Acres, Green Belt
— 737 Acres, Reservoir of 45 days capacity: 200 Acres (approx.), Township: 311 Acres and
Ash Pond: 605 Acres).

WHEREAS the Board vide reference 15t & 2" cited, issued directions to the industry on
08.08.2016 & 13.04.2017 .

WHEREAS the Board vide reference 3™ cited, issued CFO & HWA order to the industry vide
order dated 31.07.2017 to generate Electricity (Coal with maximum Sulphur content of 0.6%
and ash content of 45%) — 2000 MW with certain conditions & standards valid up to
31.08.2022.

WHEREAS vide reference 41" cited, as per the directions of the Hon'ble Minister for AH, DD
& F, Government of Andhra Pradesh during the review meeting held on 28.08.2021 at
District Collectorate, Visakhapatnam, the Collector & District Magistrate appointed a
committee vide proceedings dated 28.08.2021 to verify the impact on the lives of the
fishermen specifically in terms of reduction of fish population due to industrial pollution.

WHEREAS vide reference 5™ cited, the Joint inspection committee visited the surroundings
of Mutyalapalem Village on 03.09.2021 and contacted the Fishermen & Villagers. During the
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File No.720/APPCB/UH-II/TF/VSP/2016

visit, they informed that the seepage from the ash pond of M/s. Simhadri Power plant (NTPC)
entering into creeks, thereby causing pollution in water bodies.

WHEREAS vide reference 6% cited, the RO, Visakhapatnam received a complaint filed by
Villagers / Fishermen of Muthyalammapalem Gram Panchayat on 17.11.2021 regarding ash
from NTPC entering into salt lake (Brackish waters) of Muthyalammapalem leading to the
sea thereby depleting fish catch and affecting their livelihood.

WHEREAS vide reference 7t cited, officials of RO, Visakhapatnam inspected the NTPC and
surroundings on 17.11.2021 and observed that floating material/ash entered into the
Upputeru at Muthyalammapalem thereby causing water pollution problems in surrounding
area.

WHEREAS vide reference 8" cited, the RO issued a notice to the industry on 17.11.2021
and directed to submit the steps taken by the management along with action plan to avoid
the entering of ash slurry into the Upputeru from the industry particularly during rainy season.
In reply, the industry informed that the water level in the overflow lagoon (OFL) was
increased and the cenosphere which is a very fine air trapped ash particle floating on the
surface water entered into creek along with storm water and the cleaning of Upputeru was
taken up on priority basis.

WHEREAS an OA was filed by Battu Satish Reddy against M/s.NTPC Simhadri & Ors before
Hon’ble NGT, Southern Zone Bench for causing water and air pollution problems in
surrounding areas. Simultaneously, the RO received a complaint filed by Sri B. Achiyya,
Muthyalammapalem forwarded by Joint Director of Fisheries, Visakhapatham wherein it
stated that the effluents released from NTPC causes mass mortality of marine fish of nearby
Muthyalammapalem and surrounding coastal waters and demanded immediate solution to
the problem.

WHEREAS legal hearing was conducted before the External Advisory Committee (Task
Force) of A.P. Pollution Control Board in its meeting held on 07.12.2021. The representative
of the industry and the RO Visakhapatnam attended the meeting through VC.

After detailed review, the Committee recommended to allow one month time to the industry
and directed the industry to take up all the necessary measures required on permanent basis
to ensure that no cenosphere/ floating matter / ash slurry join into Upputeru. The committee
opined to obtain suitable Bank Guarantee of Rs. 128 Lakhs. The industry shall also take all
the necessary measures to ensure air emission from the stacks is within stipulated standards
on continuous basis. The industry shall also take up measures for 100% collection and
utilization of fly ash as per regulation and avoid disposal of fly ash into ash ponds. The
industry shall also take immediate measures for dredging of Upputeru in consultation with
local authorities. Accordingly, the Board hereby issues the following directions under Sec.33
(A) of Water (Prevention and Control of Pollution) Act, 1974 and under Sec.31 (A) of Air
(Prevention & Control of Pollution) Act, 1981 and amendments thereof:

1. The industry shall take up all the necessary measures required on permanent
basis to ensure that no cenosphere/ floating matter / ash slurry joins the
Upputeru within one month time.

. The industry shall submit the Bank Guarantee of Rs. 128 Lakhs.

. The industry shall also take all the necessary measures to ensure air emission
from the stacks is within stipulated standards on continuous basis.

4. The industry shall also take up measures for 100% collection and utilization of

fly ash as per the fly ash regulations and avoid disposal of fly ash into ash
ponds.

WN
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File No.720/APPCB/UH-II/TF/VSP/2016

5. The industry shall also take immediate measures for dredging of Upputeru in
consultation with local authorities.

You are hereby directed to note that, should you violate any one of the directions
mentioned above, action will be initiated under Sec.33 (A) of Water (Prevention & Control
of Pollution) Amendment Act, 1988 and Sec.31(A) of Air (Prevention & Control of Pollution)
Amendment Act, 1987 without any further notice, in the interest of Public Health and
Environment.

This Order comes into effect from today i.e., 21/12/2021

Vijay Kumar Gsrkr las
Secretary To Government

To

M/s. Simhadri Super Thermal Power Project,
NTPC Limited, Parawada,

Visakhapatnham.

Copy to:

1. The Joint Chief Environmental Engineer, Zonal Office, Visakhapatnam for information
and necessary action.

2. The Environmental Engineer, Regional Office, Visakhapatnam for information and
necessary action.

Signed by Vijay Kumar

Gsrkr las

Date: 21-12-2021 11:30:35

Reason: Approved 229



	08032269594e8b08e828f66e578ccdff4c953a5b464f88508ae4962b4970a330.pdf
	08032269594e8b08e828f66e578ccdff4c953a5b464f88508ae4962b4970a330.pdf
	08032269594e8b08e828f66e578ccdff4c953a5b464f88508ae4962b4970a330.pdf
	08032269594e8b08e828f66e578ccdff4c953a5b464f88508ae4962b4970a330.pdf
	6f019dc0fc678e3bf6b7b3b7a365743366c3da76e4db39d369f966113063843f.pdf
	This Order comes into effect from today i.e., 21/12/2021
	 


